CENTRAL RDMINISTRATIVE TRIBUNAL
BANGALGRE ‘BENCH,

Second Floor,

Compercial -Complex,
Indiranagar,
Bangalore-38.

Dated: 17JAN1994

ORIGINAL APPLBSATIONS NO. 395 T0_403_of 1991 57,416 of 1990,

- e - @ EE eGP S D G S M an e - e T e S5 S er an e - -

| .APPL'ICANTS:_-Sri.C.R.Rangadharhai;ah and Others

v/s

RESPONDENTS:- The Chairman,Railway Board and Others.
To. |

1. Sri.K.Subba Rao,Advocate,No.27,Chandrashekai Gomplex,
Ist Main Road, Ist Floor,Gandhinagar,Bangalore-9.

2, Sri.R.Bhaskaran,Advocate,No.40/2083,Elamkulam Road,
Kaloor,Kochi-682017.

3. /Sri.P.Shivan Pillai,Advocate,Grass House,Monestary Road,

- Karikkamuri, Kochi-682011. -

4, Sri.Vijaynarayan,3-C ELDORADO,112,Nungambakkam High Road,
Madras-600 034.

S, Chairman,Railway Board,Rail Bhavan,New Delhi. &

6.  The Secretary,Mlnlstry of Railway,Rail Bhaven, New Delhi.

Te The feneral Manager,Southern Railways, Park Town Madras=-3.

8. The Chief Personnel Officer,Southern Railways, Park Town,
Madras-2.

9. The Divisional Railway Manager,Southern Railways,Mysore.

10. The Senior Divisional Personnel Officer,Southern Rollways,

: - Palghat,Kerala.

11. The Divisional Personnel Offlcer Southern Railways,

’ Madurai Division,Madurai. ' ,

12. - The Divisional Superintendent,Southern Railways,
Divisional Office,Palghat, Kerala.. PR

13. The Divisional Railway Manager, Southern Rallway,Bangalore.

14. Sri.K.R.D.Karanth,Advocate, 32 Mangalanagar Sankey Road Cross,
Bangalore-5x. _

15, Sri.A.N.Venugopala Gowda.Advocate,No.8/2,Upsta1rs,
R.V.Road,Opp:Bangalore Hospital,Bangalore-4.
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SUBJECT:- Forwarding of copiés of the Orders passed by
the Central Administrative Tribunal,Bangalore. .
| X=X X=X
Please find enclosed herewith a copy of the ORDEK
passed by this Tribunal in the above mentioned applications

on 16th Day of December,1993, for further necessary action.
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CENTRAL ADMINISTRATIUE TRIBUNAL
L BANGALDRE BENCH '

298 92, 377~92 and ﬂd to 8 3 ' 

n A NDS 395 to\403/91 57/90 415/90 320/92

THURSDAY THIS THE 16TH DAY GF DECEMBER 1993

SHRI JUSTICE V.S,MALIMATH cens CHhIRmAN(J) ,
© SHRI JUSTICE P.K.SHYAMSUNDAR ... VICE CHAIRMAN(3)
_SHRT V. RAMBKR ISHNEN © v... MEMBER(K)

Sri C R’Rangadhamalah,

$/0 Sri Rangeish,

aged about 68 years,
Retired Guard-A upeClal
Chikkabidre,
Chlkkanarayakanahalll Taluk.

Srl K V.Sreekantiah,

§/0 Sri K.V.Subramanysiah,

aged sbout 69 yesrs,

Retired Guard-bk Specizl,
Ch-70,6th Naln,Sardsuethlpuram‘
'Nysora 9,

- SriM.N.Naz 2yana Setty,
| S/0 Sri K.Muniswamaish,
’ Retired Guard-A Sp901al
2003/2, Rajkamal Street
Mysore - 1

4. Sri B,J.Negarajaiah,

1 S/0 Sri Jsyapale ‘Nayznar,

4 Retired Guard-P Special,

i 158, Shankaranagar,

J. B Kavel, Bangalore-SGO 022

5. Srl K. Seshadrl, $/0 Sri Krlshna
8hatta, sged about 69 years,

: Retired Guard-h Special,

1 92, 'Lakshmipuram, Arsikere.‘

6. Sri M. Channabasavalan, .
- §/0 Sri Madappa,a2ged about 69 years,
Retired Guard-f Special, - :
964, 9th Main Road, 6th Cross, » e
Prakashnager Bangclore - 2 o -

ye?IS, :
-n Sp901al,-

seoe o. Applicants '

Contd- /" ’
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10,

11..

12.

13,

14.

‘Yesuant

l | *s 2'0.0

_‘ﬁri»ShivasUamy, $/o Sri<T-,

2urgachalam.Pillai, aged
gbout 69 years, Retired

Oriver-k Speclel, 44, II

- Main, Medes Block, New .

Bamkoo Bszar, Mysore-21
Sri_J.N.Pherosh, S/o Srl W.B.

Pharoah, Retired Briver-A -

~ Speciel, 2355, I Mein, II

Qross, K«GsKoppal, Chamarc$a-~
-puram, Mysore,
|

ri R.J«Mahadevan,

o R.Jeyaram,

ged ebout 67 years,

uard 'hk! Special (Retired)
esiding at No,157, IVth Cross,
agappa Block, Srirampuram,
angalore - 560 021 -

W2 O W
~N

. v /b -~
ri R,Shivaish

nd residing et No,1153,

S -
" Rbtired 8uerd IAT Speciel,
a
g

3ri Ranga', II Main Roed,
SLN;Colony; Yeshwarithpur

‘Bangalore - 560 022,

Sr1 Papanna,

Sko Nethevedu,

aged about 63 years,

Driver Passenger MR448B,
Southern Railuway,

Bangalpre City(Retired)
No.5/18, Backside of

Minisuare Temple, . :
Bﬁuvanesuafinagar, Magadi Road,
Bangalore - 23, ‘

Sfi Ghduse Mohidgen

'$/o bzeen Mohideen,

aged ebout 63 years,
Driver Pessenger MR 238,

Retired) C/o Noor Mohemed,
0.73/D, Railvay Quarters,
Bapur, Bangalore - 22.

gﬁuthern Railuway,Bangalore City,.

Sri D.John Feter,

S/o Doraisuamy,

aged about 58 yesrs,
Briver Goods MR 612,
Southern Railuay,
Yeswanthapur (Retired)
No,62, III Cross, I Sfage,

' ,«\gﬂklipuram, Bangalore ~ 21,

Applicants 1 to .9 in
O.FeNos.395 to 403/51 -

Applicant:hﬂ;in.ﬂmﬂ.
No.57/90 ¢ o . .

No.,416/90

Applicent 11 in O.A,
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15. Sri Manickam, _

" 5/o0 Laksmanappa,

-, .aged about -60 years,
Driver Passenger MR 414,
Southern Railuay, hrsikers,

 (Retired), "No. 286/A ‘gth Crcss,
Bangalore ~ 580 l21. -

164 Narayana

8/0 Nyaf‘avadU,

aged arout 72 years,

Shunter MR 278,

Bangglore City, Southexn Pailucy,
- (Retired) No.53 G/o Nawez Store;,
-12th Cross Magedi Roed, .
- Bangalore - 23,

17, ‘5ri M+S.Susainathan,
S$/o Marisvamy,
‘aged apout 62 years,

Drivet Passenger MR 475,
Southern: Railuaz Yzlahaﬂka,
(Retired)C/o P.h.Joseph,

45/h 01d Raillway Quarters,
Yeswanthapur, Bangalors - 22,

1%} “§ri Siddaish, S/o Siddaieh Gouds,
. aged 62 ygars, Diesel Fssistant

MR 523, Southern Railuay

Banoplor City, thlradﬁ

No.58, I Cross, 3rd Main Road,

Ramacﬁandrapuram, Bangalore - 21,

19, Sri Kedirvelu C<R.,
~ 8/o0 C.S.Remalingam,-
aged about 58 years,
Goods Priver MR 624.
Southern Railway, Harihar,
(Retired), No.32/2, I Main Road,
I Cross, DRlipuram,
Bangalore - 21.

28, Sri Gulam Dasteglr
’ . 8/o0 Md.Ghouse,
aged about 69~yeare
Shunter MR 597, Southern Railuay,
Yesuanthapur (Retiresd) No.,3,
Star Building, Dharga Mohalla,
inagar; Gxd Madras Road,
rﬂ_f,e e - 560 l‘Lﬁ.

~’*;"{‘:i 5}dg Uaheed '

'§Vo Nd;Haveef, aged 67 years,
@Sﬁhnteﬁ'mﬁ 539, Sauthern Railway,
iﬁanga drg Cantcnmenf(Recired)

T No,184” s¢h Cross, L-B N
N \\_Shasgfﬁ fagar, Indiranegar, :
™ egiawbal Te - 38, . + + «APPLICANTS,

V. . .Cont‘;/-
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22,

23,

24,

25+

26

27

2%,

[} 00.“ ‘s

§/o N.Dévidsgillai, '
aged abou yeal s,
bssistent Guerd/EMT 1303,
Southern Railuez, Bangalore
{Retired), C/o &

12th Cross, Magedl Road,
Bangelore = 23y, . 1

Sri Shalk Fekruddzen ZasmeY,
8/0 Mohemmed Khasim Sgkli,
agaed asbout 63 Kéars,.
Ralluay Guard B-EAR 5212,
Southern Rallway, Arsikere,
(Retired); Mandipet,
BAreikere =« 573 103,

" Hasean District,

Sr8 KiGeoKrishnemurthy,

§/0 KiGundeppa,

aged ebout 60 years,

Guerd 'A' Spl, EE 994,

Southern Rsilway, RArsikere,
(Retirsd), No,84, Yérramps Block,
Laxmipur, trsikere - 573 103,

Sri D.EvAnthony, |
8/0 Enneslappa, =ged about 63

, gears, ksst, Guard EE 1317,

outhern Raliway Sangalora Clty,
(Retired), No,298, EUS, 5th Main,
Kengeri Satelllte Toun,
Bangalore « §0y"

Sri NuV»ﬁnaﬁda RaO,

-.8/o NyVenkoma Rao,

“aged about59 years,
Fireman R~ MR 549, :
Southern Railuay, éhimoga Touwn,
(Retired),No,121, 1T Cross,

. Behind 8+®.0ffice, Rshoknagar,
'Sh'l-MO'Qa Touwns

Sri N~Nani; ,

$/0 Mottal, aged edout
.§2. years, Shunter MR-€72,
Southsrn Railuay,
BalyappanehallifRetired),
Raemasuamypalya, MeS.Neger,
Kemmenahalll Mair Road,

. Bangalore - 33,

S$r1 Mylakman, 8/0 Murugesh,
aged ebout 63 years,

Driver Goods MR 410,
Southern Railuay, '
Yeswatithepur (Retired),
Now22, I Cross, Bhasyamnagar,
Srirsmpuram, ‘Bangalore ~ 21,

e

erpentet Suprameny, .

o+ APPLICANTS
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29, 8rt ~weiah -

" 8/o Venkataramenappt,

~aged about 63 ysars, - -

- Driver Passenger MR 721, . ~

- Southern Reiluay, Shimoga Toun,
‘Retired, -No,209/41, Reckemma

- Building, Main Road
YeSUanthapur, Bangalore ~-22,

30, Sri Syed Rbbas
S/o Synd Dastaui?
aged ebout 69 yeers, - ‘
Southerh Railuay, Bavgelaxe City;
(Retired), No,41, I Cross, -
II Main, ﬁatharayanapura,
(Near Subramya Maasjid),
Bangalore - 26;

31, Sri kkdul Rehim,
S/o Md,Bakshi,
aged about 62 yeers,
Shunter MR 349, Southern Ralluey,
Bangelore City’ (Retired),
No.22/%, 11-A Cross,
. Hoshelll Mein Road,
Patharayanapura ‘
Bahgalore - 26,

32, Sri K.M. PaVooni,
S/o0 K. Vefathew, -

| aged about 66 veears,
| v Driver Goode MR 701,

| Southern Railuay, Yesuanthapur,
. (Retired), No,5%7, 7th Cross,
| Ke N.Extension, VBBUanthapur,

! Bangalore « 22,

2 33, Sri 8 Gangadharaiah,

| . /0 B.Siddaiaﬁ,
- aged about 62 years, °
Guard RA=Spl, ©MT 428,
Southern Railvay, Arsikare,

i (Retired), Nc.Vasenthae Nilaya,
' hear Sedana Talkles, Behind
1 . _ Fump House, Arsikere,

1 34, Sri G Ramaagamy,

1 , 8/0 Kk.Govingaraju,

; _~agst=ahout €4 yeers,

: and EET 7479, . : .

-i‘i uay, Bangalore City, : .
NQ.zsafag el2vny Qtrs’ -
aSaJ% arn Railuey, Bangalore-ZS.

‘ ‘:h‘f, %’ ’ : :
l‘éo S 1%0;’,&“@8?1. Ny S/U C "hbﬂ., ' : ) : h . ‘ : -

5,%5\ dabotit /59 years, Mail Guerd
’Q’ .1768/ Railway, Bangalore Zity,
N $68)/ No.1C4, 6th feln, -
~ 1T CtoeF, Shankarnagar, Yeauanthanur P
shﬁﬁfzre - 22, R ...nppgrcaurs~
(Y/B o ' ' .&ontg By
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39,0

40,

41,

_-42;

V/

3rd #,Negera, 7
* $/o0 Mupisuamy Naidi, -

aged ‘akqut 60 ysars, = -

- Driver Goods MR 436, =~

Southern Reiluay, Bangalore City,

Velyalikeval, 12~A Cross, -
Bangalore. < 34 - e

Sti G,Gopel,
8/o Gangen, -

~ fged atout ﬁ!ﬂyeéfé,

Briver Gooys: MR 593, ‘
Southern Réiluag, Yeswanthepur,
(Retired), C/o eChakrevarthy,
No.42/D, Railuay Qtrs, .
Balyappanshalli,

Bengalore - 38,

Sri Khudus,

S/o Hussain.Sal

aged sbout 6% years,

Driyer Fassanger MR 112, : '
Southern Reilway, Bangslcre City,
(Retired), Nu.4E9, 10th Cross,
Mathikere Main Road, ' -
Yeswanthepur, Bangalore-22,

Sri Meyanna,
$/o flayanna Gowda,
aged about 71 years,

“ Shunter MR 254,

Southern Reiluay, Bangealore tity,
(Retired), No,40, 7th Cross,

. Gayathrinegar, S-irsmpuram,

Bangalore-21,

Sri Gurusiddaian, S,
S/o Siddeppa,
aged. about 68 \ears,

~ Driver Passenger MR 393,

Southern Reiluay, Shimoga Toun,
(Retiped),f&jth éuddakaval
Hosur Jevagal Fost, Arsikere
Taluk, Hassan District,, :

Sri Mohamed Hussain,
S/o Mohamed Budensab,
aged sbout 6€ yesrs,
Shunter MR 6¢1, -
Southern Reilway, Hariker,.
(Retired), Fmaravethi Post

Herihar Taluk, Harihar, ’

- Sri T.Duggan,

§/o R.E.Dyggap, |

aged about 65 years,

Driver Passenger MR 97, o
Southern Railuay, Bangalore .City

(Retired), No,68,° Kothandaremapuram, |

.. JContd, /- -
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'¢‘resid1ng at SNunikaleppa Gardaﬂ;
- Ramaswemy -Palayam, = . _
‘Khemmanehalll Main ?oad T R . , 3
".‘an Crogs, Bengalora-SS. I T §

43.»~Sri “John. Raoss,  S/0- Noeh, |
' - aged asbout 62 ysars,
‘Driver Passenger MR 359, . S , . .
‘Southern.Reiluey, Bangalore City, o R
..(Ratired), No,8€0, HMT lav~ut, . : -
sbehind Choudeswerd Temple, . -
~Mathikere,. SenQalore-‘ﬁ s C

44, Sri E.Hussey, 5/o billiam Jssey,
aged about 64 yeers ,
Briver Passenger, - Né 193,
Southern Reiluey, Baﬂgaloro City,
(Retired), No,5,. 7th Cross, |
Suhedarpaiya, Xesuant apur,
Bangalore-ZZ._-~

~

- 45, Sri B,Jayaram Singh,
" 8/o Narayan Singh,
- aged about 63 years,
Oriver Passenger MR. 611,
" Southern Railluay, Shimoge Town,
(Retired), ‘No, 1831 111 Cross, g
.Rathan Singh- lane, Naﬁdi Nohal]a,
. Mysore - 570 021 ‘ _

4‘. Sri !"‘uruth.u Pau, g

~ 8/0 Neelakanta Rao,

- aged mbout 64 years,

' Driver Passenger: MR 422, .
Southern Railway, Bangalore City,.
(Retiredy), No,23, T Main Road, -

- Gundu Muneéesuwara‘Temple Street,

Natadhah?lli, Bengalore—32

" 47. Sci Mohemed-Basha,

- 8/v Abdulla Sabk, - S -
-aged about 67 years SRR N .
~ Shunter MR 423, Southern Ralluay,
' Harihar,.(Retired), No.351, -
" 1I Cross, Gendhinagar, -
" Harihar. = '

48, Sri, Kistan, S/o Gov1ndan,
paed, cbout 59 ars,
AN A years, .
0€ .fxailuey, Bangalore Dioy, . D
§8)W\, No,6/2, Sunderam Reddy,
.-Vackside of Manoharsa NiTle,
ol Bangalore - 23,

Ltrgbpay. §/o. MU*happa,
/72 years, :

Godds, Southern Rallway,

%pur, (Rotxroc) ST ¢« + APPLICANTS
oAcnO ntd, /"



! L .C/o Chaterine N S
o ~ " Gnanejyothi” High School, - T

- . No.61/1, IV=N Block, - - . A
Rajajinagar, ‘ . -
Bangelore - 10

B Sri ,Rangaiah,

: $/0 Rangasuanmy, S

: - aged about 68 years, .

| Driver Passenger MR 16C

. Southern Reilusy, Bangalore ity
‘ | (Ret*rcd)z No.27, Chic Beeier
Road Cross, ShthJ .nagal;
Bangalore-51,

7 .
.

' 51, Sri Ethirajan, S/o R,Chamundl, . ' : .
" aged about-65 years, . o E
Southern Railuway, Mysors

(Retired), Driver Passenger,

MR 378, No.1389, III Cross,

Kaki Road Mand' Yohetla,

Nysore—21

52, Sri A,Xavier, S/o S. ‘ntbun\
aged ebout G2 ysars,
Driver Passenger I'R 633,
Southern Raiany Arsikere,

! (Retired),Nc,52/2/, Benind'

/ : _ St, Narrys Lhurch, Arsikere—103.

i + 53, Sri’ Linga, S/c Karbasappe,.
* ' aged about 67 yeers, :
 Shunter MR 253,
. _ Southern Railuay Harihar, .
3 _ (Retired),C/o Kurvaethi L’nga, \
. ‘Rmrﬁvathi Post, Herihar.

i | 54, 'Sri Revanappa,
| | "~ $/o Siddaeppa, aged about EZ years,.
; Fireman First ML 1129,
- Southern Railuay, ravihas,
| " (Retired), C/o Revanapoa,
r Challageri, Mallikarjuna Extension,
§ Amravathi Post, Hariha=,

55, Sri A,Ethieraj,
| - 8/0 hbbaiah Sunder Ra? 4,
i aged about 73 years,

: - Driver Mail "R 5, o
? § Southern Reilway, Bangalorz City,
| g (Retired), C/o E,Sridher,

! No.343, ?ailuay Ctrs. (MG)
Bangelore - 23, :

56. Smt.Kamale Bal Piroji Rac Kaule,
-~ W/o late PirojilRaogrhonen,
ayeil about +5lyears,
Dpipée:Pedsenger MR 433, o , :
‘Southern Rz«z.‘!.,_’L\.Jay_g Ar,,i,(erg,’ SR : o o
v/ No, 223, Cld Rms hOgd Frsikereo o " ++«ARPPLICANTS"® :

A P . - e Contd./-
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57. Smt.R- himabi .
W6 Late Ty Fazalur Rahamen, ,
aged about ‘45 years;-
- Shunter MR 592, B
" Southern Raiany, Yesuanthepur,'
No.11, 4th Cross, Behind Yeramme’

- - Kalyan Mantap, Mohenkumar Negar,_ e
CO . Yesuanthapur, Bengalcre-zz.

53, Smt, Sharadamma :
- "W/o lete § Ganeshan,

aged abcut 52 years, Shunter Nn%du

Southern Railuay, Yesuanthapur, -
No,5, I Cross, Nohaﬁﬂume'neuat,
Yesuanthapur, Bangalore-zz. ‘

59, Smt, Sufia Khatun,
.W/o lete Anuer,
aged ebout 53 years,
Dissel Asst. MR
Southern Reiluay, Bcngalore City,

C/o M,Arimad, No.1072/8, KN Exun.,

5th Cross,- Yesuanthapurq .
Bangalo“e~22. ‘

60, Smt, Kenakamma.
W/o late A,Subrameny,
aged ebout 4¥ years,
DieaplRsst, MR 521,
Southern Ralany, éaﬁgelore City,
No.B®4%/C, I floor, MG Rly,Cclcny,
Bangalore-ZS.

612 -Sri Shanthakumar, ,
8/0 late Knanderaju,
aged about 25 years
Driver Passenger, MR 358,
Southern Railway, Frsikere,
" Bmbedkear .nagar, Holpnarsipur,
Hasan Dist.

62. t.Devamma,
N?o late B. M. Venkatesh,
eged about 47 years, .
Diesel fisst, MR.1266,
Southern Railuay, Bangalore City,
No.91/8, Railuay Qtrs.,
Near Running Room, -
fBangalore—Zz. '

1/5- 157 .
ffa ed “ebo ? 53 years, -

ailuay, No.13, "
6th Block, .

«s. APPLICANTS.
«oCo ntd‘--/"'
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64, Smt,Helen SO -

W/o late ﬁ.k;Tristrem,. _

eged about 50 years, . A ‘ _

Site No,17, Patel Hanumaieh's Flat,” T
Jalahallil 5ost, Bangelore-13;, , - _

65, SriD,Ramemurthy, . Rpplicents in 51.No.12
; S/o Doraisuamy, S to 66 in OsAwNo,320/92
! aged about 60 years, »

Driver Goods MR- 735, : » , |
Yesuantha'ur’ N0¢375, 7t UTOSS, : - .
: Q III Mein Road, Gokul S*age-I,

| | . Mattikere Leyout,& Poet, -

Bangalore-54,

66, Sri Abdul Rehim Khan,
. aged about 60 yeers,

' DBriver Gocds MR 514,
' No.43, Kavika Layoot,
| Mysore Rcad, Bengeiore-Z€.

67. Sri Sethu Reo,S
" S/o lete S.N.Srikantaieh,
aged akout €3 years, .
Priver Goods 'R 7%3,
S.RaiIUa¥, Bengalcre

?

(Retired), Mo.1362; 5th Main.Road,
. IInd 8tage, E-Bicck,. B : S :
Rajajinagar, Bangalore-560 010, A
68, Sri R.F.Henderson, g | ' S i

| 8/o late F,M.Henderson, ,

: aged about 60 years, : » Y

Briver Goods MR §03, S,Railuay, i ' 5
Bengalore (Retired), No,31, : ' , 4
Pempanagar Yesuantﬁapur, v :
Bangalore—iZ. ‘

6%.= Sri Bheemaieh, _ _
' S/o Chennaiah, i . . o
§ aged sbout 68 years, ‘ )

' .Driver Passenger MR 80,

i S.Railway, Mysore Division,
i (Retifed{, h.R.Colony, near
Neu Reiluay €elerny,

Shimoga Town,

M. Sri Shiva, S/o Venkatasuamy,
j aged<about 64 ysars, .
| Shunter MR 307, S.RailUQy _ T
Mysore Division, (Retifed} ' ST
No,172, R.R.Colony, nesr ”

New Railwey Colony, ‘ . Lo
Shimoga Town - 57Y 204, : : N

71. Sri Mohamad Kbbas, - : L
S/o Khalsnder Khasim, : ‘ SR
aged about 62 ycars, e ) :
Briver Meil, MR 426, . eee RPPLICANTS

' . - - ' n’ocﬁntd'b’/-




'il;ﬂ-s Railua
3 (Retired

2.
. aged sbout 62 yeers,

- Driver Nail MR 429,
o0 S.Railuay,

73,

74,

_75{
Driver Mail

S, Railud§

76,

7.

S.Railuay,
mfm{ti;ed

’ —\\:VV.JJO ’

&rsikere Division’ .
" Gopal-Singh’ ngrters, .
=ﬂrsikere. - o

‘Ba H ?oad

Sri E, Nataraaen,"'
S/o Ekambaram-K

hrsikere Ulvws*ur,
(Retired No.291, Kumerar
Nilayem, Bdssan Road,-

'&rsikere =573 103.

Sri 5uhramany ‘
$/o Uthendi, eged abou+ 55 yaars
Driver Passenger, S.Rellusy,
krsikers Division(Retired),

'C/o Anthcny, 15/, Qailuav QUerferS,'.

krsikere.'

Sri R Purushothem, A
S/o0 B.Ramechandra Neidu,
aged about 63 years,

‘Driver Passengar MR 715,
- 3.,Railuay,

ARrsikere Biyisicn,
(?etired C/o R.SBhaskar,
No.128/8, "Hubco Colony,
hadraVath* - 877 31,

'Sri R, Feter

§/o V. Anthony,

aged ‘about 64 years

NR.139

rsikere DlVlsion,
(Retire I Cross, Hessan Road,
ngér Line, Rrsikere,-

Sri Kanakaraa,
$/0 V,Rnthony,- Najor,

- .Briver Passenger MR 10§,
§,Railva

.(Retired¥C/o R.Anthony,
Crane Driver, No ‘4, Railuay Quarters, -

Rrsikerec uiv1s;0n,'

Arsikere,

~Sri Bheemsen,
&/0 H.Mahadev,

aged -akout 62 years,

Driver Passenger MR.E59,

bkrsikere Dlvwsiun,

Muthilamme Temple Noad,

:Eoss, Road, Near Water Tank,
*inagar, Doddaba]lapjr.

/o ifangappa’

<

iﬁ@:g Sodt 68 years,. MR
é%%%iﬁ Priver, ‘P‘/&ﬂz

BanG Y

ven JAPPLICANTS,



80,

81,

82,

83.:‘-

85,

84.|

| ...12..~,
No 1.15, Rttimaramma Tumple Street,
'Coftﬁnpet Bangalofa-SS.

§ri N. Channappe,
S$/0 Naresimheiah,
aged. about 66 yeers,

' Driver Goods MR 571, 4

S Railuey, Arsikere Diyiaxon
1(?etired Rdfihaill v{illage,

Infront Df Reiluay Statiun,

Sulekree Post, Avs*keré 710K,

b1 K, Subramaniyam,

S/o0 Kettamari, .

aged shout 59 years,

Shunter MR 801, :

S.Railvay, Rrslkere Djyicicn,
Retiredg IITI Croes,

EUpparline Hassan Road,
’ﬁrsikere-S?S 103,

&

Sr Jani, b/o B.Khader,

aged about 62 years,

Driver Mail MR 102, 3.Rzilvey, -
Rkrsikere Diu1aion\~et1reﬂ)

Thollur P.0., Thlrdthalll,

hrsiker .

Sri M. Velayudam,
S$/5 Muthan,
aged ahout 61 yesrs,

| Shunter MR 507, S.Rafluiym

Rrsikere Division (Retired),
No,2/2, Sriramapuram, III Cross,
Hassan Road, Rrsikere.

Sri G, Indra Singh

S8/o B.Gopal Singh,

aged about 66 years,

Priver Mail MR,101., S.Railuey,
Rrsikere Division,

No.194/R, Railuay Quarters,
ﬁrsikereo

Sri N.Krishnaiah, S/o k.Muniya,
aged about 66 years,
Briver Passenger MR 408,
Southern Railuay,, &r31kerp Divlciow.,
(Retired) t/o N.\.danoh
No.49/k, Railuey Quar ters,
Rrsikere.

'Sri Kempa, S/o Muniyappa,

aged . about® 63 years
Shunter MR 248, .Railua
Birur Dlv131on, (Retired§ _
Bellary Camp, Negr Plaque—hmma Temple,
-Birur, v

.. .APPLICANTS




EE.

87,

.88,

. 89,

Sri Kenchi, 5/0 'aradainn,

‘aged about 64 years,

Driver Passenger MR 108,
S.Reilvay, Arsikere Dlvision

(Retired “"No.22%, 9th Cxoss,_
Right Side Hassan 709d -
hrsikere.

.Sri P.Narayanasuamy,

§/o Ponnuswamy, aged sbont 0h, yea
Driver Passenger MR 439,
§,Railueay, Herihar Divisaor.

‘_(Retired , Hessan Read, ‘Uaun Line,

Rrsikere.

‘Sr1 ¢ Suaminathan, 3/; Thircepps,

aged about 58 years,

’5Shunter R 804, SiRailuay,
Arsikere Division (Rorired)
~Hassan Road, Douwr line,

Arsikere;'

Sri Rama, 8/o BD;lar/ Narayaneppa,
aged ebout 66 years,
Driver Pessenger, Mi. 148,

‘_'S Raiivey, ChNcKkjejur Div1s1,n,

80,

92,

"{Retired
'fﬁth Cross, Shimoga Town - 577 201s

91,

e
. \C\TR/' l/

@ \“
< d\ <

‘ (Retiged Bellary Camp,

Near DlagUa Smemea Temple, Birur,

Sri FBZE3 Ali Baig,
S/¢ Mirzen Baig, -

-aged about 66 years,

Driver Passenger MR 38%,
$sRailvay, Shimoga Bivision,
g Tenk Mohalle,

Sri Bheema Neik,
S$/o0 Hanuma Nalk,

" aged about 68 years,
" Driver Passanger Pk 363, .
‘8,Railuay, frsikere Division,

(Retired C/o Rtd, P.Basavenne Gowda,

Badavana hveragere P.Ce,

Davanagere=-3,

V,Babu, S/o Venkatappa,
‘aged ebout 51 years,
Shunter MR 630, S Ra;lua\

FBrsikere Division,(?cti“e“)
‘t/o Govindaswamy, hx.ﬁwnlcipa;

President, KoM«Road, Kadir,
5, ,magallur Distfict.

§Sei-L4osRpethan, S/o Thangaveli,
ged 4 dﬁtﬁﬁ? years,

" éangalo“e Jity,
, Mo,103/3, Ist Lross,
dnghalll, Bangalorees

i
EER I LA X0 ér?é@:g«:‘f;:;}_f:za::,;;.y;,z e
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T mpemgmeeyemdes 0

94,
"' aged ebout 62 years,

. Shunter MR 779,

95,

96,

97, .

g8,

99,

100,

 Sri J.Baniel

e 14 e

Sri K,Subrameny,
S/o Kumeraswemy,

S,Ralluay, Bangalo*e City,
(hetired No.23/5, .-12th Cross,
Megadi Hoad Banqelnre-ZS.

8/c Joseph,
aged about 6& ysers,

?“Shuntev MR 577, S.Rallury,

Bangalcre City (Re*ired)
No.5/1, tE! Streeu; 10fh frnee,

g Nagadi Road, Bangalore-23,

Sri Amdul Khaleel,

8/0 Shaik Rahim,

aged about 6B years,

Driver Pessenger MR 216,
S.Railuay, Bangalonrs City,
(Retired No,19, 15t Cross hrwd,
Magadi | ?oad Bangulore-9u.

Sri M,Venuoopel, S/o Mari,

aged esbout 63 vesrTs,

Driver Passenger IR 815,
S,Railuey, Bangealore City.
(Retired , NeJi2/R, I Main Toed,
3rd Cross, HanumanthapULam
Srirampuram, bapgalore-21

Sri Shaik Ameer,

S/o Md,8alar,

aged mbout 66 years,

Driver. Passenger MR 470,
S.Railuvay, Bangalore Clty
(Retlred No.786, 6th Crcss,
lnnEpelya, Bangelore - 30,

. Ganga Hanuma, S/o Gangathudu,

aged about 66 years,

Briver Mail MR 31,

S.Railua Bangalore City,
(Retired¥ No.4/4, III Cross,
Dayananganagar, Srirampurem,
Bangalore-22,

Sri Basheer Ahmed,

S/o Azeem Nohideen,

aged about 6Z years,
Shunter MR 221, S,Reiluey,

Bangalore City, (Retifed) o

No.3, SBM Colony,
BrlndaVanaregar; 5th Cross,
Mathikere P.0., Bangalore~54,

. .Cﬁntd./—
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10v. Sri:l. Nanjaiah o o T
8/0 Lingeieh, . : S
aged about 62 years,
Oriver Good@:ﬁ 698, :
S,.Reiluay, Wesuanthapur Uivision,
(Retlred m C/o M.RArumedi,
No.1075/8, K.N. Extension, E4h Cross, )
Yeswenthapur, Bengaloure-27,.

108, 3Sri K.Dasappa, S/o Krisnnrrpa,
‘ eoed ahniyt 66 years,
Driver *ﬁ’ MR 377, o
Railuay, YeSUanthepu‘.hiuisicn,
ZRetired T/o P,Rnanda,
B.Export 6th Maipr, Indust"let
Sub-Urb Peenya, Bengel ore-5ti,

108. Sri‘B‘D;Rnto, 5/o BsDJRnto,
"~ aged about 64 years,
Briver Passenger MR 217,
S, RalanX, Bangaloru Tity,
(Retired), No.1098, Pipaline
111 Croqs, Yesuwsnthepuz,

Bangalore—ZZ

/104. Sri SYEd Hamced

'S/o0 Gulam Jilani

aged sbcut 65 yoers, -

- Shunter MR 759, S.Railuvey,
esuanth ur'01V181on
gRetired C/o P.T Storau,

p.to Railuay Station, ’

eswanthapur, Bangalure~2<.

"7 8ri1 A,Yesudas, S/o A.ﬂrokyaSUamy,
105, aged about 65 years
- Driver Passenger, Mé 510,
S.Railvay, Bangelore C*ty
Retired), No.267, 4th SqUare,
Murphy Toun/Hoysalanagar,
Ulsoor P.0., Bangslore-560 008,

. 10&, Sri MVeera .Raghaven,
5/0 Muniswemy, aged about 66 yeers, .
Driver:Passenger MR 50Z, -
S.Railuey, Bangalore City,
(Rettred¥ No,1%, BrindaVannagar,
Extension, Near 80 feet Rdad,
Mathikere P s, Bangc *Orb-»u.

s v'*wabraman‘yam,
MNni, aged ebout 65 years,
BPxives PNsenger MR 304,
vo ail?a\a(‘ AiBangelore City,

% eq ),|iC/o Nataraj, No.- 9/!,
igrters, Yesucnthapur,
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108, Sri M.Nageraj,

- &/o LeMurugesh,

' eged about 62 yesrs,

| Driver Passenger MR 428,
S.Reiluey, Bangelore City,
(Retired), No.33/2, Neu No,111/2,

| 9th Mein Roed, Sriramepuram,
Bangelore-21,

199, Sri M.Munisuemy, S/o Murug2e<h,
. aged akcut 62 vears,
- Driver Passengar MR €54,
. Southern Railway, Jengei-re Licy,
(Retired), No,9/k, I Mein,
I Cross, Henumanthapursm,
Sriramapuram, Besnge«losa-%1,

193, Sri A.Arulnethen,

| 8/o A, krokyasuamy,

. -aged about €5 years,
Driver Passenger MR U5,
S.Railvay, Bangelcre City,
‘(Retired), C/o James,

" No.139/H, Railuay Querters,
- Yesuwahthanur, Banaglore~2Z,

11.3,; Sri T.A.Krishnamurthy,
. S/0 TeCebyveswany Pillei,

‘aged about 63 yesars,

. "Shunter MR 642, S,Railuev,

' Yeswanthapur(Retired),
6th flat, 4th Cross,
Mohankumernagar, Tesuanthupur Fala,
Methikere, Bangaleore.

449% Sri H.Honnaish,
§/0. Marigouda,
sged ebout 61 yeers,
Priver:Goods MR 610,
5.R#ilvay, Yeswanthepur
{Retired)No,2, II fiain Rowd,
3rd Cross, B.K.Nagar,
¥QQQaﬁthapur, Bangalore-22,

i £ .
1M1& Sri N.Arumed,

- S/fo Mannerswamy,
aged about 62 years,
Driver Passenger MR 682,
S.Reiluay, Bengaloxe City,
{Retired), No.1075/8,
KeN.Extensicn, 5th Croés,
Yesuanthpur, Bangelorz-22,

144, Sri N,Doreiswvamy,

$/o V.Narasimhulu Naidu,

aged sbout 75 years,

Shunter MR 213, §,3esiluay,

Bangalore Contopgent(letired),

No.52-H/R, Lakshmiparayenzpura,

. Srirempuram, Bangalors-21, <., APPLICANTS,
Y «.Contd, /-
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o o9ri K.Hanumealew,
115, 8/o0 Thimmareyappa,
. .. aged about 66 years,
Driver, Mail (MR 33, ‘ .
S.Reiluay, Bangelore Clky,-~r--"*,
‘(Retiredi,’NQ.SZZF/FL.N; olony,
~Rekkkbdnocflain Roed, Yesuanthepur,
.Bengalore - 22, ' '

- Sri Mathew, S/o0 Krishnan,
aged about 63 vesars,
Driver Goods MR 668, -
S.Railuay, Yeswanthspur,
(Retired¥,‘wo;41, II Mein,
III Cross, B.KeNagar,
Yesuanthapur, Bangelorc-22,

-3 'Sri A,Perumal,
8/0 S, Arumugam,
aged sbout 64 yeers,
Shunter MR 447, '
- S.Railway, Yesuenthapur,
(Retired), No.6S/G,
Reiluay Quartcrs, Yesuanth=pir,
'~ Bangalore-22, :

Sri Shenmugem, .

S/o J.Suhramanye Mudaiiacz,

aged about 63 years,

Driver Pussenger, MR 772,

Bangeiore City, S.Reiluay,,
(Retired), No,586/1, 5th Main.,
Basavanagar, Vibuthipuram ixtension,
Bengalore -~ 37, = .~

118,

Rbdul Gaffoor, -

5/0 Ballary Abdul Khader,
aged about 62 years,
Driver Passenger, MR 387,
3,Railway, Shimoga Toun,
No.10S5, 6th Cross,

Basavanagudi, Shimoga Town -~ 577 201,

11¢,

4 \ . Sri B.Fl.Thyegariajan,

120. S/o hnentharaju Pilley,
.° aged about 73 years, .

Oriver Mail, S,Railwe

Applicants in Sl.No.
67 to 119 in 0¢A¢NO.
298/92.

Yy | .
¢ Bangalore City, C/o S. «hDasan,Residing at

No.29, 0l1d No,5¢, CKC Sarcen,
Lelbagh Cross Road,
Bangalore - 560 027,

I ZATY,

/. ai o
”’agea\éﬁﬁﬁk-%o yaars .
343, S.,Railuays,

'SEunte MR
%% )*ity, C/o Phillip Moses, -

2

(Bangaloye
5918/8) RAiluay Quartess,

Jf Chitradurga Disivict,
A : o

e <o RPPLICANTS,
.o Bontd, /=



122,

. _"118 ;;

Ran aleh,

;’S/o Thlrumellaiah,

123,

124,

aged sbout 69 years,
Shunter, S,Reiluay,
. Shimoga Toun, _
'Hosahalli, Amruthur,

" Hobli, Holsgunda Post,

Kupigel Teluk, Tumkur Dist*ict.

K.Raju,‘S/o Kuppan,

eged abolit 51 yeers,

First Fireman ML 1141,
S.Railvey, Bangalore Ultny,-
C/o Stetion Masteu,
Nayandahalli Railuay 5t9tinn,
Bangelore-ﬁQ;

L.koFleury, 3/0 J.L.Flecry,

| aged sbout 63 yeaxs,
 Mail Driver MR 583,

. S.,Railuay, Hariher.

No,16, Ramaiah Leyndt,
St,.Thomes Toun Post,
Khammanaheili, Bengalore-84,

Nega, S/o Siddeppa,
aged sbout 68 years,
Shunter MR 252, S,Railuay,

' Chicjajur, Aorehera Colony,

128,

129

Chicjejur-577 523,

Veradaraj, S$/o Kuppusuemy,
aged akout 62 ysers,
Driver Passenger MR 495,
S,Railuay, Bangalore City,
No 24/15, 12th Cross,
"Nagad; Road, Bangelore-23,

Smt Pppamma,

d'mbout 51 yeers,
W?o “late S,Nage,
Driver Passenger MR 133,
8.Railuay, Arsikere,
Behind 5¥ Marrys Church,
Rrsikere-573 103,

K«R.Seetharamaiah,

$/0 K.Ramaswamy Shastri,

aged about 73 years,

Shunter MR 587, S.iieiluay o
Mysore, No.921, Rsoka Ea9{9r055-35,
Hallethkerei, Mysore, _

K.Srinivasalu, S/o V.Kzishnasueny,
aged about 62 %ears
Driver Goods MR 747, S.Railuay,
‘Byapenaghalli, No.8, Ist Strest,
Markham Road, Cross,

~ Rshoknager, Bangalora-Zu. “+es RPPLICANTS

.,Contd./—
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- 130,

134,

132,

133,

134,

1 35.'-

add
vy

PRI

. Smt,Noreen Fletcher,
 aged about 62 ysars,

A*“ﬁo late V, Fletcher,

Mail Driver, S.Railuey,
Bangalgre City’ .NQ",

Baukar Road, 9th Main, -
Mathikere, Bangelore-560 054,

‘Smt,Lakshmamma, v
- aged ebout 42 ysars,
;W?o‘late K.Siddelah,
Briver Gonds, S.Railuay,
Harihar, C/o S.Revanne,
Pointsman Subramarya Road,
Railuay Station, Nettana Fus:,
Puthur Taluk, South Karara.

Smt,Shenthamne,

aged ebout 43 years,
@/o late Thippeswamy,
First Fireman ML %247,
S,Reiluay, Chicjsjur,

-Jenatha Colony, Hosanagera, .

Chicjejur~577 523,

Smt.S.R.Susila Bai,

- aged ‘about 54 years,
W?o late S,Rama Rao,
Diesel Acsistant MR 723,
S.Railway, Yeswanthapur,
/o S.,Ravi, Ne,73/3, =
Reiluay Quarters, Yeswanthapur,
Bangalore-22,

Sut,Sheradamms,

aged about 53 yeers,
W/p ‘Jate R,Remoo,
’f£€Ver Goods MR 456,
§,Railuay, Mysore,
No.2065, kkbar Road,
flandi Mohalla, Mysore,

Smt,Kanthamma, :

aged about 51\yea§s,

Ufo late RajemaniCkam,
Driver Goods MR, S.Railuay,
Arsikere, No,9012,

ks @haugaik, Quarter,
He &ﬁfd' Arsikere,

“ Ke péléh,ﬁ§/o Rangaiah,
aged ebput\i68-years, .
Bridver Passgnger MR 107,
waileay, iChicjejur, -

_Sgmodnahall, Singanahelii Post
Tubbl '

“alyk, Tumkur District,
Sy :

3

.e. APPLICANTS
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14

14

B..

0.

3

v

' h,Shiveppe a0,
8/o H,hnantha Reao,
aged ebout 63 yesars,
Driver Passenger MR 47€,
§,.,ieilvay, Frsikere.
No.496, Bunng Mantap,

h

'8! Layout,
Mysore,

Smt.Bebble Rezoric,

ed esbout 44 veers,
uao lete P.,Rezorio,
Driver Passenger 1 461,
S.Railuay, Bangalore City,
No.932/3, Opp.Kiren Building,
2nd Mein, 5th Cross,
K.N.Extensicn, Yesuwanthepur,

~Bangaiore-22,

-iQmt.BeSeSusheelamme,
‘nged about 50 years,
M?o late 83.Shankar,

Driver Goods MR 492,
S.Reilual Ar81kele,
C/o V.S.Laxmi Ramans, NCvﬁL/

' Railwey Quarters, hrsikere, -

Smt.S5,5ereswathamma,

aged ebout 58 years,

M?o lzte A.R.Srinivasa Rao,
Driver Goods M 773,

S .Railuay, Yesuanthapur, ,
Ban ;OFE. NO.?Q&/A Sth E.uot,
Ky N ,gxten51on, Triveni Road,
Yesuanthapur, -Bangalore-22,

§mt S.Hansabai,

égeé asbout 5% years, .

/o late G.R. rinivasamurthy,
Goods Driver MR 740,

S.Railuay, Frsike;c, No, 73/3,
New Rajilway Quarters,
Yeswenthapur, Bangalore-22,

Smt.P.Savithri, .
aged about 52 years,
U?o lete P.M.Panduranga,
Driver Goods MR 712,
S.Railuay, Yesuanthqur
Bangslore-22,

Smt.Mestan B4,

aged about 60 veers,

M?o late Mohamed Sheriff,

Driver Passenger MR 419,

$,Reiluay, Shimoga Toun,

Near Anjaneya Temple, Hassan Road,
Rrsikere,

hivarathri Esucsranagar,

s APPLICANTS
. ...Cantd /"‘




,.144' Sri Prasad Kiran,v s
- - pged mbout 24 years,
S?o late. Govindasuany,
Shunter MR 386, S,Railvay,
Arsikere, C/o grlniVasan,
Railuay Ticket Collector,
Neer Reilwey Under Bridge,
Hassan Road, Arsiksre,

145. -Smt.Rachei B'Monte
ed about 58 ysars,

U?o late H.RD Mcnta,
Oriver Mail MR 2%
S ,Railuay Bangalc“e,

" N6.220,. VST Road,;
Opp,Banasuadi Rai;uay 0t<,;an,
8angalore-84,

146, Smt, Nishajen,
ed about 58 y=zars,

u?o late Syed Rbaul Freusz,
kssistent Guerd,
‘Bangelore City,
C/o Syed Ghouse Fasha,
No.304/1, Reiluay Gusrterc,
MG Colcny Brngslcre-27,

'S.I'?g llu “y’

147, - Smt,Rsiyajan,
‘aged gbout 60 yeears,
u?o late TaJpee;ang
Passerget Oriver MR |
S.Ralluay Ngsore. Ne,
RV, LeyoJi eshadripur
Bengelore-~20,

148, Smt.knnamary,
- aged ebout 43 years,
u?o late k,Chendran,
Shunter MR 369, S.Railuay,
Bangalore Cantonnent

Muthamma Garden (Chinnappa Garder j,

Munireddypalye, Bengalore,

149. Smt.Jyothilakshmi,
S ?ed about 50 years,
W

o late Chinnesvenkats Remanepba,
Diesel Rssistant MR 567,

S.Reiluay, Arsikere, Gfo Jeyappe,

retired postman, I Cross,

;flﬁmLinB, Hessan Roed,

« <. APPLICANTS
«sContd./-
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152,

~-~if#a:n'4m;Ai%g e

K, Nadurai R DR
;5/0 Kalu Ndudaliyar, T
aged akout %% .yeers,
’Ga@ds Driver, MR 680,
Redluay,, Shimoga Toun
h'ﬁi.olony A
Shimooa Tou <577 201,

H-S)SathYa N, 'ayana -
8/o0|H.S5¢ntasalsah,
\aged ebatit 63 yeers; «
rShunter MR 797, :
Bangalore City, ‘S R°11udv
No.A7, Ramakrishnaiah Sfrsef.
Seshadripuram,

Bangalore~360 020,

153, Koqsalya Bai,

gd 52 years,
M?o late K.Ker031 Rao,
Driver ‘Goods MR 63:,
nRalany liysore,
No . i loco Colnny,
Re%lug' Quart°rs,
'Yada‘*
or

154, R, Pramile Bai,

ed about 50 years,
N?o late J,%athyansrayara,
Shunter MR 748,
Bangalnote City, S.Railuay,
No. 37 Beeradevaru Gudi,
Ranaainghpet 4th Cross,
Banga;ope City, :

.....

155, KAamrunnisa,

156

157

1ed ‘about 43 yeers,
M?o late Yusuff Sherlff,
Shunter MR 835, S.i .lailuay,
Bangelore Gantonment No .99,
c/g Sajjad Sheriff,
Jadidasnagar, 3rd Cross,
DL J.Halld, Bangelore~45.

. B’N Nagareja Rao,
S!o BaNeMoorthy Rao,
First Fireman ML 1525
S.Railuey, Mysore, Ho, 11Z
Kenakagiri, Municipal Farm Roud,
: Widyaranyapuram,
ysore-570 008,

. grokya Mary,
ed about 60 years,
8/o late M. Chinnasuamy,
3r1var Passenger NR 8z,
v Reiluway, krsiker

“Near | ?ailuay Statiun;

oo RPPLICANTS
...'Con‘td»&/- o




158.;, .ﬁ SeIVarangam,‘;;-' L A S '{‘"“%
" "8/o V.8.Rppaisah Nudeliar,i o o d7ij%
- eged ekhout 53 years, . - N o
* . Driver Passenger MR 489 i
- 8,Railuay, Bangelore City,
No, 63, Pillenna ‘Garden,
111 Stage Ralluay Layuur,
Bangelore-SGU Uda.

159,  F, Rrokya Dase, K . L .
S/o MsFrancis (;ace) — o S
'aged about 24 yeers, L -
Driver Passanger MR 234,
S.,Railvay, Hariher, I Cross,

S 01d hrlepur, Guthuor Post,

' Harihar - 577 603, '

160, M, Sundara,
: ed esbout 55 years '
W?o late G Ethilaju:u Naiau, 7
: -Driver Passenger FR 90
| . SRailuvey, Bawgc¢cre City
d - No.208,: Rﬁﬂ.ﬁolony, Whitefield Road,
Nadhevapu“a Post
Bangalore-560 Dﬁés

» '~§ar0ja 5
e _ ed about 54 years,

e U?o late B Arumugen,
First Fireman, S.Railuay,
Bangalore City, No.U/41,
Selvanhagar,. Okaelipuram,
Srirampuram P.0,, Bangalore—21

v {'1,' 51 2

162, Shanthemma, .
.aged ebout 60 yesrs,
'N?o dete Sunder Cabji, -
DBriver Coods MR 705,
' §,Railuay, Harihar,
No.79, Cld Arlaspur,
Harihar.

163, -+Anthonlamma,
aged -about 45 years,
%?0 late B.,Sandisgn,
hunter MR 905, S, ?aﬁlway,

57 yeers,
:.Anthony, -
; 537 SgRal LUaV&, . .
,;Behlnd Stilarry e ) :
Si.kerc. '.oo BPPLICANTSG
F o *e Contd./
¢
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! 165. - 3alleth Nary,_ '

’ aged ebout 58 years,

U o late.Arokya Suamy,
’Shunter MR 219,

'S,tailvay, Hariher, . 7-
C/o Thomes, TXR's Office, .
| S.Reiluey, Birur. . -

166, ,P .Dhanalaxmi, 5 :
'aged asbout 49 yeaxs,
;U?o 1late P,Muniswamy,
_ ' Oriver Gonds MR 683,
o . - $,Railvay, Hariher,
o j,D/o Jate éunder Galiail,
f ' © No.79, 01d krlapur, : -
| : Harihar. |

, Kamakshiamma,

| aged aboui 58 y=ars,

, U?o late Chokkalingaﬂ,

| Shunter MR 227, S.Railuay,
Yeswanthapur, No 48

1 Selvanagar, Behind Bevi Talkies,

_ Srirampuran, Bangalurs~21,

168.- C.Fletcher,
» | S/o R.Fletcher,

| aged about 62 years,

' Driver Passengan MR 391,
| $,Railvay, Mysore,
|
l

e £l .

No.58/59, Kennedy Nest,
PushpagiLi, Mysore,

1694 Razia Khanum,

f ed about 28 years,

30 late Abdul Hameed,

, Shunter MR, $ Raiany,
i Rrsikere, 6/0 Md.Abbas,
! - Gopal Singh Quarters,
| Be H,Road Rrsikere.
: .

M 1 et R s B K gy~

_ . Mazbool Jan,

: ed-about 43 years

: oL ?o late Ahmed Baig, :
| . Shunter /R 521, S,Railuay, - : e

Bangalors City, C/o Afroze Baiq, : ;

|  -No.99, 3rd Cross Road, _ e

‘ Iadidas Nagar, D.J. Halli, K

Bangalore-45, . _ “

17‘ P K V.Sur'appa,

370 Venkatanareyenappa, . : ,
aged about 72 years, : .
Passenger Guard EMB 887, o = - K
$.Railuay, Hessan, No.81Z, Loy B
9th Main, 4th Block, ' f
-Jayanagar, Bangalore~1l. .o ﬁPPLf&ANTS '

| V . A . . o..COntd /‘V « ' ?ﬂ#

.




'?i 172;

173,

174,

175.°

176.

177,

. R Srlnivasan,f;lvf

o S/o Remeswemy, -

"', ‘aged about 64 - ears

Qriver Goods M 755
S.Railvay, Bangalore City,

’No.52 III Cross ,

K N.Extensioné suarthapur, .

Bangalore

-2

S R Sarasuathi

ed about 50 ye ar's,
U?o lats S.Rajagrpale Fec.
" Briyver Goods MR 737, -
Yesuanthapur, S.Reilvay,
No,28, Anajana Nilaya,
II Main Road, H.K.Nagar,
Yesuanthapur, Bangaloru-zz

Faerida Banu, ‘
agad about 35 years,
W/o late Syed Nisser,
Dizsel hAssistant ML 1247

S5.Railuay,

; T
Arsikere, No,22E7,

PBsoka Ws3st Croes-20,
Mysore.

C, N.Sareeranga, )
S/o C.Narasimhechar,
' aged atout 59 yeers

Assistant
S,Railuay

Gusrc EMT 726,

No.46/2, e nms road
Rrsike;e.

E. Chandra

Bai,

ed about 54 years,
N?o late Y.Ekambarem,
Driver Goods MR 379,
8,Railvay, quuanthepur,
No.4371, 3rd Cross,
- 13th Nain, SubrﬂmﬂnYanagar,
Bangalore-21. -

Philomina,

ed about 58 years,
U?o late T.Rrokyaswaemry,
Briver Mail MR 18,
S,Railvay, Bangalore City,
No.21, Hanumantheppe Road,

ié%sengér
‘3§@%§Tbay
‘No, 156

ﬁmmanahalli ReT~SUemy Hb1va,

;\sﬂ‘“aﬂn'gla re-33 N
‘\X\\ f,oﬁ’\
- ¢leKe ka\a,
gaged 56 years,

- &l laﬁbtK.Krishna Iyenger,

\ @ _—
Ny

Qi

suard EM3 371,
Bangelore Ci+y,
1lk Cuntre,_

apurem, Mysnre-37C 008.

.«. APPLICANTS.

ea 'CDntd"/—Q
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179, B.Jayamme,

iaged about 57 yeers.,

jM?o lete N.Basavaraj,
Oriver Passenger MR 79,
'|8,Railuay, hrsikere,

/o B8,Vasanthekumar,
"No,6/C, Reiluay Quarters,
'"Near Children's Park,

| Bangerpet.

180, | Zailunnise,
. aged about 63 vewrs, .
i W/o Syed Yaseem (1ate),
| Driver Goods MR 4%30,
/ S.Railuay, Mysore, No.2599,
{ "5th Cross, Mouss Diven Khan= Koao,
% Mandi Mchalla, Mysoze.

1,1# A,Rahimen Knan,
-1 8f/v Imen*Khan,
aged akout 69 years,
Shunter Mt 300,
SnRailuay, Harihal‘,
No,452, I Cross, Gandhinsger,

| Harihar,

1R2, Prapullekshi,

! aged abhout 81 years,
M?o late Christopher Andreus,

/ Driver CGoods, MR 570,

! a,jailuey, Mysors (3KLR),
No.94/8, [oeo Colony,

j Reiluay Quarters, Yalavacisl Tust,
Mysore-20, '

183, Gayatri Shanmugem,

aged ebout 38 years,

U?o late S,Shanmugam,
Briver Passenger Mt 205,
S.Railuay, Mysore,

| No.91, VRE Railvay Auerters,
i Mysore-20, ‘

i
{
1
i

184, N.Narayanasuamy,
S/o Narasappa,

! aged about 62 years

F Shunter MR 440, S,Railuay,
Yeswanthapur, No.5/6/47,.
Laxmipurem, Near Railway Station,

Hindupur,

85, N.Mohiyuddin Khan,
5/o M,Abdul Nabikhan,
aged ebout 63 years,
Guard Passenger EMT 461,
S.Railvay, Mysore, No,2244,
Savday Roaed, Laskhkar Mohalla,

v Meene Bazaar, Mysore,

«.o RPPLICANTS

..Contd;/- g
.
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Victor,'»

$/o Joseph, LT
aged about 67 years, g v,g.

Shunter MR 315, >

S.Railuay,’ Bengalore City,

.C/o F.C.Nathean," No.2,.

~ Muktha Gerden, -

187,

Spur Tahk. Road, ﬁhetpet,
Medres -~ 600 031..

K.K.ﬁajarathnam,

" 8/oK.hA. Raghavan,

188,

- 139,

180,

191,

192,

cﬁaﬂpéh

retired Briver 'B! Grade,
Staff No,P,5521, . '
“Rageneesh'm Shoran;r.

K.Velu, s/o Unnvri,

.Retired Guard 'B! Grads,

S,No.6314, Devaki Saﬁanam,

rNedungathoor, Shoranur ~ e

K KesaVan, S/o W@chy,
Retired Guard :
i, No,6066

. Sﬁcnthi dhaVan,

Veloor._

P,Paramaswaran Neir,

5/0 Krishnan Neir,

Retired Guerd “#" Special Grace,
§.Mo,5077, Pedinchare Chonal House,

’Shoranur-1.<‘

V.CoSankunni Nair,

S/o Achuthen Nair,

Retired Guard "A"

Speciel Gmave, S,No,6172,
Rgikkara House, KaValappara,
Shoranur, '

P.Sundaresan,
S/o Kunhikoran,
Retired Driver BB
S.No,P 6439,
majas, 4/73,
te Providence High Schoo;,
\Road Calicut.

ny piliel,

flégo Jﬂrd chalam Pilladi;

Réti e Ot ard ‘*A% Grele
aéhbv;3 ‘Gift House,
Sheranur,

;Pplibants. n,Sl.No,120 tg-f
| R6 "are applicants 1n ST
’Dj&ou77/92 ;

#pplicants in Sl.Nu,
187 to 193 ere
agplicants in 0.k.44/93,

Qe.0 MPLICAN"-S‘
...Contd./-
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e

194, - IR JRamen Nair,.
'S/o Ko Nerayanan Neir,
Retired Driver ‘B' Staff S
Ne P 2314, S _ :
Raviyankandath Houss, T
Chuduvalathoor, Shcranur - 1.

.r.
~
b

195, (E. K-Ramankutty Nair, ‘ : : o 5
| ' 5/e Kannan Nair, : -

'Retired Guerd Special ’fa‘e,
5,N5,5096, Mundenath Houss,
.EheruthUruthy Fost,

Trichur District.

196, | R, Krishna Neidu,

' 5/0 Ramekunhan Nsidy,
Retired Driver '28',
‘S.Ne ¥ 6445,
Mallisaergparambi] Huuve,
Mudaliser Street,

Shoranur - 1,

197, | L.Manikam Fudaly,

'_S/o C.Lakshmaran Nuduly,

: Retired Driver 'C*

S.No.P 4026, Manickanivas,
Mm.G.Read, Shoranur-S.

198, T.V.Sreeman Pillai,

. S/e T.V.Ropan Pillal,

i Retired Oriver ‘A! Graoe,
S Nﬂi' 1794 .
5(nil Uihar, Ganeshoizi, , o
Shoranur-1, -

198, E,Paramesuaran,

S/n P.N.Sghrasanama lyer,
 Retired 'A' Special Grace Guard,
S,Nw.1495, Devi Nivas, _

Nedung-tur, Shoranur-1.

200,! T.Sankunny Nai'A'S/' M,Pchuthen Nair, A B

. -Retired Guard , S,Ne.6459, |
| Padmalayam House, Paruthipre, , ;
. Sherenur. ;
201.! C, Balakriahnan, Applicants in 8l.No.
| i S/o T.Sankaran Nalr, : 194 to 201 are ;
. Retired Oriver 'e', . applizants in D.A.45/93, 1

Steff No, P 5702,

Krishna Vihar, Uellathool Nagear,

P.O.Cheruthuruthy, ‘

Trichur District, «ee RAPPLICANTS
‘/ . soe @ Cont../




202,

203,

204,

205,

206.

207.

208.

.o 29 4y

K. GlVlrdan Kutty Nair,

'S/n C.K.Achuthen Neir,

Retired Driver, Staft No.F. 2833,

- WR" Special Grade, Vedakkekonnanath

House, Chuduvala‘hur, Shoranur - 679 121,

P.Remankutty Nair,
5/0 Z.K.Snankaren Nszir,

‘Retlred Guard "“A"

Special Grade, Staff No.
E 14671, Pullconni Houso,
Chuduvalathux Shorainur-" -

P. Nara&ana Pillsai,

rishnan, Retireo
DI‘iVBI‘ ﬂcli Sbauf Ne,P 35 U‘:‘,.
Poovathlngal House,
Kizhskathil, Panntnipra,
Shoranur-1.

S.Raman Neir, S/ Krisrnan heir,
Retired Criver wpit

Staff Ne,P 7065:, Sremuical Asuse,
Chennthumezthl Past,

Trichur District.

V‘Narayanan Ezhuthschan,

" §/6 DBgVelu Ezhushachen;

Retlred Lece Shunter,
S.Ney P 8117, DeVasamparambiL House,

_ Mannanur_Post, via navelapalae

K.Chellan, S/o T.Karuppan,
Retired Driver “C%, §,NeyV3,
Muthukurssi, Kunnath House,
Genashgiri Pyst, Shoranur,

K.P.Gopalan, $/e K. Narayanan NambLQr,
Retired Guard Wgty S.No. 7525,
“leela Sadan®,

Railuey Booking Cflice Rccd,,

Shoranur.

ZUQ_~#2 M.Kesavan, S/w- Perugan,

I.F.Man gt

| s.Nd.“ {J 10026,

athil House, .
Cho akulam, Shoranur.

Sankaranarayandn,

' ﬁﬂ“ﬁé@ié:annriVEI WAk 3F90591

N2911, 'Rama Nivas',
{%eq, Manjaked, | t _
o , APPLICANTS.

e @

ees -Contd./_—




211.

212, .
. Mudalisr, Retired Driver “E%,
*.§,Nn,P 7492, Nambznthodi rcuse,

219,

220,

LX) 30 LI

" K.hchuthan Nair,
i 8/o0 Achuthan Nair,
' Retired Loce Shunter,

8.No, B 6054, Kadambet House,

{ Mundamukem Amsom,

Post Ganashgiri,
Shoranur=3,

C.Manimuthu, S/o Chambake

No.179, Mudaliar &treet,
Shoranur=-1,

K.P.Govindankutty,

Since deceased by Legal Rep:iesentztive;
Smt.Sulochans Amma, H.Nn,5/%31,

Namben Thodi, Mudeliar Jtreet,
Shoranur=1,

.E,Balasubramanie Menon,

%8/o Madhave Rao, Retired,

Driver "B" Grade, 3.0, \V 6,

"Geetha Nivas', Ponnzmengalam Houss,
Shoranur, :

K,%ankaran, 3/o Msdhavan K.,

Retired, Oriver "“A%, S.No,F,4305,
Kayanathuthodi House, Kellippadam P.0O.
Shoranur = 2.

V.K.Velukutty, 3/0 Kelu Neir K.,
Retired Driver "H“, S,No,9730,
Karthika, Kanalappara,

Shoranur.,

M.Velu, $/o0 Velu,

Retired Driver "“B" Grade,

Staff No, P 7936,
Naikankunnathu Veedu,
Kovalppsra P.O.

P.P.Velukkutty, $/o Shanku,

Retired Driver "B",

%,No, P 7192, Padincharvettil House,
Karakkad, P.0.Kavalappare,

P.T.Ouseph, S/n Thomen, Retired.,
Guard “B" Grade, S.No, 9431,
Yayyeppilly House, Vappalassery P.0.,
Angamali, Ernakulam.

P.Krishnan, $/o0 Imbichyadi,
Retired, Driver "“&" Grade;
s,Nc, P 5730, Krishnaghar,.
Nedungathur, Shoranur-673 127,

S1.Noe, 20% tea
216 sre applicants
in O.k46/93,

e+ oRPPLICANTS

oooCﬂntdo/‘

B




222,

223,

224,

225,

- 226,

227,

R R X R S P I R e e
v N < B 7 | N T R T I I T W 3 TN RER L g

‘ e ."31?..
Mm.Chendukunhen, -
S/o M.Imbichikutty
Retired-, Driver “A“

Speciasl Grade, S.Nn.,F 2857,
Pilassery House, P.B8.Vengeri,
Via Calicut.

M.P.Kesavan Nair,

S/o P.K.Chandu Nair, Retired.,
Fireman "“B%, "S5.No,9461, A
Chemmanassery Padinharua Heuvss,
Kottnol P.0,, Calicut,

P.K.Ramapanicker,
S/o Chamy Panickerg
Retired,, Baepd.“A"™ Grede,
S.Ns.B284, Navaratna,
P.0.Kunniampuram,
Ottepalam=4,

K.Balakrishna Menon,

5/e P.,Madhave Menan,

Retired Driver 'A!

Specinl Grade, Staff No,P 2437, .
Kerandathil Hcuse, cerzndathil -.ane,
Trichur - 1.

M.P.Chinnan Menon,

5/8 P.%ankunny YMerern,
‘Retired Guard 'A':

Specinl Grade, S.No,9333,
Rlongst Ushas, P.0.Pulaked,
Viz.Chelakara, Trichur.

M.P.Gopala Pishareti, _
S/e C.PRaghava Pisharcti,
Retired Guard Special Grede,
Paprnima Manjakkad,
Sheranur-679 121.

C.Chandrasekharan,

S/o M.K.Mennn, '
Retired, Special Grade Guerd,
StN°‘7618,‘“thUl“,

Rehak Nagar, Kamboni Reoed,
Ryyanthele, Trichur~3.

U‘MQBbQUl Kadir’

S/s VMiMohemed Haji,

Retired, Guard fA! Spaciai BTaGs,
5.Ne.9826, 20/16€3, M THeupaini®,
Pesthol, Trichur. : _

“¢g¢$’““5~m

fpL@huskeran, S/o 0.S.Paran,
-ﬁrg@;ﬁoodsjﬁuard, S,.ts,C 1930,
! yempafﬁth House, P.0. -
k oika‘dbé%y, Via, Trichur,
h )@pg. , .
I?

$1.N..217 to 223 are
anplicants in 0.A.47/93,

L

. applicants in 0.K.48/93,

S1.N0.224 to 229 are

..o APPLICANTS
. C.ntd. -
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- 230, i P.Nereyanan,

" 15/0 Sankaren, Retired,
!Special Grade Guerd,

' s,Ne .EE B6, “Ushas",

' Rayeroth Paramb, P.D.Paral,
; Tellicherry-670 671,

231, | V.£.Sankaran Nair,

' 8/o T,Nareyenan Neir,

. Retired ., Guard 'A' Special,

| 5.Nb,12746, Ashirvad, Pevel,

* P.0.Koothuparamne,

Pin-670 643,

232, C.H.Balan Nembiar, N
S/o Kunhikrishnen Adicdi P.,
Retired Guard, ‘&' i, .0l
S.No.4997; Usha Bhavan,-

-

i P,D.Knttayampoil, Via. ‘ellicherry.

233, .M,Padmanebhan Neir, 4

- §/0 B.V.Krishne Meron, Retired,,
Driver 'A' Special, S.he. P 57464,
Davi Nivase, Kottarethumpars,
pP.0.Azhikode, Capnanora,

234 - K.K.Susheels, W/e Late
| UvC.Pnandan, Retired,, Driver ‘L,
S.f0,2635, MAnand® Viher, Ylavil,
Kannitr - 679 008,

235, M,Narayani, 4/o Late K.P.larayenan
Nair, Retired, Guarc 'C',
S.Noy 1903, Madathil House,
P.0iLhirekkel, Cannanore- 670 011,

236, K.Kunhamboe, S$/n Rppu, Retired.,
Shunter ‘B!, S.Ne,P.5331,
Packkadam House,

P‘U-Trikkripur, Kazharg!d.

237, K.M.Vanajakshy, /o Late C.H.Gepalan,
Retired fuard fat Special,

S.Nn39498, Chettiyam Veettil,

Near Railuay B Cabin, Badagara.

J

|

|
38, R.K.John, $/e R.J.Kurian, | §1,Nu,230 te 238 are

. Retired,, Guard 'R!, applicants in 0.k.49/93,
S.Ne.9683, Ariyathu Perainbll '
House, Pallgm.P.0.,

Kottayam - 7.

239, R,Merappan, 5/e Rama Gowndarn,
Retired Dpiver, 'C' °

Staff No. P.2718, EB-118 G,

i Railuay Celeny P.0.,

9! Erode - 638 002, _ ‘ees RPPLICANTS.
. A_..{Dontd./—
| ¢




240,

241,

242,

243,

244,

245,

246,

247,

248,

: Jo . 33 30

- Ko.C., hallappan,

/o S.Chinneppe Geunder,
Retired Driver A Special,
S,Ne. F 2946, Door IT o4,
Parvathl Krishnan Street,
Kollem Palayam, :
Eroda - 2,

P.Karuppannan, S/o pnﬂglg Gownder, -
Retired,, Driver 'A',

S.ho, P 3583,

Korakattu VaL3811 .

Door Ko, 5229/A 4 CaaysTy R.d.,
Er0d8‘7n .

M,Kandasemy, S/s Marappa tounten,
Retired Driysr 'C? No.pP 2408,
9%:3£0, EUN Raed, érede-eas 002,

Nuthusamy S/0 Palani Gournder,
Retlred Driver’C’ S,Ns.P 27CE,
Raghavands Nagsar, treoe—..

A.Ramasamy; S/o Byeaﬁduhnen&
Retired. Bhamter'®8', S,No, 435(
Pudhupalayam, Door 246,

- Rlampaleyam P.0.,, Erode-8,

s, Kandasamy, S/o Sengadan,

Retired Driver 'C',

Staff No.P 4103, Ragavana1dar

Negar, Door No. PAB 18 Cavery R.S.,
Erode-7.

C. Kumarasamy, 8/o Chellappa Gounder -
Retlred., Fireman 'BY, S.No.P 7885,
Door No., PPI 283, PudupalaYam,

Allampala'am Post, Erode-8,

T3 Peerakhan, $/0 T.Je.Jamallutheern,

Retired,, Driver 'B°,
S.No, V.38, D,No,94, Ralluay Colony.
Post; Erode. :

Velappa Gounder; K,

’S/ﬂ Kolanda Gounder‘

Retired, Shunter 'B

8 .No, p’ 3370,
'Puthupalayam, Kattoor, :

Rlempalayam Post,
E«%@de‘ ’ 3

fj;:j\\ |
\nge ) an,

Lo

[onPelafd \Boundan,

!é%p ed.'\,s S Winter 18! ’

S.N \P.4082 \iDoor No.197,
AkKarkam,

%palayam
P 0., Zrocdeo-2, ers

ﬁ&amﬁ”ﬂﬁyém

APPL ICANTS,

f..Cpq;d./-"
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250. IA.Nallasamy,
IS/o Ao Gounder,

' Rgsirzd., Driver 'BY,
©8.No, PT3 10237,
'D.No.ZBU, Puthupalayam,
| Alampalayam P.0.,

- Erode-0.

251 e ' N'Kaliannan,
S/o Nellagounder e :
| ' Retired. Diesel Acsskstant
© 5,No. P 4011, Sastri Nagai,
| D.No.55, Near Warer Tans,
! Erode 638 002.

252 . K.Ramasamy,

) S/o Kalianns Goundan,
Retired, Shunter ‘B!,
S.No,P 3958, D.No.8%,
Bdappalli R.S. Pest,
Cavery, Erede-7.

|

| P.Sengeda bounder,

| S/o Palani Bounder,

] Retired,, Shunter B,
SyNo, P 4429, D,Ne, 58,
ﬂdapall: Ui;lage

i Peppapaleayam, . Cavery R.S.,

| Erude—7.-

254, P Nuthusamy,

‘ 570 ‘Peizni Goupdes,
Retiredy Shunter g,
S.Np.P 500, Pudhupel aycn,
D, No 263 Agraharam,
Alampalayam P. O., Erode-8,

2554 V.Sengodan,

; S/o Velappa Gounder,

| Retired, Shunter!B!,

| S.Nae, 5133, D.Ne.2/60,

' Dttapalli, Pilleyer- Ve11 Strest.
Cavery, Erode-?.

256, K. Chinnappan,

| S/e Komsra Samy Geunder,

i Retired,, Oriver 'C?Y,

1 8,Na,P 3531, ﬂVakathu,
Cavery P.O., Colony Road,
|  Eroae=T,.

257. P,Venkkatachlam,

'S/s Peruma Gounder
Retired., Shunter igt
S.Ne, P 4097, = 1/11
Karuthuvelil Thottam,
Odappalli, DaVery R.S.
vErnde-7.

v+« RPPLICANTS,
. f.E'O'ntd./-



00'35 ~o-'_;

- 258, N, Velappan,'

. 5/0 Nalla Geunder,
Retired,, Shunter 'gt,
S.No, P 2647,
D,Ne,1/20 Odapalli
Cayery R é., Erode-?.

259, T.P. Gov1ndan,
S/o P.Kunhambu,
Rctired Guard Special
Grade, Staff No,11159,
Prasanne Nives, P.0O.,
Chirakkal, "
Cannanore - 670 011,

260. K,Sreedhsran,
$/o B.Achuthan,
S.Nn, P.3180‘
'Thenai Housse ,
Opp., Railuay Station,
Chirakkal P.0O.,
Cannanoro.

261, N Bals krwshnan,
s/o NamBikutty,
Retired., Guard 'A',
S.No, 15870,
Nanh&klth House,
Cood Shed Read,
Tellicherry,

262, P.K.Raman kalx
/00, Kurhambu Nair

Retired,, Driver 'A‘ Special

Grede, S.Né, P 6446
Kavinchalil, P. O.,

Azhlkode,‘Cﬁnnanore-67U 009.

263, V.M.Karthiyani Amma,

u/o Late K.P.Janardhanan Ngir
. Retired., Special Grade Guasard,

S.No.9650, Ashok Bhavan,
Thamarakuzhi Malapjurem,
Pin-676 505.w

264, K,Govindan,
s/o K. Aruvan, Retired.,
Driver 'A',
Kalladathode, P.O0.Navil,

REeRoTE . 7
87 RAI '

/‘*“\:t nan, 5/o Raman,
276 Retd red.p‘@uard S.Ne,iE84,
?’f“ : 5thu\\%§&11 House,

ﬁz ,‘lKada bobgr II Ward,

Z\ %iw'*- EteakKat, Pin-670 $62.
v /

Wi cwr?f/ x
Ny JJ”
) . \va
b QAMGPUO
R N

Preethe Bhavan,

Sl.Nu.239 to 258 are
appliuanto in D.H.SD/QS.

ees  APPLICANTS.
. 8 e 8 COntd./—

¢«




| | ve 36 o0

- N.Vasu, S/o Rem!othy‘ .
266, | Retired., Shunter 'B
S.No. P 5024, .
Kottiyath Houae,
P.0.Muzhappilenged,
Pin- 670 663, Cennanore.

1 PeKe.Kannan Neir,

| S/a Rppu Nair,. Retlred.,
Shunter '6%, S.Nc.P.77%4,
Vapkulathu Veyil,

Near Aklliyath Templs,
P.0.Azhikede,

’ Cannanorse-670 009.

P.#,Rohini, W/o Late K.Chendt, S1.No.259 to 268 are
Retired Shunter "BY, aprlicants in 0.R.51/93,
S.tn, P 7173, : :
Chambakachaiil House,
r+0.Muzhapilanged,
Cannanorse District.

268.

. l-*C.K.Chancan,

269, S/o Ambadi, Retired Shunter'S',
- S.Ne £ 8223 Kanavi House,
f Ekkchi P. 0 Peliode,
. Via,, Trikkarlpur, Kazharacd

ﬂ.Nerayenl W/c Late h.Krishnen;
2 -Retired., éhunter, S.No.P 7420,
70r Machirpurem Houss,
‘ P.D.Cheruvathur, Kezargod,

© . PJMHygmavathy
271, /e LateE.V. kaotmramaf-m v,
. Retired D:zi.-= A Spec1al Guerd,
 S.No. 4S9, &meeman
| '“"?' t{b:;,ta—ri‘drrls,m Scho-l,

MWwntsvod. Cannanore.

T+.P.Leslavathy Amma,
272, W/o Late P.V.Kesavan Nembiar,
. Retired, Driver R Specisal,
S.¥e.4654, Kesava Nives,
Near Elayaqoor Temple,
P.0.Mundayesd, Cennanore.

1 V.&.Balakrishnan,

27 $/o V.Demoderan, Retized.,
* Oriver 'R! Speciei,

.S/No. W 4361, 3 s |

B/9, Reshmi, Ne Nagar

P.0.Thottada, cennanoré_ v.. RPPLICANTS.

V ....Contd.v/—

@

PR vt R - - e

g e



274,

+ 275,

276,

2717,

278.

279.

LN 37 ‘0“

P.M.Sreenivasan,

S/o P.Govindan, Retired.,
Guard Special Grede,
5.No.12054, 'Smrithi',

Post Vengeri, Methoth Paramba,
Calicut. :

P.Krishnan,

S/o K.Perumal Naidu

Retired., Driver 'A' Speci:zl,
S.No.P 4360, 3/275, a
Opp. Spares Lsand,
Vadakkanchery,

Trichur-680 528.

A .Bhaskaran, S/o &ppu,
Retired.,, Diiver 'C' Grede,
S,No. P 4301,

kyyanatu Parambu House,
Ayyeppankavu Road,
Kochi-18, =~

K.Cheryikutty Kannoli,

S/o Kandan, Retired.,

Driver 'C!', S.Ne, P 9430,
Kannoli House, Kacheri Amsonm,
Desom, P.0.Calicut-673 011,

C.Madhavi, /e Laté
C.K.Krishnan, Retired,,

Driver 'C', S.Ne,P. 3737,
Krishna Nivas, Poolayil Faremba,
P.0.Kallayi, Calicut-673 UG3.

T.Kesaven Nair,

S/o N.Govindan Neair,
Retired.,, Guard -'8', .
5.Ne.4956, Santha Sadan,
Chuduvealathur,
Sheranur-679 121,

Mm.Elias Aron Rej,

S/e S.Mariadess,

Retired A Special Driver,
5.No. P 3702, ED 196 E,
Railway Colony P.O.,
Erode - 638 002.

‘C.Rasappe Gnvindén,

S/o C.Chinnappan, Retired,

S eShunter, $.No, P 3631,

AT6A Railway Colony P.O.,

L L]
Y

$1.No,269 to 279 are
applicants in 0.h.52/93,

v.. APPLICANTS.
cotcontdt/" .



'_2 82 °

284,

263,

287,

288,

289,

(g 38 L2

MeKasimir Leuis,

$/0 K.Maria Louis, Y
Retired,, Guard A Special,
5,No,7211%, Annadurai Street,
Madar-peduy T,

)

~ Erode-638° 002,

K.Muthusamy, .S/e Kelandai

Gounder, Retired,, Gusrd ‘B',
S$.No0,12011, 1Z Ramameortiy
Street, Kollampelayem,
Erode~6%§ 002,

K.Sundaresan,

S/o N.Kalyanasundara Mudaliar.
Driver A Grade, S.Ne, M 2617,
Ne.48, Lenin Street, ‘
Erbde Railway CelonyPest,

© Erode~2, =,

K«.R.Lakshmanan,

S/c M.Rengasamy Ksnar,
Retired., Driver ‘A' Special,
Staff No.P 4467,

Morth Eda Straet.

Bheema Nagar,
Tiruchirappelly,

- Pin-620 001,

K.Subramaniam,

8/0 S,Xrishpasamy, Retired..

Driver 'A' Special Grade,

S.No, P 1788, 43, Lenin Strast,
" Railwvay Cnlony Post,

Erode-638 002,

R.Gethuraman, '
S/o Rathinam, Retired,,

Driver 'A' Special,
S.No. P 2888,

Ilemathi Illam,

106, Bharathi Palayam,

Mowlappalayam P.0e,
Eredse-2,

M«Ehinnappan,

S/ C.Moekkan, Retired,,
Dtdaset Shunter, ’
S.No, P 7785, 7/8
Railuway Colcny,
Erode-2,

MeMarappan,

S/s M,Mathan, Retired,
Driver 'A'!' Special,

S.Ny, P 3779, 107,
Kamalegam, Barathy Palayam -
Stresf, Mulepalayam PJO.
Ereds-~2, :

.. APPLIEANTS
o .B("G)td‘/"




290,  Retired,, Driver A

éwtfsamuel, 3/i Ghénémdthu;
. Special, §.No,P 3224, -
403-C, Railuay Celony,
Erode-2, o ' V
. RA,lingappan, S/o S;nyavoo,'
294, Retired,, i Special
"% Driver, S,No,P. 4714, 19,
Kethukaran Strest, -
. K3llampalayen, Erode-~2,

- i TisosriﬁiVQSan,
292."'5/0 R.Suaminathan
-~ Retired, Driver 'A' Special
S./Ne.P 4339, 345 A,
Railway Querters, Raiiway Ceiony,.
Erode~-638 (02,

- . P.Nemasivayam, S/ M.N.Balzrandam.
293, Retired., Driver 'A' Speciui,
: S.Na, I 6511, L =18,
Housing Unit, Feriar Mager,
Er0d8-633 001., TamilnadU9 : o

© KeM.Munirej, S/s¢ K.Munusuamy,

. 294, Retired., Diesel Assistant,

S.Ne.PTJ 10212, -

Manickkavasagar Sireet,

Sastri Nager, :

Railmway Celnny P.0,.
Erece-2, '

. L.Apthoni Suamy,

295, S/e Lourdu Suamy Pillai,
3S.Ne. B 1419, 41/A
Railuay Coleny,
Erode-638 w02,

M.Buepathy, §/a M.P.Mooka
296, Gounder, Retirecd, Driver
' '8! Grade, S.Ns. P 947g,
17/F Cld Railuay Colony,.
-Erede-2, A -

. V,Balaraman, S/l'Uenkkatasuamy
297, Naidu, Retired, Driver !B!
. Grade, S,le, F 9420,

Reiluay Celomy, Erede-2,

.~ P.Rangasuamy, 5/0 Perumal Naidu,
29:‘ Retire‘; Drivgr [B‘ Grade’
S,.Ne. V 223, No,17/8B
Namusivayam Street, éroig-za

&{c Swami Nathan, S1,Nc.280 ts 299 are
dy DN\jver B! Gradse, ‘epplicants in 0.k.53/93,
M\Docr 414/D, ,

.ﬂ rtub,

... "RPPLICANTS.
e .OCOﬁtdq/-




301.

302,

303,

303 ;

oo 40 .,

P.Pangunni Menon,
S/. T.CeKeNair
Retired Guerd 'A! Special,
S.Ne. 15200, "FPeournami®
Nangapna Nagar, P.0.
Olavekkot, Pin-678 002,

M.Krishnan Neir,

S/e Kunchu Nair, Retired..
Driver, A Special,

S.Ne, P 6444, Srishilam,
P.0.0lavakket.

V.Sreedharan Naii,

S/o F.R.Krishna Pillai,
Retired, Guard A Special,
S,Ne.15202, Thuruthel,
Aymanam P.0., Kcttayap.

P.A.Rajan, S/o P.SRAppu,
Retired Guard A Specisai,
S,No.16144, Housa Ne,q6/508,
"Reshmi", Near P.A.Tnlweny,

: COChin"“: ﬂu

C.Kutty Nurayenan,

S/o V.C.Nersyasnan Nair,
Retired, Guard A Special,
S§,No,7625, Chembra Heuyss,
Shorenur -~ 67% 121,

“P,K.Keshy, S/o P.K.Koshy,

Retired Guerd, S.Nc,15205.
Vazhakaleyil, Gngedikal F.0.
Chengannur, Pin-689 122,

Kel oKurian,

S8/o0 K.P,Lonappan
Retired Guard A épecial,
S.M>, 15216, “Chardiri®,
High School Road,

P40 Fareppur, via. Trichur

Pintb8# 552,

N,Ramekrishnen Nembidi,

S/e Chitran Bhattathiripad,
Retired., Guard AT,

S.Np,14044, "Karthike®, "
Remavarmapuram, Trichur--680 631,

U.NQQafijﬁni: .
W /o thte{ﬂ{ggpgan, Retired,;

Briver R Special,

S.No,F 4367, Sree Rsngam,
PuMpigﬂgiﬁe Road,
ClevaKket-678 802, cer

APPLICANTS

. ovCDnt:d- /"'

.

A,




fﬁ;ﬁ;ﬁamaohandran, o

1309, g C.B.Mannedier, Retired.,

. Guard &,, S,Nas, 15219,
- Panikkath House, - ‘
_Kellengode, Palghat - €78 506,

~.VeMadhavan,
'$/o0 Veluchamt, Retired,,
Driver R Special,

“S.No., P 2193,

Pallath House,

Kuthupsramba, Edethara P.0. .
Pelghat, Pin-678 611,

}§?- 

3“. K.N.KLmhimohammed,
* S/c K.Moideen oya,
Retired, Guaxd: !C?,
S.Noi 6633, Cherwdath Huuse,
Kyttamassery, Aluaye--£e3 105.

445- R.Narayanan;*S/e B.Reiaram,
2, Retirsu Dricet Gwods,
S.Ne,PTJ 10505, 120, .
Jeevanantham Street,
Poonthurai: Réed, Zrades?,
%143, C.Kumarasamy, S/o Chinnspps
* Gounder, Retiraed,, Drivex
'8!, S.No, P 4206, D,No,6a,
Sholap Pruvae, Sutharrs Puram,
Erede<2,

. T.S.Remaneerthy,
31n. S/OT;K -'Si.1daréjalu :
Retired., Driver ‘Al Special,
S.Ne.P 3540, 15, Sundaram
Street, Erode-2,

A.Abdul Jeffar, '
318. S/e Abdul Keder, Retived.,
Driver, Geods, § . Na v 44,
235 Kalyanasundaram Street,
Erede- 638 002, :

. S.hngamuthu,
316. 5/0 V.Sitia Naicker‘
Retired., Driver '8!,
S.Ne, B 1365, D,No.411 D,

-

AR YN .
(. V,S8lvaraj)\ S/e Velleirm,
7. Réfiirea,), Oriver 'A"

Moclapalayam P.0., Erode,
xS L IR :

i 'Sﬁ§§;ax,'5.ﬁo, P 3542, Telsphone Nagar,
{ Qc]

s
] !
i
i
P T TY QUL .1

91,Nos., 300 to 311 are
epplicents in 0.A, 54/93

ess MAPPLICANTS
" . ,s Contd./=-



|

|

I :

l 0012 ’e

' " K.Chinnapaiyen,
318. S/n knuman, Retired.,
: Shunter 'B;,
S.No.F 7458, 76, L.G.G.S.
Colony, V.0.C. Street,
| ¥ollampalayam, Erwde.

M.Krishnan, S/o Munusamy,
319, Retired., éhunter,
. 5.Ne,10072, PT3, C.N2.413 0,
Railuey Colony, Erndz.

 R.,Thiagarajan,
320. S/ Ramaswamy, Retired.,
. Guard 'A' §,Ne,14332,
Thangapattalaikarar .are,
Popnthurai Road,

j Erede,
goql, A.Chinnaiyan, o $1.Nw.312 to 321 are
" S/a krumagam, Retived., amplicants in O.k.No,55/93

| Driver LAY S, Nog, ¥ Tib6
| Ne.331 A, Railuay Cclerv,
Ercde.,

_ P.Subramanian, S/c &.Peleni,
322. Retired Guard 'A',
Staff No,7448, 112, _
Vinayger Ksil Sireef, ' 3
Sastri Nagar, Erede-€38 0302,

o L S8,Kennimuthu,
32?' S/vo Subba Thevar, Retir=d.
[ Gusrd 'A'. §,No.160638,
' Sundarammal Iliam, 11/8
KIII, Nanjappa Leynut, ' 3
Sulur, Coimbatere-641 402, i

. R,Anganna Pillai,
324.  g/e Rangaswamy Pillai,
, Retired. Guerd,
' S.No, 15271, 20 hertn Chinre
Mariamman Koil Street,’
Karungalpalayam, Erode-3,
| Perryar District,

nne  UiMari, S/s Venkatesar,

Se Retired Guerd, S.No.12563,

No.III, "Thera Illam®,

Kurikaranpelayam,

Mulapalayam Pest, -
Erode-2, Periysr District.

V.l akshmanan, 3/6 S. VYadivelu,

Retired Guard. 3.Ne,13756.

Bharathipalayam Street,

‘Kurikaran palayam, '

Mulapalayam Fost, Erode-2, ‘

y Periyar District. ... APBLICANTS.
| | ' ...Contd./~

26,




327,
328.
329,
330,

i 331:

332,

333.

- Manthepe, Podanur,

Ve K Shunmughasundaram,

8/n k.S, Keruppanasamy,
REterd., Special grede Cuard,
S.Na.3/T 35, 194 E,

Ralluay Colony Near Reiluway
Calony Past Uffice, Erode,

VeKeUnni Nalr,

. S/v K.Raman Nair,
.Retired,, Asslsta.t Cuerd,

S$.No,.1902, Contchery Strezw
E-pde. o

R.Lakshmanan; $/¢ Tamaszav
Retired 'A! §pecin; Guard,
S,Ne,.7218, D, No, 143,

Sestri Naqar, badayampel'ygm
Road, Erede. - Z,

V.Suamyeppah, *

8/0 G.Visuvasam, Retired,,

Guard, S.Ne, 141379,

5 Karuppahaswamy Koil I1ii Siteerw,
Surampatti Road, £rode-638 CUY,
Periyar District,

R.Veeraraghavan,

/o V.Rema Iyer, Retired
Guard, 5.Nc.1523%, Wc.9,
Tayumanevar Street, ’
Pundurei Resd, Erode-538 002,

K.Ramalingam,
s/o V, Kandasamy, Retired,.,
Driver 'A', S. Na. PT3J 10052

Door Nec.16, East Pettakarr,

Street, Erade—GSB 002,
GiR.Samuel Raj

. §/a GaN:Anandhan Pillai,

Retired. Driver 'A! Spe01dl

~-SiNe. P 2836, 23 A,

Pahchayat Union Street,
C01mbatore-23.

K.Kader ALi,
S/n Kader Batcha, Retiregd.,

.Driver 'R' Sce01al

Jthu, S/o Nanwappe
\Retired,, Driver 'At,
{ 95/11 Arthi'Il: am,

anoad Podanur-Zu,

/

§1.Nu,.322 to 332 are
‘applicants in 0.A.56/93,

... APPLICANTS,

<iosContd./-
A
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336.

337.

339,

" 340,

342,

343,

LIS

S,Velusuwemy Pillai,

S/vp A, 5ankara1in?am Pillai,
Retired Driver 'B' 9,Nm,6437,
D,Ne,360, Selvapuram,

'North Perur, Main Read, ™

Coimbatere-~64 926.

K.Rangaswamy,

S/o Kuppusuamy Naidu
Retired,, Driver, 'A?
Sp801ai, S.Ne.P 9464,
D.Ne,24, Main Road,
Podanur-23, Tamil Vedu,

K,Ahaméd Shericf,
S/o A.Keder Batcha, Reilired.,
D-iver 'A! Speciel,

'S.Ng,P 4341, Main Reed,

deanur~23 Tamil Nzdu,

-Nangappa Naigu,

- §/="Venkettasuamy Naidu,

-~ Retired Driver '8,

5 N.| -F u498 BaJal’. ai KC\’:.].

Street, Pudanur-43
Tamil Nauu.

Ke Palaniaora‘, ‘
S/q Kuruppanna Goundsr,
Retired., Bpdwar-'At,
SN, ® 4333, Na.88,

.Uilangaftur, Kedachanallur,

Ertido, - 10,

M,Palaniappan,
S/c Marappa Geunde:,

~ Retired,, I Fireman '8!,

S,Na, P 4382,
Uellaikattur,
Kadachanallur P.0.,
Thiruchengecu Taluk,

M,Chellappan,

' S/c Marapps Gounder,

Retired,, Shunter ‘
S.Ne,.9454, Alampalayam,
Palllpalayam, Erede- 6.

A. Palanleppan, ’ ’
5/- ‘Rthathappa GtUﬁdeP

_ Retired,, Shuwter,;’

S,Ne..P-7465, N..JO4 A,
Velanketsor, w ™
Kadachanailu1, Erode 10.

I =

hl.V«.uSS to 339 are
applicents in U.k 57/93

ees APPLICANTS.
a-..COntd./- .

¢
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P, Gurusamy, - £
S/o Palaniappe Gounder,?h
Retired, Driveix 'A',
' S.No. M 7160, Nowﬁﬂﬁ
- L.G.G.S. Eolony,
Knllampalayam, Erede-2,

344.

R, Kumarasamy, . :
/o Ramasamy Gounder,
Retired,, Shunter Loco,
S.No.P 6315,
Govindancelayam,
Alampalayam P.M.

via., Erode.

345,

G,Samuel Durai Sanmy,

S/o Gnanaduresi,

Retired., Driver LH L

Spl. S, No, P 3107, 32
Upsteir 4th Crusc Roaga,
Param381vapuram Lyloudi-so

346,

: Y Sengodan,

347, s/o Velapps Gounder,
- * Retired,, Shunter/luco
‘ S.No. P 3510, Vilankattur,
D.Me,54., Pulapalayam #.0.,
Kadachanur (Village).

C.Nachlmuthu,

$/o Chelleops Gounder,
Retired,, Shunter,
S.No.P 4384,
Kedachenallur, Palipalaysm,
Erode-6.

348,

T.S.Alimoideen,

S/o T.J.Shirfuddin

- Retired., Driver 'A',
Spl. 5.No. P 3260,

47, T.J. Shirfuddln Street
Sastri Nagar,

Near Railway Celony,
Erode—Z

349,

VeN Ramankutty Nair,
S/o V.Narayanan Nair,
”,Retlred., Driver N,
Se. P 2370, Fushoalaya.
/5&8 c-lluge Roac,

\lPh Pln 678 coi.
S \ “ .
Pq Ve N:ﬂén'devan,

c-/c: Q?gNarayana Iyer,

\ }é‘ , Guard 'A° Spi.,
Nl T ﬁ. 0" #0472, Ne.1/780,

N o Vidya,fslngle Street,- -
N GAwGPQ>E-;alpathv Polu,” o 4

1pathy, Palghset -
678 ..£03.

Pnclapalavzm Fast;

eiii,

S1.No,340 to 349. are ,
applicants in O.A. 5QAQ5~

«-» APPLICANTS
v Contd, /-
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*:| Maruthe Toed, Palghat.

; | Driver 'B', S.No, P 9449,

.Chathu, 5’0 Rppqq‘
-gRetirad., Driver ‘B
. S.io, F 5287,
“Kurungad House,

:ffA Krlshnan, :
S/a A,Arumughan, Retlred.,

. Changath House, Kavilpad
POy, Pa]ghat-\?-r'

!'lp SUkuTELan Ne4r
'8/0- P.Senkare Menor,

- $,No.15394, Palakvott House,

—-0

. Kadukvankunhan,

. Retired., hsst, Ges-d,

fl Thenur via., Paorli,
: Paaghat 678 616.

.o Gov1ndar : - o : E
AS/o P.Sarkara Menon,

- Retired,, Guard ‘B®,

S$.No 2024, Sr*va;ﬁam,
HoNo,M, 6/33 indire” Ncoar.

',Kallupully, Palohst-

e e T e e

R, Narayandn,

S/a V .Raman, Retlred.,
Driver 'A!, S,Ne. P SB47,
Chendrika Nllayam,
Korathodi,

el i

“~Palghat-678 005,

'N,Velukutty,

3/8 Narayanasuamy‘
"Retired,, Driver 'a',
S;Ne,PTI 10113,
Rmbalaparambu,

Near Madrassa,’
Kanlped,'Palghat-17.

O - o S R (R

T.Velayudhan, -

.5/” Theethy, Retired.,
" Guard!C!, 'S.N-. 16223,
Devi Sadan, Pottakuleam,
Kav1lpad P.0., Palghat,

V Viswana®t han,

s/o Kubhnaa, Retired.,

~ Loco ‘Shunter,

S.No. P 5184,

Vellankad ngllpgd : L

V. Vasu, $/o Yelayudhan,

Retired., Driver 'A?Y, _

S.Ne, P 3164, Chandrasoudham, U
»\/,.Tannissery. palghat. . N s 8 APELICANTsl

ve.s Cantd./=




B

o

A = NTR A -
r"// C‘g,-r .f

361,

362,

363,

164,

365

366.

e 47 [ 2

V.,Medhavan,
'S/s Velayudhan,
Retired,, Driver 'B',
~S.Ne. P 9888, Rahendra
Sadanam, Melepurem,
Nlavekkct, Pin 679 002,
Palghat..

T.V.Velayudhan,

S/o P,Veeran, Recired,,
Guerd 'B', S.No, GBSJ,
Thurakad House, P.O.
PerungottukurL551<
Falghat.

V.Sivaraman Nair,

&/0 K.Kesavan Nai T,
Retired,, Guard 'A',
S.No.5852, 72/R,
Instrumentatlﬁn Town shig
P.0. Kanjkode kest,
Palghat.

S,Veeraraghavan,

S$/e P.Sincaram, Kesired.,
Guerd TR', S¢Ns,148522,

H Ne. H-2, Housing Unit,
Karamadai Road,
Mettupalayem, _
Pin-641 301, Temil Macu,

M.Narayanan Nalr,

‘S/e Thavitta lyer,
Retired,, Diesel Asst,
- S5,No,P 9444, '
Nquakkara Hnuse,
Puduppaniyaram P.J.,
Palghat<678 733.

KeKeSupmamania Iyer,
"S/s KiS.Kuihne Iyer,
Retired,, Guard L',
S,Nn, 1949, N-.3/126,
L+NePuram Vlllage
Palghat.

P, Balakrishnan,

_S,l $,.Ukkanda Warier,
—RTrieed., «ail Guard
5167 ‘Harivas,

."gel House, Melepurem,
P e e avekkoi,
“/,Palghat-Z

... ARPLICANTS,

. .vpont_i. /-'



3764

365,

371,

372,

373,

374,

375,

.. 487

R.Paramasiva Menon,

S/s M.N.Raman Menon
Retirec., Drivar tpt Spl.,
S,Nu, T 4684,

Shivesilam Madathil Housc,
"ennakkare P.0., "

Neerani, Palghest-4,

P,Thankaraj,

5/c $.Pennan, Retired.,,
Driver'R' Spl.,

S.Ne. P 2760, 2€ N,
Behind Ram Theatre,
?,0.Suramengalam,
Salem - 636 005,

" A,Ramakrishnan,

S/o bmpu, Retired.,
Guardxﬂ' Spl.,

S.No. 6806,
Ramanchenath House,
19/360, West Yakkera,
Palghat - 678 001.

C.Gopalakrishnan Nair,
5/e -V,Madhavan Nair,
Retired, Driver 'A' Spl,
SuNo. P 6440,

Cherukara «rishre Nivas,
P.J.Kannadi, Pelghat,
Pin - €78 721,

S.Seurirajan,

5/o T.K,Sundarare?alu,
Reti-ed,, Driver 'A!
Special, S,No, P 2327,
203/Vinayakarkoil Street,
Nedarmedu, Ernde-~-638 002,

K.PFandurangan,

S/0 M¢Kasthuri Naidu,
Retired,, Driver 'A' Spl.
S.No.P 2902, 17/4,
Ammamandapam Rosd,
Sriranqam~620 006,

VeG,Veerasamy, . :
S/ Govindasamy Pillei V.,
Retired, Driver 'A?,

S.Ne. P 841, 48/2,
Subbaiah Street,
Sangliandapuram,
Tiruchi-620 001,

V.Sithan, :

S/o0 Vaiadvri, Retirea.,
Driver 'A', S.Nec.P 7775,
D.Nr.24, Jeevanda Strecet,
Poondurai Reegd, Ernde-2,

*

31;N5;350 to 372 are
appiicants in O.A.55/93,

v.. RAPPLICANTS
ooocentdl/;' '



377,

379,

*n 49/-0

P DaLan samyl,

$/o R. Angemuthu,
Ret“re<,, Driver 'A',
S,No, PT3 10027
Vellalar Street
Municipel Colony Reead,

: Erode 4,

A, Prokiaeamy,

,S/o J.Arulanancam,
Retired., Guard *A',
$.No, 6253, 12,

Kamarajar Street
Nadar Nedu,
Vinayakar Koil, Er.db-L.

N.Rengasamy, ‘
S/e C,Munian, Retirad,,
Driver 'A', Sp1.

 S.Ne, PTJ 10449, 21,

Golden Street,
Thangavil alias Munisamy Foad,
Dharmasuri-63€6 702,

© KoMunusamy Neadu,

380,

3e1,

382,

S/s C.Krishnasamy Naidu,

Retired,, Driver 'C!

AFG. 'BY, S.Ne, P 610C2,

D 5, Kaliyanna Gounder Tntttam,
“erundurai Read, Ercde,

- P,Daniel Jnyara

5/s Paul Pillay, "Retired.

Driver *B', S,.Nn,F 6441,
No.400 B Rallue/ Collny.
Erode,

R.Manickam,
S/o M.Argamuthu Naicker,

-Retired,, Driver 'A' Spl,

i e i ar e

S.No. P 2901, 22/2s,
Chinna Nariamman KOll Street
Karungal Falayam, Ersde-2,

R Ponglannan, | : ”ul.Nt 373 to 383 ars
s/o Ramesamy Geunder, ’ appllcants in 0.h.60/93.

=mewRetired,, Shunter, . :
cTre By Qg P 7454, [ N|.3/69;
pl «

Erqde~g83 007,

i gx -«__S&M Kmlsls?nasa'ny,
%ﬁzk 3548285 /o Xciluthusamy, Re: ized.,
Jﬁﬂ\zmwﬁﬁ*‘¥§ o/f'Ct. S.Ne.P 1151,

Kazalgm quas, 4/3c0,

& cgthi Nagar,

%t Ammapalayem, Salem. ' ...-APPLICANTS
~ «»sContd, /-




385,

3E6.

387,

388,

289 |

390,

381,

382,

383,

e e 50 L

. G.Kennien,

S/e Cacindarajelu Naicu,
Retirecd.,, Criver 'R!

! SPl‘, SON.o F 3042,

NG.420 K, Reiluway Culany,

Erode-2,

R,Rengasamy, ,

S/3 Remasamy, Retired,
Criver 'C!,

S.Ne., PT2 10238,
Kelingaruyar Pzlayem,
Fudur Bheveni rost,
via Erode-638 301,

K.Gevindan,

S/o Kandha Gouncer, Reciraed,,
Driver '8', S.Ne. © 94820,
Ne,102 C Type Railuwey lolor,
Erode-L.

G.Narayanasamy,

5/e Goindarajaly Kaiuu,
Retived., Shunting Driver,
S.Nu,PTI 10503, 38",

Nadar Medu, Prondurai fezd,
Erade-2,

K. VUasradharejan,

5/e Karuppan, Retirec.,
vuard 'A' S.Ne,2127,
Thirumurugan Street,
9astri Negar, Soede.

V.Arjunen, =

S/ Venkatachalam, Retired.,

Guard 'R' S.Ne.12438,

38, Namasivayam Stree’l,
Kellempalayam, Erode-2.

[ Muniswemy, S/o futhu,
Retired,, Driver Speciel,
s.No, P 9389, M/52,
E.V.R.Periyar Nagar,
Erade,

N.Muthusamy,

S/s Rellappe Gounder,
Re*ired, Driver 'BY,
S,No,8085, 1/113
Cdeppalli, Cauvery R.S.
Erode. ‘

P.Viswanathan,

S/e S,Palenivelu, Retirad.,
Guard 'A', Spl.

S.No.7620, 324 18,

01d Reiluey Celony,
Railuay Coleny Feast,

Ercde-2,
\‘/ )

A

... APPLICANTS.
[ ..Cont}d. /"'
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'; : . 00.‘ 51 o
L R Venkatasuamy
394, '5/0 R Remakriﬂhna Naidu,
N Ret*red., Driver 'A?
Spl. S,No, P 28%2

126, D Reiluay Calony,
Erode 2.

M Chinnappan,

S/h Muthusamy Gouwdev
Retired,, Shun*er,
S,Ne, P 6965
Odappalii, I Yerd 37,
Cauvery R S., Exnde.7,

395,

Ko Chennimalai,
196 5/- Kuppannan, Retired,
*  Shunter 'B', §.Ne. P, 3494,
Nethaji otreet ‘
K&l lemzalayem, "Erode-:.

K«S.Abdul Satha*
397, S/n A.Khadar Sharle‘f,
f¢  Retired., Driver ‘A,
| S.No, b 2207, 74,
Ambedkar Streat
 Sastri Nagar, Efode-2.

f.Chinnea EJthuan,
§/a Muthusamy, Retired,

398. Guard 'A! Spl,,
S.No.6782, B 4o,
Housing Unit, Sampath Naaa..
Erode-11,
.7 H.Kannen, S/c R A.Hammantha Gounder,
3951 Retired., Driver 'A!,

S.No. B 1418 26 B,
Kheder Nahideen Sah;b 5tree+
Erode-2.

N.Ramesamy, 8/uv Nelisa Gounder,
400 , Retlred.' éhunter
¢ S.No, ® 4230, No, 1/56
Puduppalayaw, Kattur,
hlampalayam Post., .

- R.KeSubramaniem,
4C1. S/o R,Kanniah Naidu
* RetJred., Driver 'A' - Spil,

P 5509, Ne,3€0,
,f¢ﬁ§§§§§%$kara gtreat,

"F‘fp“éi‘»:\«
: gngbd%

pa Gounder,

~f‘ hi ﬁa

4 tﬁked klﬂ iver, ‘B!,

o a5 17, N . 273 -

\4¥zﬁaKar-r Roa 5|Sukkan Thottam, ’ _

N S Erodege e es APPLICANTS,
.\&QNG l\\ao/ : _ . ) » e cc.ptdc /"'
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40 52 e

. F.Paleniappan, ~
403, S/0 Pongie Gounder,
Retired., Shunter,
S.No.4019, 85, Govxndampalayam,
Alampalayam PL 0., Erode.

KoNellathambi, S1,No,384 to 404 are
! /e V. Kumarasamy Retired,, applicents in 0.h.61/93
404 Guard, S.No.15721,

1/2 Egst Street, Alamna;a)aﬂ,
Ercde-~pP, .

P.S.Krishnan,
1 5/0 Subramania I er,
405, Retired,, Guard
~ 'S,No.11723, 4/500
Chathaeram P.0.,
Kelpathy, Palghat-678 GO0,

' R,Raghavan, S/e w.ﬁppna,

406, Retired,, Driver *C'

-+ $.No.4105, Alangode “OUJ4.
Dlavakkct Palgrat~b/0 Coz.

dney 'I! Mells,
407, g’i/ He. U D.! Me..lo
E Retired,, Drlver tat,
- $iNe.PTI 10361,
] CaTevin - Robljsnn Raad,
i Palchat-678 014,

V.Arumughan,

S/e Ryyapoan, Retired,,
Driver 'B', 5,Ne.2136,
Prasanthi, "sree Sathya Sai
Nagar, Kallekulannara P.0.,
Palghat-678 GO9S, A

_ R.Palaniappan,
409, S/o Rangaswamy, Retired Guard
"ot s, Ne 1781,
Shaini Nivas House Ne.36/664/1
Rlangedé, Olasvekkot, "
Palghet-678 002,

i P.Krishnankutty,
410, 5/0 Cheriathu, Retlred.,
| Guard 'C*, S$.Nc.6093,
Paoinjakkare _Housa,
P.0. Rlalur, ‘'vie.lLakkidi
' - 679 3C2.

) K«V.Ramanathan,
411, S/s K.V, Ulsuanatha Iyer,

Retired,, Guard 'A'pm

S.Nc,135C2, 2/137,

Neu Kalpathy P.0., : _ v
"/,Kalpathv, PaJ.ghat-—ﬁ?B gC3. APPLICANT S

e .Contd .'/-" ,
" -
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v

412,

413

414,

41s.

416,

4117,

418,

v.;.s:: - &

M. Krlshnan,Q

$/o Mayandg Retlred.,
Driver'A pl.

S,No, T 1871,

"Sai Nivaes! ThakkEperembu

Puduppeniyanam P. O.,
Palghat-G?B 733,

T«.P.Balakrishnan Nalr,

S/n C.Sekharan Nair,
Retired,, Grard 'A!
S,No,10525, MOUtFet Hausse,
Fankur1831 Pe0s, viae
Markerai, Palghat~6786%3,

KoM, Kunchu,.

S/e Menicken, Retired.,
Driver '8!,

Sihe, P 4461

Kallingal Housé§

 Paruthipulld P.O.,

Palghat-678 573,

P Reghadeﬂkutty,
S/o V.Padmapabhen Nsir,

"Retlred., Driver &' SpJ

S,No, P 6977,
Sarayi Pudusaery P.0.,
Palghut-678 007, -

VoKoPumakrishnzn,

5/0 KeSankaran Nair

Retired,, Briver ‘A‘

S, Ne,P 7791 Arupuzha
Cheruvathur House, Parli P.0.
Palghat~678 612.

KeP. Krishnan,
S/o Sankaran Neir, Retired,,
Guard 'B', S,No.6766,

- Venkatesuara I11 am,

P.0.,Pampadi, Via. Tiruv1larala,
Trlchur Distrlct-GQU 597,

K.Vasu, $/o Kunjunny,

Ratired,, Godscdhurnter 'Bf,
S.Ne, P 5301, Venkalathodi
Melepuram, Blavakkot P.0.,

Palgha+ 673 002

5“?y-n S/o Raman
\fnyrlxer ‘P"

\f 8,

}nnath House,

ﬁ_@.m., N:S.S.Engg.

e A e v Eis Al et Lo e sacinho £

«»e -APPLICANTS,

e .Cont-d. /-



428,

420,

421,

422,

423,

424,

425,

426.

4217,

-Retired-, Guard(B), =

Ercde-1,
v

LY 54 o

K.Balakrishnan Nair,
S/uv T.Govindan Neir, Driver
'B', 5.No.P 7459,
- Thekkumchered P,0,,
Vadakkum Mangalem,
via, Nttappalam, Palghat DBist.

A.K.Ramachandran, S/o Kannar:,
Retired,, Guard !A!

S.No, 7192, Alangod Housa,
Olavekkot, Palghat-67& 0G4 .

KeBalan, S/o0 Kenner,
Retired,, Guard 'A°
S.Ns.6121, Sri Naraysnji
Nileyem, Alangod, '
Olavakkot pooc’ palghe+ -
678 002,

C.Keishnan, $/o Chupra,
Retired Asst, Guerd,
S.No,6333, Kalathilfouse
Rlangodé, Olavakkot P.0.,
Palghat-678 002,
ReKrishnan, 9.Nc,6767,
ksst, Guard,, Ramelar,
Krishna Nivas, Rlanged,
Olavakkat P.0., Palghat,

C.J.Coelho, S/o F,Coelho,
Retirsd,, Guard 'A’ Spi,’
S.Ne.14493, Chinngmmal Street
Noorabad, Fcdanur-641 023,
Coimbatore Dist,

’

K«Dhanashu,

§/0 K.M.K.Gangalya, Retired
Driver 'A' 8,No,P 6804,
147/ Anthonipuram P.O,
Suramangalam-635 005

Salem,

K.Mayan, S/o Kandu S1,No,405 to 427 are
eyen, $/o Kandu, ' applicants in 0.k.62/93,

S.N0.1218, Kozhangottil House,

Athirkad, P.0.Gandhisevs Saden,

Perur, Palghat.,

R.Laxmanan, 8/c E.C.Rengesainy

Naidu, Retired., Shunter

Piesel, §,No.9514,

No.S, “Keeraikara Street, .
' soe RPPLICANTS

««Contd, /- -



B e e s SIS

. N, Sengodan '
429, /o Nangappe Gounder,
o Retired. Shunter,
~Loco, S.No. K 5250,
East Thotflpalayam,

1 } Door No,431, Kadachanur Uillage
. ” Palllpalayam—@

V,Perumal I, '
430." s/o Venkatauamy Naidu,

* Retired, Goods Driver,
S,Neo V 12, B.No.91 €,
Leighbazeer Suramangalaﬂ
Mein Road, Salem-3.

V. Kumarasemy, S/o Velapce
4734 Gounder, Retired, Shuntsr®3’!,
* S,No., P 4433, No,119, '
Rlampalayeam Post Frode-6..

S.Velappan, S/0 Sengcda
! 432, Gourder, Retired, Shunrax/
1 ‘ Loce, SiNa. P4292 7/1- U,
o .Pullamorathu Houqe, _
: Gevirdanpalsyem,
Alampalayam P.C., CLrode-3.

P.Kolandai Ggdunder, ~
433, 5/0 Palani Goundsr, Retired.,
Fireman 8, S.No.P 5062
; B, ﬂgaﬁ¢;n6gnﬁbﬁu5tiest¢
i | ‘ Nadarnadu, trode-2,

8 | ‘ #,Sengoda Gounder,
i 434 . §/o Marimuthu Sounder,
A Retired., Firemen A, =~
1 S.No.P 5041, Alempa ayam,
--Pudupalayam, Pariakadu,
4 . Pallipelayam, Erode-6.

v 3. Ueradharaja Mudalier,
435, S/o Sundar Mudaliar,

g | ' ~ Retired,, Assistant/Diesel,
g S.No, PTJ 10158, 104/0
. " Railuay Colony, "Erode- -2.

i | K.Sengoda Gounder,
“”"ﬁf*wuaruppanaa Gounder,
LN Driver 'Ct,
R4 778, No.u1o C Typs,
\Eolony, Erode-2. .

i Z}él S/o Ramesamy Na:du
f Rsst, Guard,

26, 35, RaJ°31 s St =et, ,
! ... APPLICANTS
....Cnntd./‘ :

% ' . "




~~

438,

439,

440,

441,

442,

443,

444,

445,

446,

e4 56 4.

P.N.Balakrishnan Nair,

~ §/0 Ramen Pillal, Retired.,

Guerd, %9,No,6966,
Mangalath douss,
Nedungottor, Shoranur,
Pin-679 121, .

K.Narasyanan,

'S/o.K.Unnamanﬁ'Retired.,

Driver'A!, S,No,4925,
Karamanna House, :
Vadanemkurussi, P.O.,
Vedenam Kurussi, via..
Shoranur-1,

M.Chinnan, $/o Ramar,
Retired,, hsst, Guard,
S.No, 7040, Menichithodi House,

- Nedungotur, Sheranur-1,

T.Velukutty, S/o0 T.Nerayanan,
Retired,, Oriver's!',
S,Ne,P 5778, Thuvvekkettil
House, Nédungnttnor,

Shorenur-1, Falghat Cistrict,

‘.K.U.GOpinatheh, $/o Kumaran,

Retired., hsst, Guarcd,

S.No,15447, Kallozhi Vattathédi

House, Pzruthipra, Shorarir -
- 679 121,

R.Balaraman,

S/o K.Rajamennar Naidu,
Retired,, Driver 'A' Special,
8,No.P 4660, Sastri Nagar,
Railway Colony P.0.,

Erode, : _

Ve Achuthan, :

8/o Venketaraman, Retired,,
Oriver 'A', S,No.8221,
Reiluay Cnlony, Erode.

C.T.Hewett, S/o0 A.M.Heuett,
Retired,, Driver 'A' Speciel,

S.No. P 2942, 278-H-Type,

Reiluay Colony, Ernde-
A _ 638 00z,

N.Chellappan,

S/o Muthusemy Gounder,
Retired, Driver'B'
S,No.P 5774, 31,
Thiruchengaodu Road,
Pellipalayam, Erode,

$1.No.42B td 442 are
applicents in 0.K.63/93i

vv. MPOLICANTS.
;..Contd./- L

¢




[

448,

449,

450,

451,

452,

453,

- D DQROZBriU,
_ /o P.D »Rozario,

Assistent Guard, S.No.

Retired., Drivar 'A'
Special, S.No.P 3029,
30 A, Sastri Nagsr,
Erode. '

K. Marlmuthu,

S/o Kaeruppanna Gounder,
R=tired, Driver '2!,
S.No. P 5333, Na,36,
Kasipalsyanm, '
Annadurai Streat, Erode,
K,Palaniappan,
3/0 Karuppannan, Retired.,
7E€85;

9 Sadayan Palayam,Road;

-Sasthri‘Nagar, Erods,

V,Ramasamy, '

S/o Velappa Géurder,
Retired., Loco Shuntpr
S.No.4919, Palllpalayan,

' Alampalayam P.0., Exode,

P.Kandae amy,

$/3 Paramasiva Gounder,
Retirsu., Shuntsr,

S,No,.P 9405 Nc.422,
klampalayem, Palllpa]evam.[»

. Erode,

C. palanlappan, ‘
/o Chinnathembi, Retlred.,
Shunter, S$.No,.4379,

East Tholllpalayam,
S.P.B.Mill Colony,

Erode, -

M. Dakshlnamoorthy,

$/o Manicksm, Reticed.,
Driver 'B',. &.do. P 9511,
Kumaramanqalam P.0.,
Thuthiputtu, Pin.-635 811,
Ambur (N.R.A.Dist). |

N. Balakrlshnan,

s/o M, Narasimhan, Retired.,
d 'Rt 5,No,12E519,

s’ Flat,

agar, South Rvenue,

ur, Madras-600 C41,

an. Retired.,
'fard S.No,.14573,
; Street,

B ;;,57 ’; 

Jégear, Railwa; Colory PO

ees RPPLICANTS

o..Contd,/-
¢ . .




g

456,

457,

458,

459,

460,

467,

462,

463,

LN 58 L ]

‘P.S.Sanjeéva Rao,

%/o P.N.Sarvothme Rae,
Retiredy, Guard 'R' Speciel,
8,No,12522, 8,30,

Housing Unit, Periyar Nagar,
Erode-~-638 001,

Nosop‘deI Jabbar,

Since deceased by Legal Repra2sentative,

Smt.Heerajan, 67, _
Kovalam Street, Teachers Cerluiny.
ERODE - 11,

R, Narasimhap,

S/o N.Rengasamy Neide,
Retired,, Driver k' Spuriel,
S.No, P 6978, Shastri Negar,
Kamaraj Street, Erode.

R.Thangavelu,
$/o P,kengasamy, Retired,,
Guard 'A', S,No.1091¢&,

- 498, Rhgrahara 3treet.

Erode-638 G011,

K, Palaniappan,

$/c Kendappa Gounder,
Retired,, Driver 'S',

$,No, PTJ 10070, Or.No.10/MS,
KRPD Road, Kerunkaran Meduy,

., r

Pallipalayem, Erocove-628 GSo.

k,James, S/0o J.Arokiesuzry Pillzal,

Retired,, Driver '®' Spl,.

S.Nc, P 2819, B/13, Jeeve Maoravr,
Rangam Palayam Post,

Erode-638 009,

AR, Karuppannan,
S/o kppzji Gounder, Retired.,
Shunter, S.No, P 5121,

' 0dappslli, Pallipelayam,

Erode=-6, :

N.Sengodan, $/o Nalla Gounder,
Retired.,, Shunter, S.No. P 5295,
East Tholliys Palayam;
Kadachanallur Post,

Erode-6.

v

S$1.Nos.443 to 463 are

" applicants in 0.h.64/93

«.. RPPLICANTS

. o .V'..Cont‘.a./-




N

465,

466,

467

468,

469.

470,

. §/o M.Nakelan,

KeKsKrishne Iyer,

§,/u K.Krishne Iyer
Retired., Gusrd/A Spl,
S.No.13745, Chembeil Villege
P.0., Ketteyi, Palekked,
Pin 678 572,

Mm.Veemban, , ,
Retiredo’
Loco Shunter, S.MNs,F 5323,
Mullathody Houcse, a

Kariangode,PJO.fKott@yi;‘

‘Palakkad Disﬁriot.

C,Gangadharan Nair,

$/o K.Kunhan Nembiar,
Retired., Mssistant Guari,
$,No,1864, Lakshmi Nivas,
P.0.Puthiperiyaren,
Pelghat, Pin-€78 733.

G,Parasuraman,'> '
5/0 P.Gopal Pillel,
Retired,, Driver '8',

S.No,P 3067, “Sarasdathl Nevas™,

Reyappen Street, P.J.
Thabhemangalam, Falghat-
: 678 102,

_,C.Nafayanan,[

8/o0 A,Chendu, Retired,;
Driver ‘A', S.No.P 7479,
'Léela'NiVaﬁ',,P.U.

- Puduppariyaram,

Palghat-678 733+
K,Raghavan,

$/o M.Krishnan,

Retired., Oriver 'A!

Spl. S.No. P 2400,
Mullarithodi House,
Karimgode, P.0. O
(Kottayi, Palghat-67% 572 ).

P.K.5ivasankaran, P
s/o P.C.Krishnan, Retired.,
Guard, S.No,14108,
Puthukulangara,

~ OM Narayana House, P.0«,

“nQHY‘S?G%GQZ-

sgberam,

Rathy Pillei,

} Guard S,No,14117,
r\lRoad, Lalapet F.Cey

-.'to, Tamil Nadu’
(=3 . .

... RPPLICANTS

i ..;Contdo/‘
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472,

473,

4174.

475,

476,

477,

478,

479,

L “..i

T.R.Unnikrishnen Nambler,
S/o Raman Nembier, Retired.,
Guerd 'B'm S.Ne,9791,
Abhilash, Ravipurem ,

~ Kochi-16.

K.V.Sarasuathi Amma,

W/o Late K.Balakrishra Menon,
Retired,, Driver,

S,No,P 3512, Kallazhi House,
Pudussery, Cheruthuruthy.

81 . No,464 to 474 . ere

. "
A, Kunhikristnan Nolr, o lisants in D.k.65/93.

S&/o0 P.K.Sankaran Nair,
Retired., 'A' Gracs cuesc

- b
 S.Ne..9685, Krishna Vihar f.0.,

Paruthipulli, Palghat.

A.Marimuthu,

S/e M.Pngsmuthu Naickex,
Retired, 'A! Spl.,
S.No, P 3574, 109,
Dhenalakshmi Illan,
Kumaran Street,

Kavungal Palayam, Erede-J.

M. Natesan,

S/o Muthusamy Gounder
Retired,, Oriven AT épl.,
S.Ne. P 4369, P.L. 1612,
I.C.Police Querters,
Dhanganchiri Negsw,
Pondicherry,

G.K.Abdul Sathat,

S/o G.Khader Badshs Sahib,
Retired Guerd 'A' Spl.
$,Ns, 11786, 17 Syed
Jelal Khan Street, Fort,
Salem, Pin 636 001,

R.Ramasamy,

S/eChinnakesavan, Retirsd,,

Driver '®! S.No, J/M 1297,
176, Mandspg Veethi,
Erode-1.

M.Ibrahim Khan,

S/o E. Mohamed Khan,

Retired,, Driver 'R,

S.Ne, P 3028, L 245,

Shemshad Manzii, Peresr Neger,
Erede-1. :

~vs Contd./~

R
.-
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s

481,

482,

483,

484,

485,

486.

‘ 1061 )
L, Marudappan
S/o L= Pshmanan, Retired
Diesel Shunter; SiNo,V, 85
93, Thiru V.K. treet,
Kollampalayam, Erode—Za

G. David, S/n D,Gabriel,

Retired,, Driver 'A’ grade; o

S,No, P 2259 223,
SastHrl kagar, Sadayan
Palayam Road, Erode-2,

C bubranenlan,

5/0 [ Cnlnneppen‘
Retired,, Guard 'A',
Spl., S.No, 12327, Flot 31,
16th Averue, Band Nagar,

‘Ambethur, Madra°—60b ﬂa?

C. Arokiasany,

5/0 P.Chinnappan, Pet‘?ud.,
Drivazr 'A' S,Ne. P 2775, R
D.No,77, New Street,

Erode-1,

K.Falaniappan,

S/e Kandeppa Counder,
Retired., Driver 'A',
S,Nm, P 7882, -

Rlava Gouncer Kadu,
Maenienur, Salem-10.

C. .Rengasamy,

S/a R.Chinnasamy \a*J_,
Retlred., Driver *A' Spl,
S.No, P 2831, 32,
Ghousethottam, UdumalpEt,
Pin-642 126,

S, Abdul Kareem,

S/o Shaik Jamaludeen,
Retired,, Driver '2' Spl,
S.No. P 2825, 30 Burrah
Sghile’ Street Mount Road,
Madras-2,

R.N.Govindarajelu, :
S/o R. NarayanasamYRNaidu,‘

ired., Driver 'A' Spl.,
P 4661, 51 North Strect,
i gpnam, Kumbekoram,

KA. Anthonysam/.
§ Ociver '8!,
/#5105, D.Nc.5,
" Nagar,; Pillayer Koil

31,No.475 to 487 are
appllcants in O. F 66/93,

e e ﬁPPLICANTS
...antd




4389,

490,

491,

492,

493,

494}

495}

496

e 62 .

Karnnemal,

W’ ' a%e K,Singodan
Retlred., Driver rat Spl.
5,.No, P 6826,

Maligai Natesan Stores,
Nadar Medu, Poonteral Road,
Erode,

ﬂ.-eyalakshmi

W,'0 Late P, Angdmuthu,
Retired., Drives 'A?Y,
S.No.P 2204, Ne.27,
Pilliyar Koil Street,
Sangliandapuram,
Tiruchireppalll.

G.hhilandam,

U/0 Late T.Govindon, Retired.,
Driver 'AR! Spl,, S.Mo.F 4EL5,
No, 74, Vandikaranthottam,
Kol]ampalayam, Evooe~2.

R.Jaya, W/o Late V.o
RamaAln?am, Retired,,
Driver 'h' Spi.,

- 8.Nw, P 3789, ED 2E&4

TR Type, Ralluay Colony,
Erode.

Dhanalakshmi,

W/o Lete S.K. a*vaplp SE™,
Retired,, Driver 'R',

Spl. S.No,P 2895,

ED 352 B, Ralluay Colony PeCa,
Erode,

Parvathi Sakthlvel

W/o Late M. Sakthlvel Retlred.,
Diesel Rssistant,

S.No. J/M 648, 422 H

Railuay Colony, Erode,

Nallammal

W/o Late C Thola81appan,
Retired,, Driver 'C!
S.No, P 6579, 29,

Kumaran Street,
Kollampalayam, Erode,

K.Lakshmi, )

U/n Late K, Rawa Retired.,
Driver 'CtY, S, Moo Y 229,
212 F Reilway Ceclony, ..

V/ Erode,

was APPLICANTS.

-;..Contd./-
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497, Sampoornam,
W/o Late P Arumughem,
~Retired,, Driver 'At,
" Spl,, S«e, J/M 818,
-ED 194 O, Relany Colon/,
Erode,

498, §, Geega Bai
v W/o ate M, éenesan,
Oriver 'A' Spl.,

- S.No, P 2894, D.Na,16,
Lenin Street Chursh Ne~_,
Reilway Colony P.O.,
Erode,

499, Pappa,

b /e Lete K.Krishnan
Retired., Priver ‘”‘
S,No, P 7945,
Mooppaner Street.
01d Suramangalem,
Salem-635 OOS.

’

500. P.M.Avokiasemy, =~
S/o R.Muthu, Retired,,
Driver '&' & rFl.,
S,No, P 1718 No 752,
5th Mein, 8th Fross,
M.C.Layout, Vijayanegsr,
Bangalnre-ao,

501, N.,Marappa Dasary,
5/0 Narayene Dasary,
_Petired,, Driver ‘B‘
- S;No,P 8083, V3/48,
Peris Uadagampatti
Vie., Danishpet R, §.
Omaiur T.K., Salem- District.

502, Pushpavalll,
W/o Late V. R, Ueluepmv
"Diesel ﬁssietant :
S.No, 3/M 1242, 0. No. 64,
Vavooce Street )
Kollampalayam, Erode -24

503, ~MsKanpian, ‘

f'N“N&ﬁﬁwK}ouNadhalelmuLhu,.

0 fRéf*r Driver ‘B!
S\SB D.No.15 F/3

~?
ervige man Colony.
ggzﬁapes , Tiruppur.

EF£@7§§K§$eﬂﬂt9%y

EN 7.,?4 o, e

f’“ﬂ»—

\ 8/0 K.V.P4UL, Re+1red., ,
uetde@“"apl., S.No. 15212,
,ﬁ 9b SEFD - Colony,
“New feirlands,
v Salem-636 016.

. ' B j : *s 63 .e

L1.No. 468 to 499 are
applicents in 0.A.67/93,

Retired,,

v APPLICANTS
» ...Contd /-




e B g . k.

s 64 ..

505. . A.Krishnaswamy Naidu,
 S/a N,Arumsnatha Neidu,
Re+ired., 3pl, Grade Guerd,
- §,.No.14310, Kendampathy Post,
i Salem-636 005,
506, . P.Ke Sulechans,
l U/a KeM.Paremesusran,
Retired., DOriver 'C?',
| 5.No.P 4800, ED 397 B,
Ralluay Colony P.0.,
- Erode-2,

507.: Peh.Raman,
' S/se A. Paththorana lysr,

~ Retired,, Guard 'B!,

- S.,Ne.15243, Dhsnalakshml “1lem,
Upstairs, Near Templp ’
Subramania Negar, %alem- 3.

508.: K.5.CGeorge,

S/o X,Simpscn, Retired,,

Passenger Guard,

- 8,No 134173, PLot No,.42,

' House Ne,157 A,
iTh*ruvakavarddnur.
Selem--636 0CS,

509.| R,Venkatesuwaram,

'~ S/o N.Ramamirthem, Retired,
Guerd 'A', S,No, 15853, :
5/137, Avhedhker Negaz, :
Jagir Bmmapalayam P.0., : . :
Salem-5,

518, C.Fongia Gounder,

. 5/0 Chinnepps Gounder,
Retired., Lscc Shunter,
S,Ne, P 4374 Peria Mottur,
Jagir’ Rmmspelayam P.0.,

i Selem-2,

[ R TI

i eaegsly .

K«S.S50masundaram,

5/0 K.K<Subha Rathinam Iyer,
~ Retired Cuard 'R' Spl,

| S.Ne,6711, No,75,

Vinayakar Koil 3rd Street,
Moolapalayem, Erode-2,

511.

512, Julie, W/o Late S.Bangyssamy,
Retired, Driver ‘A’ Spl.,
S.Mls.P 3261, 3/1 South Ukkedem,
Coimbatore,

5134 K.Kancesamy, S/0 Karupparinar,

Retired,, Pssistant Guard,

S.No.161€3, Odsikinethuputhur,

Ramsdevem P.0., Ramadevan Viilage,

via,Kandanpalaysm, Nemekkal Taluk, . ' ' :
Selem District. «veaeq PPPLICANTS
W : . 'oocCUntd /-




515.

516,

517.

518,

519.

520,

521.

(
{
(

S

ane3ZeNetffu Street, 01d .
\\“\sgigugﬁ%énoalam, Sglem~67%6 INS,

o
£ O\J\\ Ve°

e 65 44’

3. Kosalai Chandra,

U/o T7.5.Swaminathan (late,,
Retired,, Guard 'A' Spl.,
S, No, 7619 ED 353 A,
Railuay_Eolony P. 0.,
Erode-2, :

i

-?,hlamelu,

U/n Late M, Falaniappan,
Retired., Driver 'A'

Spl. S.No,P 2893, B 18,
Jeeva Neger, Renoampa a\ar
Erode-D.

C.V.Narayanan,

S/o C.V.Krishnan, Retired.,
Guard 'A' S,No.3283,

Mythri, SouthvSaZar,
Payyanpur,

Smt. R.K.Parvethi,

W/o Late K.S.Ran 88?!‘-
Retired., Gusard HpT
S,No, EA 11 124, Elayo dtreat
Subramanla Neger, dalem.

v, Regupathy,

S/c S.,Vajiravel, RPtlred.,
Driver 2 Spl., .14,
Kannan Nager, V.O. C. Naoar
Post, Thanjavur—613 007.

R.Mahabookkhan,

3/0 A.Rahimankhan, Retcire-.,
Driver '&' Spl.,

S.No.,P 3053, No,.82,
Ranganagur, Suramangalam,
Salem-5,

M.Chinnu, $/o0 M. Meohery,
Retired., Driver 'A',
S.No, P 2815, D. No.

6th Dherma Nagar,
Suramangalam, Sslem-5,

A.Abdul Ushab, <
s/o S.Mm.Abdul Azeez,

_Retired., Oriver At Spl.,

”~Q\P 3691, No.101,

4 y Negar,
¥ 7 HIg $aYy, Nager Road,
r 8 S&rama@ l&e, Salew,

A Pin-636 GG5.

5; K’ Yus AL,
%ﬁa&fm}g‘,a ;fr Nohldben, Ret"rerl.,

Drluér S.No.P 2715,

H1.No.,300 to 517 are
cpplicents in 0.R.68/93

- ....APPLICARTS
ve dd:ont"do /‘-



523,

524,

525, .

526.

528,

529,

530, |

531.

oo 65 ..,

M.Ramasamy,
§/o0 Munusemy, Retired.,
Shunter(Loco), S<Ne.PTJ 10196,

| D.No.122, Peryar Street- 0Old

Suramengalam, Salem-3.

. K.Palani, 5/o Kolandéi

Retlredr, Leco Shunter,
S.No,P 5256, 5/89

‘Anna Nagar, Jagir Kmmapaleyam,
| P,0., Salem-636 302.

K.Govindassny,

s/o Kendasamy Nasicker,
Retired,, Loco Shkurter,
tgt, S,No.P 9477,
D,Ne.21, Dharmanagar
3rd Street, Sslem-b.

K.Ramakrishnan, S/c P.Kuppan,
Retired., Driver 'A' Spi.,
S.No,P 2764, 4/85,

Lakshumi Illam, Jagir
Emmapalayam P.0., Salem-7,

: . M.Annamalai, S/o B Muthu,
527, |

Retired,, Driver 'R!
S.No. P 5192, B,No A/4,
Periyag Street 01d”
Suramangalam, Salem=5.

Perlannan S.,

S/o Srcerangen, Retired.,
First Fireman, S.No.P 74&%,
15, Marilamman Stroedi,
Solam Pallam, Salem-5,

P.Subramani,
5/0 Peleni Gounder, Ret‘red.,
LotpiShunter 'B',

- s;N6% P 7455, Millar Street,

Solampallam, ’Salem-5.

M.,Arumugem, S/e Marapps Gounder,
Retired,, $hunter ‘g,

S.No. P 8078, A/65 Keal Street,
Rriyagoundar Patti,

Suramengalem P.0., Salen-5.

M.Chellakannu,

5/0 Munusamy, Retired.,
Loco Shunter ‘'B',

3,No,P 794€, B 39 back of
the Ram TheatAe,
Suremangalam,

Salem-5,

veo APPLICANTS
oy ,Contd./-

ant.
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b "o 67 oo
oo ‘P Jaganathan, .
530 S/o R.D.Ponniye, Retired
. Driver 'A', S$.Nn,5551,
‘D.No,.50, Muniesppan Streut
Kluhipalayam P.0.,
Salem"50 ’

- +.  A,Perumal, -
533 . - S/o B. Hanuman‘ Retired.
* Loco Shunter '8!,
S,Ne, P 8079, 131 R,
RaiLUay Colony,vulw\
Salem-5,

g;hmmasi,

“8/0 K.,Raman, Retirzd,

534. Driver 'A! épl. ’
S.No, PTJ 10057, D,No,84,
R Masque Street,
01d Suremangalam, Saler
Pin-636 COS.

: V.Kandaswamy,
535, S/c Vellsiya Gounderg
- Retived,, hsstt, Luerd.
S.Mo.7246, Thirumagal 3trse+,
D,No,133, Bedinaickan Fnu,-,.
Salem-S.

Yesoda,

v535,'v W/a LPLE T.8.8ririvsser,

Retirec¢,, Oriver 'A!' § 1.
S, No. %846, 10 Nehru St“eet.
Gld & uramangdiam, Saicm-3.

Janaki Vvhailammsl,
537. W/o Late A Arjunan, Retlred.,
. Driver 'B', S,No,P 3080,
4/248 A, Bharathi Nagar,
Jagir Ammgpalayam P.0,,
- Salem-2,

P.V.Pachamuthu,
538, S/o P.Velusemy, Rctired.,
~ Guard 'A' Spl,, S, No.1223,
. 386, Sakthy Vinayagar Knil
Streét, Peonthurei Roaa,

| Er)ﬁ@:@w _ |
M NI »
Adh ,.m%
539, ‘sﬁﬁa R ’:i owly, Retired,

riveg %' Sp]
S (s NoZ/F'290 = 86,

e a Vattam; ﬁagap;rém
: g&§ 15. ’

(

,g Dkaieigp,

ABGMEReyBasary, Retired.

DIVt Spl., .o, P 3052,
Plet Nn,8/2, IInd Cross St“eet,
Prlthivipakkam, Rmbsthoor,

\ﬁadras-ss.

540,

3i,Nm,518 to 537 are

applicants in O.r.
Ne,69/93.

vee @PPLICANTS

se .Contd. /"‘




o 6‘?}0

B S SRR VU % &1
Lt e RGN Y

: R.Thirumelel,

541: Renresented by Lokanayaki
as Guardipn,

S/o R.Rengasamy Naidu
Retired., Driver 'A! épl.
S.Ne, P 2864, 2 A North
Vellalai Street,
Pandamangalem, YWorivar,
T;ruchy—SZD 003.

o M,Anthony,
542 S/a L, Narnalaiwuthu‘

* | Retired.,, Driver 'A
Spl. 5.No.3030, Nu JIJ,
Netaji Road, Marapalam,
Erode-2,

. Saverinayaqan &, &1.M0,5%8 to 543 are applicents
5473 8/0 Arokiam, . RELIIPd., in 0.A,NG,70/93,
* | Assistant Guerd,
S.Nn, 7122, West
Narianathapuram,
Dindigel-e6,

V,Achuthen Nair,

oo 5/0 P.Narayenan Nair,

544, | Retired Guerd 'R' Specisal,
8.M0,7628, 5/1584 'Anugrqh'
Asokapurar, Ldlauut-s 3 €S 1.

: T/Kunh'rcran. :

S/e Narayenan Nambiar '

545. | Retired.. Guard 'B', ' -
S,Ne. 6302, Kuttiyil House,

P.O Neladi~673 522,

o Visuanathan ‘ y
546, $/0 K.Belakrishnen Nair, ' 4 |
Retired,, Guard 'A! Spl. 3
S,No, 15164 H.No.1/4599,
"ﬁsuathi“ Bast Nedakavu,
Calicut-6,.

) T.P.Padmenabhan Nair,

547, S70 T.V Appu Nair, Retired.
| Guard 'A', S, No,1937 o
Usha Nandir, P.D.NankaVu, o : gy
Calicut-673 007,

' K. Krishnankutty Naiz,
548.| S/0 Unnichathan Nair,
Retired,, Guard '8',
S.Ne,1502, Vadakkeyil Houas,
P.0O. N.I.E.Kunnemangalam,
Calicut., ces RPPLICANTS
y/ . ...Contd /'




549,

55n,

551,

552,

553,

554,

-S/o6 ¥.Chekku

LN 69 ...

V.Raghevan Nair,

S,¢ Gzvinden Nair,
Retired,, Brakesman,
8,Nc, 3024, Ragheva Nives,

- Chiremangelam, P.0.Neduvs,

Parappanangadi, Maletbar.

U.K.Bheskaran,

8/o0 U.K.Yelu, Recired,,

Guerd 'R' Spl,, S.No.78Z7,

Urpekandy House, P.C.Tanur
-6716 302,

KeCeGnvindey, Nair,

S/e .C,Raman Nair, Retirec,,
Driver '8', §,Ne, 718¢,
Edevath House,
P.0.Thalekulathur,

Calicut - 673 317,

K.Chendukutty,
Retired,,
Asst,.Cuard, é-N.m1613,
Koyimzkandy House,
P.0.E1 athur, CEJAiLU‘T‘-
573 3U%,

_ T.Subramanian,

5/o P.Mumden, Ketlrei,,
Guard 'AR' S, Ne,. GP “£88,
Menickam houce,
Nesr Water Tenk,

-

~P.0.Puthiyera, Talic:t-

673 LG4,

KeKeParamesuaran Nair,
$/o P, K. Esuaran Na’r,
Retirea,, Brakesman,
S.Nn,14606, Kulangace,
P.0.Lakkidi, PelghaZ.

R.Achuthan, | S1,No,544 to 555 are

S/c N.Koudan Neir, applicents in 0.h.71/93,
Retired,, Guerd '.',
S.Nc, V 144, Srezvelsan,

—Jlankara P.0,, Pe_ghet -

678 613,

ym=al,
e C.Solemcn, Recired.,
L S.No.P ¢B19.
A5 S.K.C.P\lad,
dthi Nell rcea '
B one. L e ... APPLICANTS,
y - : ...Contd./-




. 70 . |

* K.htheppen,
, S/c Kalieppa Gounder,
557 Retired, Shunter 'B!,
| 5.No.P 9453, D,No,110
! ARrupnu Meles neear,
- pelpess Roed,
Poondurai Road,
E-ode~2,

'-M.ZUlekhabi,
W/e Late S.K.Sycsd Ananacz,
Retired,, Uriver 'B',
| s,Mo.PTJ 10128, L,Z88,
Periyer Nager, Housing Urid.
Erode-636 0U1,

S.Arunacinalem,

559. S/o A Subie Pillel
Retired,, Guard 'A‘,

Spl. S.No.8995, D, Nc, 7,

New Street Lens, ~
Trichiraepally, ¥.C,-600 002,

. NeP.Vadivelu,
5 Olu S/QIPOWDUSEm ; Reti:&iu,
6 Driver ‘B!, g.No.U/ﬂ? .
Netchipelayem, L.Puthur{P.0;
Erede-638 002,

- C.Dasupeathy,
S/o T,Chinnesamy Desiker,

561. , eaamy De
Retired., Guard 'A',
S.No.12152, 73, Kosemads Stre=t,
Tiruvennemelal ©.J.,
Tirdvannamalei, N.A.District,
pin’606 601.

| M.H.Abdulrahimen,
562 S/e Mahammed Husssin,
" Retired,, Driver 'A',
| SiNo,P 2294, Mannarkulam,
Neer Indisn Overstas Benk,
Tiruchireppally-620 020,

KeNatchimuthu,
565,. S/o Karuppan, Retired.,
Fssistant Guerd,
5.No,7118, Perissamy House,
Palamepuram, Five Regod,
Karur, Tiruchy Dist.

§7V0p8U1r8j,
o M.Vedhenayejem
564 guard 'B', (RZtgreé),
5.No.13856, Arul Illam, _
147, Cauvery Nagar, . - )
Kulitslei, Tiruchy-3535104. A ... RPPLICARTS
v/ iowcqntdo/'




565,

566.

568, .

569,

570,

571.

L 2 71 ...

KoM .Devanathar,
§/o P,Meenakshisundarem,
Retired,, Guerd 'A! Spl,,
S.Ne, 10438 No.222,

Lenin Street, Railuay Cclony
ano, ErOde-z.

u.JOhn

s/o A.Sueminathe Pilled,

Fetired,, Guard Spl.,

S.No.14326, No.?25,

Sth Cross, Paramasivanijr:n,

Lalgudi, Trichy District
pin-621 677,

V,Srinivasan,

S/o R.Venkaterame Iyer.
Retired Guarc 'A' Spl,
3.No.9456, No,18,
Dr.Ambedkar Doad
Bhuvaneswari Nagsr,
Caimbatore,

ViMarimuthu,

S/o Venkattacnelam T.,
Retired., 2river '&!,

S.Nn,P ©465, Kaiiiksdu,
Omalur Pest, 3alem District,

E.Periasamy, $/o0 Ellappan,
Retired.. Asst, Guard,
S,No.7545, Avinashi,
Coimbatore District,

K.Ragothema Raus,

S/o KeKuppu Rao Retired.,
Guerd 'A', S5,No,10694,

Plet No.BG, Flat Nc.83,
Kalyan Neger, Sanjive Reddy

‘Neger P.0., Hyderebad-500 038,

KeVeMohan,

S/0 P.Ke Veratﬁara?alu
Retired,, Driver 'A'! épl
S.No.PTJ 10372, 19/8B,

Mariemmankoil étreet,
Salem, Pin-636 005,

'S1,No,556 to 570 are

applicants invﬂ;ﬁ.72/93.

) ... RPPLICANTS,
.}-'Jhtd./-



574,

575, :

576.

[
578.|

579,

580,"

581.

(IR J 72 LR ]

K.H.Rahima,

W,'s Lete C.Nagasundsren,
Retived Diesel Assistant
S.No.3/M 497, 30, Nehru Street,
01d Suramangelem, Salem-5.

Krishnammel, -

W/e Laté Knnthan, .
Retireds, Fssistant Guard,
5,No.6056, 0,No,5, Mejee’h
Street, 01d Suramengalebh,
Salem-3.

Cateerene,

W/o Late D.K.Poter
Retired., Driver ‘ﬁ',
Speciel, S.No. P 1796,
130 k knthonispuram,
Suramangalam, Salcm,

N,Gepalasémy,

5/e Hareyanasamy Reju,
Retired,, Guard,
S.No,1300e, HIG 238 F
Hausing Unit, knna Nager,
Trichy-620 015, '

N. Kuppzn,

5/c Narayana Naiker,
Retired,, Firemen,
S.No,r 9429, /162,
Sivathpuram P.0.,
SalEN, Fin.636 307'

@ vindemmel

W/o Late K<hrumugam,
Retired,, II Firemen,
S.No, PTJ 17449,
Rmmapeleyam, Salem.

Narayee fmmel,

W/o Late R.,Thangamutiu,
Retired,, Driver 'B' Greade,
S.No. P 9437, 60 Z, 33A,
S.K.C.Read, Erode-638 CO9,

Kousalye,

W/n Late C,Ponnusemy,
Retired,, Cuard ‘'A',

Spl. $.No,15313, 30,

LIC Nagar, Meslepelavam Felq.

Erode-2.
v T

S1,Ne,571 to 579 are
applicants in Dok e73/93

.« RPPLICANTS,
--..Cﬂntd./—

—



-~ . e

)

o730

E,Ramen, S/o0 E.Sami
- Retired., Driver ’C‘,A
5B2.  5,No. P 4242, Edethottathil
. House, P.0,Kadslundi Nagzram,
Malappurem District,
Pin-676 312, Kerale.

~ K,Remen,: S/s Chandu,
' 583, Retired,, First Fircman,
S,No, P 7147, Vakeeri
fleethel House, F.0-,
Palath, (Via)Kakkodi,
Pin - 673 611, v

B MrS'B‘Sarojini9N/o‘Lata S, K.Bl.adiachelam,
584, 2) Middle Street, ,

f1d Nidemangalam "~ 31,No,580 to 584 are
K Nidemangalam p;oiv : applicants in 0.ﬂ.74/93.

S L,Vasudevan Nair,
585, --8/a N,Gopelan Nair, Retived,
: . Gyard 'A', S,Nn, 7519,
“Sokhelayam®, C/c Giatien
-Master, Vaniyamkalamn r.0,
Malepuram District,
Pin - 679 335,

M,Kutty Malu, »
S/n Lete FM.R.Senkaran,
Retired., Driver,

. 9,N045707, Madathil House,
Eremilladem Veyal, P.0.
Rrakkinar, Kozhikode,

Pin < §83 028 (Steff Ny, 1373%)

586,

s M.3chuthan Nair,
58%  -S/s M,Krishnen Nsir,

: Retired,, Guerd 'A',
Kariyatkuni House,®
Nerakode, P.0.Keezhariyovor,
Kozhikode - 673 324,

Coel KeNeSankunni Menon, . S81,No.585 to 588 are

- - BA8, S/c V.Madhava Menon applicants in 0.k.75/93,
Retired., Driver A, ‘ :

S,

. 6966, Rohini Vibar,

‘=,gadi, Malapuram
\ District,

Retired.,

svvs APPLICANTS,
e .ContdO/—

LY I R e e ar dE I N



sgq 'Y

592,

- 593,

594,

595,

S99,

597,

598,

;QE.N Janu : B £

| TU/O Late &.N.Then‘an, )
" Retired., Loco Shunter,
1. §,No,P 8183,
.idhikarimanamal House
.P Ucﬁriyallur - 673 3%4.

!

C.K.Veleyudhen,
Retired., Shunter/LHTS

-Muzhithottu Parambi,

Ezst of Cemethari Roed
BnChin - 13, R f

Puzhekkel House, _

" Mudeppalore, (Vie)

ﬁlathure, Palghat Bistrict.

‘M.Moses,

Retired mt Graiu/aJ'LG/Ltd

" Methal College,.

Memmeth Vayal S
Pattathanem, Quilon,

V,Rriunan,

‘~Retire¢., Driver_'B'/QLN}

Karmaleyerm,
Pattathenam, Quilon.

P. Mercita

Retired., Driver ‘A’ JUCi,

- Pathen Parambs, ‘
" Near Transpnrt foice,

Quilonn

ﬂ KeGanesen,

S/. M. N.Krishnamoorthy

29, Ramanujem Stregt,
KelleUZhi, Trichy:2C,
Retired Guard/Special Graﬂﬂ

Southern Railuay.

MM S.Thangaﬁra asam,
s/o Michel, 2 k/4-B
First Street »
Annal Nager Nalligaipuramx
Trichy-1., ﬁetlred Briver
Grede, Southern Reiluay.

hiI.Vincent, i

$/a k.J.Ambrwse, -

21, Poonthottam, :

Kemp's Toun, Trichy,

Retired Guard/Speciel k Sreds,

'V/Squthern Railuay,

Sl No.SBQ & 590 are. epplicanta o
in D ko(6/930 o

P.N.Kumaran.: ! - ) Ng. & ~ .' ﬂ‘; _“
Retired,, Driver, . - | 1ﬁ.090‘91'& 392 are-apglicants

- Southern Railuay, 7/93 —

# .

N/o Late éhri DOminlc Sﬁbastien, l DeD to Aare

applicants in 0,h,78/83.

coe APPLICANTSc
°s .Contd /



599,

600,

601,

602,

603,

604,

V,Subramanian

$/o E,Venkatraman,

21, Thondaman Colony,.
Metar Factory Road,
K.K.Nagar pOSt,
Trichy-21, Retired
Passenger Guard,
SoRailUBYO ‘

3,hntony,

S/o Sovrimuthu Pillas,

41, Malliyapuram,

Main Read, Trichy-1,
Retired,, Shunter 'B' C:ade,
Southern Railuay,

‘R.Gopalan,

S/o D.Ranaghandrar;

125, Mariemmarn Koil Street,
Pcnmalaipatty, Goldan Roux,
Trichy-4, Retired,

Passenger Guard, Scuthern
Railuay.

feKeSTinivasan,

3/o T.V.Krishnasemy, --
131, East Chittrs Strest,
Srirahgsm P.0., Trichy,
Retirea Guatd/Speciel

Grade, Scuthern Reiluay.

R,klagarsamy,

8/o Rengesamy Naidu,
328/8B, Railuay Coloay,
Trichy-20, Retired Laco
Shunter 'B' Grade,
Southern Railuway
(Trichy Division).

' M, Issae Chelliah,

$/o S.Manuel (late),
Retired 'R' Giede Cuard,
Southern Railway, 19,
Keela Kesa Street,
Beemanagar, Trichy=1.

S;M;Kasim,

outhern Railuway,.

m, S/o Naga Fillai.
Jal‘BazaarfStreet,
ost, Trichy=<17,
"Driver/B G:ede,-

..o BPPLICANTS
'ooCbntdo/-



607,

608,

609,

610.

B1%;

612.

614.

613,

E,Abdul Rezak,
'S/o Mohsmed Esuff,

65, Moolakollal Street,
Tennur Poet, Trichy-17,
Retired Shunter/B Crede,
Southern Railuay,

I;Innasimuthu,
$/0 Inresimuthu,
Kalkothenur Villege,

Purothavkudi Post-621 30¢

I1dnga Kuchi, Trichy Qietzizt
Retired Driveyr/ B hLrace,
Ssuthern Railiay.

S.Ruben Gregory,

S/o D,T,A.Sundaram Pills?,
5/A, Convant Ryad, -~
Contonement, Trichv-1
Retired Guard/Special Grezde,
Southern Railuay,

M,Kareem 8aig,

S/o V.Munveer Beig,~
Np.13, Perisisner Stiest,
Kvjapet, Trichy-1,
Retired Guerd,A Grade,
Qouthern Railuay.

D.Antonisamy,
$/o S,Deraisemi Pillei,.

“7~-8, lst Street,

Deraisamgpltram; -
Ttichy-1, Retired Oriver,
B Grade, Southern Railuway,

T.R oEthiTBjBn,.

S/ Thiruvengedathan,

53, North Chithre ‘Street,
Srirengam, Trichy-3,
Retired Passenger Cuerd,
Southern Reiluay,

KeARaghavasimhan,

5/o C.knanthacharier,

1, South Devi Street,
Renganagar, Srirangam,
Trichy-6, Retired Guard/
R Grede, Southern Reiluay,

S.Murugesan,
S/o K.Subramanian,

Plot No,5, Thaimanavar Stréet,'

lyyappa Nager, Trichyv-21,

Retired Pessenger Guerd,
~ Seuthern Railuay,

SR
EXN -~

'N"i ? S;i [ .
L .APPL ICANTS'
OO‘COh‘td./,-. -



615.

B1F.

617,

6194

620, -

€21,

R,Viswanathan,

-~ S/e N.R.Redhekrishnan,

5-C, Sastha Street,

Baleji 'Nives, Ayyappe Nauaar,
Trichy-21., Retired Guard/
Specias Grade, Southern
Railuay, ’

Gersld Eduard Rodriques,
§/e Gerald tduwerd, :
24/2 Ardhi Bheguen Strect,
Tendral Nager, '
KeK.Nager Fost,

Trichy--21.

R.Rengasamy, .
S/0 Remasamy Kavander,
62, Railway Celeny, .
Bells Ground,
Trichy-1., Retired,
Shunter B Grade,
Seuthern Railusay.:

P.Raman, S/n' Pitctei,
118, Psrias Melguperai,
Trichy-1, Retired.,
Eireman/R Grade,
Southern Railuay.

- .6,S8ethuraman,

S/o Gopalsamy Naidu,
Crauford Reilusy Cmiony,
Trichy-20, Retired -
Driver/k Grade, Southerr’
Railuay.

S.Thangeraj,
S/e.M,Sebastian,

5/24, Thirunagar,
Pepmalaei, Trichy-4.
Retired, Shunter/d Graage,
Southern Railuay.

D,Devadoss Alfred,

- 8/o B.P.Devasirvatham Pilleli,

157, Muthurdja Street,
Mudaeliar Chatram, Trichy-1,
Retired Guard/Passenger,.
Scuthern Reiluway.

S,Antenisamy,
/o.Sanjesvi Neidu, |
! J hanamani Culiny,
Nrem, Trichy-1.
‘ Scuthern

‘.QO 77 a0

... MAPPLICANTS
.,.Contd./—



623,

624,

625.

626,

6274

630,

€31,

. 83, Uest Uttre
' * Srirengem, Trichy-6,

Te 78 LI
S,.Krishnen,

8/o T.E.Sarangapani Naidu,

61 "ngrvethl Amman Koil Street,
Srirangam, Trichy-6,

Reti~ed Guerd/A Special Grade,
Southern Reiluay.,

T.V.Naganathan,

136, North Chithirei
Stzeet, Srivangam,
T-ichy-6, Retired,
Guard/R 3pecial Grede,
Scuthern Rsiluway.

R.Narayanasamg, )
187, Chitral otreet,
Srirengam, Trichy-6
Retired Guerd/B Grade,
Southern Railuey.

KeN«Subramanian,

Nerth Chithirei Strest;
Srirangam, Trichy-€
Retired Cuamd/R Grade,.
Scuthern Railuay.

L.M.Rangehathan,

S/o T.Lschumanari,

71, Kandi Street,
Srirangam, Trichy-h

‘Retired Guard/B Grade,

Snuthern Railuay.

S.R.Yamunachari,
S/e T.RengaSUamg Thethacuas ez,
treet,

Retired Guerd/R grade,
Sonthevn Railuay.

S.Veerappan, .
S/o ‘G.Soundarsra Pillsi,
143, Main Road,
Sangiliendapuram,

Trichy-1. Retired Driver/
A Special, Southern Railuay,

. A.M.Jeseph, s/o A.Aubrose,
. No.18, Pottakara Sfreet,
'‘Palakkarai, Trichy-1.

Retired Guard/AR
Southern Rziluay.

S.h.Adaikalasamy,

-§/0 S,Rrul Pillai,

26, Sekkedi ‘Street;
Palakkarai, Trichy-1,

Retired- Guard/B, -

Southern Railuay,

. .Contd/-

[

- mnis



,er.R.Se!varéngam, . .

o 632, - No.48, Pelayakevil Strest,

Palekkaral, Trichy
Recired Specisl Greds Guard,

Southern.Railuay.,

| C.Antunyeamy, S
§33. S/e P.S.Chihniah Udayer,
* 15, Sugadoss Mandy Street,
Baéu Road, Trichy-2,

A.Syed Jaffer,
8/e Syed Ahomed,

634 6, North Suankara Street,”

Near Babu Rcixgd’ .
Trichy-8, Retired Uriver/
A, Southern Railuay,

- V,Periyasamy,

635, S/o G,Veithialingam,
32, -Kazapettai Line,
Bazasr ‘Street, ‘
Trichy=1, Retired Guard’

R, Southern Railuay,

. V.ﬁlagirisuamy,

636, S/o N.S.Vserasuamy Naidy,
8, Dcoctor Issac Lane, '
Sangiliandapuram,
Trichy-1, Retirsc Gocds
Guard, Southern Railuay,

... S,Abdul Subhan, ‘

637. 9/o Shaik Bahjca, .

- 38, 3athysmoorthy Street,
Senthaﬁnserpuram,
Trichy-4., Retired Guard
R Grede, Southern Reiluay,

<4  H.Rmmer Bashg
3% - S/6 Md.Hassain, 23-A,
"Varathamasem%t Street,
Sangiliandapuram, _
Trichy-1, Retired Driver/
A., Southern Railuay,

: D.Dhanapsl,
638, S/o R.Ourairaju Chettiar,
7 Kejapettai Main Road
~fetired Guard/h,
liu'BYn

o} o =) h; -

N MR BB lony

th . .97

E”Ibz't He qfsé}Road,
Bav.Tol ~Gate, ' _
y<28,~Retired Driver/
Ra:iluay.

oo« s ARPPLICANTS
cee .Jﬂtdo /,"

¢
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642,

643,

644,

645,

646, -

647,

648,

LR 8. .

Aoﬁamu,

S/o Appavu Kerukachi,

69, New Street,

Blkakedsi, Contonement,
Trichy-1, Retired Driver,/
B, Southern Railuay

R.Kaliemoerthy,

S/o K.Ramasamy, 1,
Kannagl Strest,
Subramainfanuram,
Trichy-20,, Retired
Shunting Oriver,
Southern Rgiluay,

M.Oeraissmy,

$/6 V.Maruthamuthu,

23-C, Brna Nagar,

- Subreamsaniapiram,
Trichy~20.z Ret:r=sd
Oriver/F, Southern Toilwey,

R.Mazharul Hag,

§/o S,8hcul Razek, 24,

Syeda Mohamed Rouwtker Strect,
Beemenagar, Trichy-1,,
Retired Guard-R, Southern
Railuey.

A.knthony Louis,

S/w C.Arckiosami Fillz’,
91, Keele Padayschi Street,
Near Eda Street, -
Palskkarsi, Trichy-1
Retired Guard/A, Southern
Railway,

P.Venkatesan,

$/o C.Perumal Naidui,

65, Highuays Cclony,
Subramaniapuram, Trichy-20,
Retired Driver/A Spl,
Southern Railway,

K.Meenakshisundaram,

- 8/c M.Kumerasamy P:llai,
Si, Annamalai Street,
Erode, Retired Guard-A,
Southern Railuay,

P.Arputham, S/e A,Peter,
47«8, hnnen Iilem,
Pzad Nagar,
Suramangalam Post
Selem-3, Retired Drives/
B, Southern Reiluay

v |

... RPDLICANTS
o -Ccntd,.-/— "

¥
¥




¢ K,Periasamy,
649 S/e E,Kolandan, 23,
* VOC Street,

Kollempalayam, .
Ervde~638 002,
Periyar District,
Retired Guard/k,
Southern Railuay,

V,Palanisamy,
~§/e N.Velu Paknadi, .

650, 10/92-C, Nanjundspurem Ruwod,
Podanur, Coimiatore Cistrcict,
Retired Guarnd/R &1,

Southern Railuay,

R.Venkatachalam,
651 $/e K,Ramasamy “dayar,
*  117-A1, 01d Pagnur,
Ramjee Nagar Post,
Trichy-8, Retirec 3hunter-
Briver, Scutherr Raliiusy.

§.807saimsry,
652 $/0 G.Severiinuthu, '
* 5/218, Muthukulem Villegs, - -
N.Kettupatti Post,
Via, Ramies Nager,
Trichy-9, Retired Urives/
B, Southern Reiluay,

. RJ.Ramenathan,

653, '3-A, Pachaippps Mudald Street,
Kumbakenam, Thanjavur District
Retired Guard/A, Southern
Reiluay.-

v KJibbdul Wahh,
- 8/0 Khader 8hau Routher
654. 32, Periyar Street,
- Subramaniapuram, -
Trichy-20, Retired Shunter/
B, Seuthern Railuay,

: S Gepalan,
655, 9/6 R.Grinivasan,
6478, Railway Quarters,
Kumbakonam-612 001.,
Retired Guard, Southern -

hasimuthu,
tftancor, )
akutl Post, °

‘ﬁ'ietrict, Retired
4n/B, Southern

""""

... APPLICANTS.
. .."C. ntd._ /"'
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' A,Jacannathan,
657. | S/ A.Arokiyaenm, 11/4,
Savariarkoil Street,
Woraiyir Post,
‘ Trichy-3, Retired
Fireman/A, Seuthern Railvay.

S,.kbdul Kareem Sehibh,

S/H Sheik Ahmed, 73,

658.| . Centval Bezat, Tennur Post,
Trichy-17, Retired.,
Special Dipfeon /R

Sauthern Railuev.

v |  R.Soundararajulu,

o 5/o G,Rajamanner Naidu,
659. 25, Generel 3azzal Strecy,
Tennur Pest, Tricny=i7 '
Retired Guardyh Speciel,
Ssuthern Rafiluav.

- R Vairaperumnal,

660/ S/o Ramasamy Pilial,

28, Krjishnpapurair,

~ Middle Street, Tharane . r,
- Thanjavur Roed, Trichy-8, ’

Retires Drive:r/C, i
Scuthern Ralluay. ‘

| . mM.81ivasubramanian,

661 S/o S.Nenickam Pilinai,
House Ns,20/C-1,

knna Nagar,
Subramaniapuram,

Trichy-20, Retired Shunter/
B, Scuthern Railuey. ,

_ ‘»,Padmanathan, .
662, S,/0 K.Parthasarathi,
.24/3, Poonnaiye "clany,
Devaraya NageT, -
Trichy-21, Retired Mail
Guard/k.Spl. Southern,
_Railuay.

S,Md,Mahboob All Khan,
663, &/o h Sher Ali Khan,
16/5, Fourth Street,
RenganagaTl, Trichy-21
Retired Passenger Guard,
‘Southern Railway.

S,Dekshinamocrthy,

6ga, 3/o K.Somasundarain Fiilai.

17, E.B.Tolany, Khajemalai, _

Trichy-23, Retired Guard/A : v

- W Scuthern Railuay. . : C e APPLICANTS
| ' : .quontd,/—




665,

666,

667,

668,

669,

670,

671,

V,Krishnamurthy,

S/a C,Venugopsal Rdju,

14, Kumaran. Street,
Melakaikandarkottai
Trichy-11, Retired
Guerd/A, §outhern: Reailuay.

R.Amalanathan,‘

S/o Raysppa BAsariyar,

70, Krishnamoorthy N;gar,
Meter Factory Road, :
Trichy-21., Retired drive 4
R, Southern Railuav,

T.K.Rajagopalan,

S/o T.V.Krishnasamy Iycngar,
2, First Street, KdlIulucr;.
Illupur Road, Trlchy-ZU

Retired PasspngerG'afrl

Southern Reiluey.

K.Karumbairam, ‘ SL.NQ.EQEAto 668 are
S/e S.Kumbalingam “illai, “applicanis epn 0.K.79/93,

46-B, Ramakrishnea Negar,
KalTukuzhi Trichv-20,
Retired D*luer, SCbthPLn
Rallwa/.

G VuppUSHm,'

5/0 Govinda Rsary,:

6/R,” Samynesthan Streeti,
Nelakalkandhar<ottal Poust,
Trichy-11., Re<ired DrJVP“/
A Stuthern Ra luay.

' T U Arunechalan

5/0 T'A,Venkatashalam Pillai,
56-h, Mudalier ~treet
Uur1vur Fost, ;Llchy-B.,
Retired: Guard/ﬁ

Southern ?alan/.

R, KrlshnaSamy, :

S/o A,Ramassmy Ayyangar,

3, Srin1Vasa Pi_lai Street,
Near Satyanarayanha Temple,

West Mambalem, Madras - 600 033

Retired Passenge* Guard,

Rallua\

R NalC(er,
70T h: yelai \alokez,
"Qgs §w§+ St-eet,
Vadugepypttyy Vil age, .
~"‘ge\tlwmvr, Trlﬁrg u*st*;os.,
cythern

... APPLICANTS.

) o‘OCBntd.!/-
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| . KeMiAbdul Najeeth, .

673, S/Q~K;Thangamecra’Mohideen,

- B.249, B.H.E.L.jTouhship,
Ranipet-632 406, Nerth Azcot
'Distriet, Retired,ﬁhunter,
Southern Reiluway, .

N.Krishnasamy, o

» S/a Narayanasamy Pillai,
674k 27733 Sakthi Vinayapar Stroer,
‘ Crauford, Trichy-12, '
Retired Driver/R, Swathsin
Railuvay,

) G.Amirthalingam,

" §/o M.Ganapstihy,
675, Periyar Strect,
Kelakalkandarkcttei,
Irichy-11,, Retired Driver/A,
~Scuthern Railuey,

S.Andreu, $/c 3. Samined,
Guru Illem, 3rd Sireet,

-E E.Colony, Maherajapuran,
‘Villupuran, Ssuth Aroot
District,, Retirad TessenaeT
Driver, Soutkern Railuay,

678,

.| T.Rergasany,
677.| S/8 3,Thangavelu Psari,

25, Sundaram Pillai Thottam, y
Edamalaipacts Futher, .
Trich/—12., Retired Shuntes,
Southe:n.Reiluay,

M.Gevindaraju, v

S/0 Mutrukrishna Nezidu,
Nathersa;alliVasal,

Samyaar “hoppu, House No,37,
Trichy-8, Retired Shunter,
Southern Railuay,

673,

o B.Rbdul’Ravaman, ‘
679, .| - 8/0 G,hbdu: Kareem, -

- 6/8, Jalla. Pakkiri Street,
- Madurai Rogd, Trichy-8, .
 Retired Dr:yer/Special Grada,
Southern Relluay,

K.Rafagonal, .
6¢0, | S/0 E;Kristnasamy Naidu,
o 91, SIMCO Zolony, '
Edaralaipatti Puthur,
Sundaram Pille! Ttottan, _ ’
Trichy-12, Fetited Shuater, A o
Southern Railway, ' esoc. APPLICANTS.

: o ) ,.aCOntd'./-

Feontee s,
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oo B5 44
G.Kuppusamy Nalcker,
S/o M.Gengathara Naicker,
-I1langao Street,;
F%nmalalpatty, Tr1chy-41;
Retired Shunter/B :
Southern Réiluay.

681

7 L,Andi, 5/. Chlrnalyqn, ' ' b
682, N.Kuttappattu, '
Ramjee Nagar Post,
Bnbedkar Nagar, Trichy-w,
Retired Shunter, ~
Southern Railuay,

. A.M.5kill, S/o E.3wkill,
683, 124, Crauford Colony,
Lrauford, Trichy-12,,
Retired éhunter,
Southern Railusay,

s, Hbdul Kareem,‘

cos.  S/o Shaik Tbrahim, e )
o 50/p4, ¢ngarathropu, :
Py Trichy-l Retirec Shunter

&river,a Southe~n Ruiliuay,

i 1. Issac, 9/s R,Jzseph’ Piliey,
685, 36, RaghaVachary Street,
S Sembianm Post, Peranbur,
Badras-605 311 Petired
Briver/Spl. ScUthern Ral]dnY.

. R, Gopalakrlshnan,,
€86 “8/0 S.Rathakrishyen, 273;
*  Sethurama *Pillai Zolony,
;  Trichy-20, Retire3 Shunter,
‘ Southern Ralluey.

" %,Jayaraman, °
607, /¢ N.K.L.Naress Ayyar,
82-0, Narasimma Phhary Colony,
.’ Qanjikottai Road, T"hanjavur -
" 513 001., Retired Fass, Crard,
Southern Railuay,

eph, +8/0 B.ARect

b ’ l-fr\\, Vecanayagam

N treet, Vth Line,
#WNins-611_0oCT,
P*lvpr/A Sp,.

¥s ,
AC .Sadays Mudeliaz,
‘Vandiyar Colony,
Ihillal Negar, Velar Reaw,
Thanjavur, Retired Gu,rd/ﬂ : . -
Southern Railuay. ' . «oo RPPLICANTS,.
V/ _ 'auCOntd./-
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_ ‘&.Velaxutham,
, nnamelai, | .
690, -12/VI 2364, Pookkare
- Vastha Neuw Street
Thenjasur - 613 001 - : ' 7
- Retired Driver/A ‘ | -
Southern Railusy, ' ' ;

+ R,Murugaiyan,

_,-5/0 Remasamy Konar,

691, Nenin Nager,

1 Udayamarthpndapu1am Pcst.,
=~ 614 706, Thirvthureiponnul,
Taluk, Retireo Suerd/C,
.Southern Railuay.

RsGopulekrishnan,

' 57a K«Ramanujam Naidu,

692,  Plot No,19, kbraham Pandither
Nagar, Vla. SivajifNagar,
Thanjavur - 1,5 rRetired
DerGr/A Southeln P?l uay

p Srlnldasan, _

653, s/o Pschaiyappa Muda]i>aL
-1 112, B/4, Mudalivar Stre-

Nuda;i)ar Chet hiram

Trichy-1, Retired Guard/A

Southern Railuay,

G.Kalysnasundaram,

694 5/o M,Gevindasand Pillal,

Mooppanar Street,

bmmanpetei, Vedigpuzam Dozt

= v Pin.- 613 205, Thanjavu; '
" |- District, Retired Guard/A,

Southern Railuay,

, K.Sanniyasi,
65 5. ,'3/0 Kesava Padayachl,
18, Kamper Street, o
Senthaneerpuramv richy-4,
Retired Drlver/C
Southern Ralluay.

‘ Ke Sankaranarayanan,_
6C6. S/o V.Lnganathan,

1 C 99/ﬂ North East Extension,
7th Cross, Thillei Nagar,
Trichye18 Retired Guerd/Spl,
StUthern Rallua\.

S Periyassmy, S/o ‘Sangiii,

Docr No., 59/9, Mudaliyar

Chetram, Muneesuaran Koil

Street, Tiichy-1., Retired o

Drlvnr, SoutheLn Railuay, -~ = - Ceee APPLICANTS
) V'/ ) - '...;;C_Dntdu./'-

697,

Kkt na s A e
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KeNendagopal, = -

S/o v.Krishr.asamy,

43, Brindaven Street,
Indira Nagar, LIC Colony,
Trichy-21,, Driver/®.Spl.
Retired, Southern Railuay,

698,

T.R.Balasubramanian,
€99 S/o Rathinam, 168,
* North. Street,
Tiruvaiyaru 613 20¢
Retired Dr.ver/p
Southern Railway,

S-P’lasthan,

$/0 R, -Babu Sahib, .
Retired Passenger Oriver,
Southern Reiluay,
Meenkara Street, Ternur,
Trichy-17, -

700,

. PeGourisundaram,

opq, S/o S,Periasamy, 106-3,
"*  Manickepuream Nadu "Street,
E Melapuour, Trichy-1,,

Retired Guard/A,

Southern Raiiway,

T¢Ramackiérdran, .. -

702, . S/QIN;Thangavelu, 5,y -

*. Bharathy Dasgn Streei; -
Kilperumpakkam, - - “© .75 .
Viilupuram -~ 605 602, -

- Retired Driver/s,

¢ . Southern Railuay, '

F.Ganssan, . o
703 9/o-Packri Thevsr,
2/257, Teluk Office Road,
Yhiruthuraipoondi 614 713,
Retired Driver/A,
§outhern”Rai;wgy,

. -

AV;ﬁfumugém,jsfb-Veiyapuri,
pmapiyandavar Koil Street,
nlgEoRDwathor, Trichy District,
N Re s it Rhunter, Southern
22O\ S v

‘:15 j/“‘_fAde fafor Sahib,
oA T AG TRy Fogd Office, -
N Thennidy 7

SN «rich¥+17,
.. a-Retixed Priver/Spl, .
g et Railuay, - vees APPLICANTS
e . - BT :‘ : . <o ‘Contd./_
c ,




. oo _8.5 ve
V.Velu, |
=S/o Vaiyapuri,

706' frethiyur, Iniyahur'Road,
House No,33, Trichy-9,
| Retired Shunter,
| SouthernRailuay.
'{% S,Maerimuthu, -
nd7. S/. M Singara Padayachl,
T Q”I/C ‘Railuay Colony,
5 kallukuzhi Trichy-20,
| Retired ahunter,
| Southern Railmay.
; P,Mamundy, '
708, S/o Palanlyandl, 47.-A,
1 Mudukkupatti,
Yudukottai Read, :
Trichy-20 Ratlred Shun,iL,

Scuthern éalonYo

./ T.Innasimuthu,
-l 8/c 8.Thomas, 13,
709:  UWest Mariyanathapuren,
v Dindigul, Retired Shunter;
' “Southern Railuay. oot

_ b, Savar fnuthy,
710, . S/o Arulappen, 9/5,
1 NifM.Caliny 6th ”rqqs
| Trichy-20, Retived ‘nurt L,
Soutnern Ralluay. ‘

A Nuthusamy

71131 -S/0 &, Thanar1RQVQnHPr. 31,
“B§B.S.Colany, Pudukottai
‘R#ad, Trichy-20, Retired
Shunter, Southern Railuay,

‘5 palanlyandi .
7124 5/0 Satelyan, - 31/3,

~"]-  Palahiyandavar Koil Street,

' - Ifinamkolathur, Trichy District.
Retlrad Shunter, Southern

= “,,~ Ralluay.

-, Ke M, Arumugham, :

7134.. S/o Kuthian alias Mw]eyen i,
I 4793, PalaniyandeVar Koil
-Street, Innamkolathur,
Trichy. ‘Retired Shuntpt,
Southern Ralany.- i
S Kandaaem‘

7141, S'o Subbaraga Gevander
S “Kadechanallur Posg,
[42; €est Thottipelayan,

“Erode- -6, ;Retired Shunting ¢« -
V/Drlver, Southern Railway, . . oo APPLICANTS

.eee Contd,/~

- 4
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71764 V. Thiagerejan ' , . e
‘ S/U Venketoche lam, . S
136, R«M.S.Colony, . : .

.NanJeekottai Roed,
Trichy - 6, Retired Drlver/
K, SpeC1al, Southern Reiluay.

716, FGeRouse, S$/0 Semuel Rouso,~ ' :
35, Kenadi Street, o
Subremeniapuram, : :
Trichy - I0,Retired Shunte
Southern Rcllway.

717, RaVa Ponn?lyan, '
s/0 R WVedivelu, -14-&,
Szint kntony's Church ions,
Nagepattinam - 517 001
Retired Driver/h,
- Southern Rz ilvey, , _
oan ' $1,Ncs¢ 669 to 718 are
. R a e
e g;oeﬁaT§;§;§s$;y Pil1at, epplicants in O,F, 80/93
. 18, Nethaji Street,
Kamere japurem,
Rajakilpakkam Fast,
Madres - 600 073
Rotired DriVer,
o i 500th°rn :lefY'

'By kcvocete Shri KeSubha Re 0, An 0.5 .Nos, 95 to 403/9{,
57/90,416/90, 320/92, 298/52'and 377/92, )

R By kdyocrte ‘Shri R.Bhesksren in 0.8 .Nos, 44/93 to 76[93,
By huvocete Shri FeShiven Pitiel in O.b.Nos, 77/93 & 78/93,

By hdvocete Shr; Vijeyern-veysn in UskiuNos, 79/93 & 80/93

Versus ‘
1. Chairmen, Respondent = 1 in 0. A Nos.
Re {1u®y Board, 395 to 403/9%, 79/93 80/93
Rail Bhaven,
Resnonvent = 2 in O.bhoNos, 57/90
New Delhis 416/90,320/92,298/92,377/92 anhd
44 to 76/93.

2, ﬂ”fﬁ“NUnlon of Indie Respondent - 1 1h 0ub. Nos., 57/90,
NEpEE e\ted by the  415/90,320/92,298/92,377/92 and -
r4kane-@nm, 44 to 76/93

@1nusf ¥ f Re 11ueys, - end.Respondent - 4 in O.h.Nos,
2 ¥k 395 to 403/91,

Sese Respoﬁdents;

Contd./—
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) o , oogooo_ . _
Union of India =~ : Respondent - 1 in 0; h %hm
through . the Generel 77/93 end 78/93 . ..
Maneger,Southern Reéilurys, Respondent - 2 in O, A.Nos.
Perk “own, Madres - 3 ' 395.to 403/91,79/93 & 80/93.

Respondent - 3 in, O.kJNos.
57/90,416/90, 320/92 298/92,
377/92 and aa/93 to " 76/93.,

The Chlef Personnel UFFlcex ,Respondent - 2 in 0. R Nos,
Southern Reiluway, ~ 77/93 and - 78/93 '
Park Touwn, Medres - 3 v

' _(By ﬁdvocete Shri K R.D. Karentf for Shri KN, Venugopela

Gowds, Reiluey Advocete for spondents in all the
appllcetlons). _ . - .

v

EX X Contd/- .

PO Sp——

Divisional Relluey ' Resrcndent = 3 in 0.k Nos.,
Meneger,Southern Reiluzys, 39% Ly £03/21..
'Nysore. o ‘Respondent - 4 in OshoNos,
- o : R ‘7/9“,416/90 32G/92, 298/92
' n ‘ aind 37//92 »
Senior Divisicnel f o Respondent - 3'in‘0;F;Nq;77/93
88TgRDRR1R .Eiil,g*;r' . - o
Palghat i ;
The Divisional Persoarel =~ Weepdndant - 3.in 0,k.No, 78/93
-Officer,Southern Reliluay, o S
Madurei anlSth,
Madurai,
The Divisicnal o Retnondent - 4 in Ok, Nos
Supevintendent, C 44797 to 76/93 '
Southern Reiluey, ‘
Divisione) Office, Pelgh?t.
"The Divisional erlwcy Resoondent - 5 in 0.k .Nos, -
anager, . - "”E}l'm ?98/92 and 377/92
Scuthern Reiludy. . .
Bengeivre, . ’ 2100 Respondents.



ORDER OF THE FULL BENCH

Shri Justice V.S. Malimatﬁ, Chairman:

‘These casés have been placed before the Full Bench as per
the directions made by the Chairman by his order dated 23.10.1992
“in exermse .of the powers conferred by Section 5[4)[{d] of the
Admlmstratwe Tribunals Act, 1985, after transferrmg the cases
of the Madras and Ernakulam Benches and -clubbing then with the
cases of the Bangalore Bench The reason for the reference is
the conflicting v1aws taken_ by differen t, benches, one view having
been taken by the Ernakulam \Behch in its order made in application
K-269/88 dated 20.4.1990 and a contrary view taken by the Princi-
‘pal Bench and the Ahmedabad Bench in O.A. No.1572/88 and 0.A.
Nos.351 to 423/88 respectively. We shall now proceed to state

bfiefly the relevant facts as follows:

2. AT‘he applicants in all these cases are employees cf the Indiaﬁ .
Railways serving in different Divisions as Drivers, G\iards, Shun-
ters, etc. who belong to the category called the running staff.
The applicnnts retired from ser\}ice ‘between 1976 and 4.12.1988.
They have 'in. .these cases prayed for directions to the respondents
"to grant them pension and other retlrement beneflts by taking
mto account running allowance not exceedlng 75% of thelr pay.
The respondents oppose the applications contendmg that running
allowances not exceedmg 45% of their pay can be taken into acc-

i —

///QN“@ 7
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3.. In pursuance of the feoa'rmendations of the Third Pay Commi-
ssion the pay scales ofv the employees of the Indian Railways
including those of the rumning staff were revised with effect
from 1.1.1973 by the rules called 'Railway Servants Revision
of éay Rules, 1973' [hereinafter referred to as the 'Revision
of Pay Scale Rules'] made 'by the President in exer;ise of the.
powers .conferred by the proviso to Article 309 of the Constitution
of India. It ié enough to state that there was . oonsideréble
increase in the substantive pay of all the members of the running
staff. So far as the grant and Aquantum- of pensiofx is concerned
the >same is regulated by statutory _ prdvisions made under the
proviso to Article 309 of the ‘Consti';utim. Pension and other
retirement benefits depend upon the average émolumenﬁs that the
retiring employee was drawing before his retirement. . Statutory
rules govern "‘xx“ determihation -of average e?nolwnent for grant
of pension and othér fetirement- benefits. The relevant sﬁatutéry
rules that were in force when the revision of pay scale rules
ca;ré 'into force on 1.1.1973 are exi:racted‘ as follows:

"'2544, [C.é.R. 486) - Emoluments and Average Emoluments: The
term "Buoluments’, used in these Rules, means the emoluments

which the Officer was receiving immediately before his retirement
and _includes:— '

(a) Pay other than tha_t‘ drawn in tenure post;

[b] Personal allowance, which is granted [i] in lieu of
loss of substantive pay in respect of a permanent .post other
than a tenure post, or [ii] with the specific sanction of the
Government of India, for any other personal considerations. . .

 Note: Personal pay granted in lieu of loss of substantive pay
in respect of a permanent post other than a tenure post shall
be treated as personal allowance for the purpose of this article.
Personal pay granted on any other personal. considerations shall
not be treated as personal allowance unless otl‘@rwise directed
by the President. B S



~-Q3~

[c] fees or commission if they are the authorized emoluments
of an appointment, and are in addition to pay. In this case
"Emouments" means the average earnings for the last six months
of service;

[d] acting allowance of an Officer without a substantive
appointment if the acting service counts under Rule 2409 [C.S.R.
371], and allowances drawn by an Officer appointed provisionally
substantively or appointéd substantively pro tempore or in an
officiating-capacity to an office which is substantively vacant
and on which no Officer has a lien or to an Office temporarily
vacant in consequence of the absence of the permanent incumbent
on leave without allowances or on transfer to foreign service;

[e] deputation [duty] allowances;

[£] duty allowances [special pay]; and

[g][i] For the purpose of calculation of average emoluments:
Actual amount of running allowances drawn by the Railway servant

during the month limited to a maximum of 75% of the other emolu-
ments reckoned in terms of [a] to [f] above.

[ii] For the purpose of gratuity and/or death-cum-retirement
gratuity: The monthly average of running allowances drawn during
the three hundred and sixty five days of running duty immediately
preceding the date of  quitting service limited to 75% of the

- monthly average of the other emoluments reckoned in terms of
. items [a] to [f] above drawn during the same period.

- Note: In the case of an Officer with a substantive appointment
who officiates in another appointment or holds a temporary
- appointment, "Emoluments' means: ‘

[a] the emoluments which would be taken into account under
this Rule in respect of the appointment in which he officiates
or of the temporary appointments, as the case may be, or

[b] the emoluments which would have been taken into account
. under this Rule had he remained in this substantive appointment
whichever are more favourable to him.

2544-4, [C.-S.R. 486-A]: Same as otherwise provided in Rule: 2544-B
[C.S.R. 86-B]. In respect of Officers retiring from service
on or after the 1lst November, 1959, the term "emoluments' means

t and includes:-

— e /L , : ‘
R [aﬁ:c,s stantive pay in respect of a permanent post, other
\ Eheh a tenure post, held in a substantive capacity;

S (p) )

N /

onal allowance which is granted in lieu of loss
Of/f substantive pay in respect of a permanent post,
er than a tenure post;

~

special pay attached to a post 6ther than a tenure
—— post, when the special pay has been sanctioned perma-
nently and the post is a held in a substanfive capacity;
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[d].[‘l] For 'the purpose of calculation of average emoluments:
With effect from 1st September, 1962, save as otherwise provided
in Rule 2544-B [C.S.R. 486-B) one-half of:

i; the difference between the total emoluments referred to
in items [a], [b) and [c] above and the pay actually drawn
in higher officiating or temporary appointments;

ii. Special pay other than that referred to in clause [c] above.

iii, pay drawn in témporary or officiating appointments;

iv. persomal allowance other than that referred to in clause
[b] above;

v. the difference between the substantive pay énd the pay actu-

ally dravn in. higher tenure appointment[s], whether held
in substantive or officiating capacity, provided that ser-
vice in the tenure appointment[s], does not qualify for
the grant of a special additional pension. ' -

[2] For the purpose of emoluments for [ordinary] gratuity and/or
death-cum-retirement gratuity. The difference between the average
emolunents in respect of items [a] to [d][1] above calculated
upon the last one year of service and the last substantive emolu-
ments as per items [a] to [c] above. ’

[e]l[1] For the purpose of calculation of average emoluments:
The actual amount of the running allowance drawn during the month
limited to a maximum of 75% of other emoluments reckoned in teris
of [a] to [c] and [d][1] above.

[2] For the purpose of emoluments of [ordinary] gratuity/death--
cun-retirement gratuity:- The monthly average of running allowance
drawn during the 365 days of running duty immediately preceding
the date of quitting service limited to 75% of the monthly average
of other emoluments reckoned in terms of [a] to [c] and {d][2)
above drawn during the same period. ,

Note[1]: If immediately before his retirement or death » an officer
has been absent from duty on. leave with allowance CE his emolu-
ments for the purpose of calculating ordinary gratuity and or
death-cum-retirement gratuity should be taken at what they would
have been had he not been absent from duty.

Provided that the amount of -gratuity is not increased on
account of increase in pay not actually drawn and that benefit
of higher officiating or temporary pay is given only if it is
certified that he would have continued to hold the higher officia-
ting or temporary appointment but for his proceeding on leave:

Note [2]: In case where a temporary officer who quits service
after completing three years' service is appointed substantively
to a permanent post any time during the last three years of his
service the emoluments drawn by him after campletion of three
years' service during the period he was not holding a permanent
post shall be treated as if drawn in a permanent epost held in
substantive capacity.
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2544-B [C.S.R. 486-Bl.[1]: If an officer holding a per-nanent
post in substantive capacn:y -

[a] officiates in a higher permanent post [other than a tenure
post] or holds a higher temporary post [other than a tenure
post] borne on a cadre which includes permanent post on
the same time scale as the temporary post, continuously
for not less than three years, and retires or dies while
SO offlclatlng or holding the higher post; or

[b] is confirmed in such higher permanent post at any time during
: the last three years of his service after having officiated
in that post continuously for three years or more.

his emoluments for pension in respect of the higher post. for
any period beyond three years continuous service in that post
shall be determined under Rule 2544-A [C.S.R. 486-A] as if he
held in substantive capacity a permanent post on a time scale
identical with that of the higher post.

[2] For computing the length of continous service in respect
of the higher post under clause [1], all kinds of leave -all
periods during which an Officer officiated in a permanent post
or held a temporary post on identical or higher time scale and
the time spent on deputation and foreign service shall be inclu-
ded, provided that it is certified that but for his proceeding
on leave or serving in other post or going on deputation or
foreign service as the case may be, the Officer concerned would
have officiated in or held the higher post.

[This will take effect from 1st september 1962].

2544-C [C.S.R; 486-C] - In .respect of Railway servants quitting
service on or after the 15th June, 1968, "emoluments' shall mean
the "pay" as defined in Rule 2003[21], which the Railway servant
was receiving immediately before quitting service. Provided
that the benefit of higher officiating pay for [ordinary] gra-
tuity/Death-cun-retirement gratuity will be given only if such
pay was/would have been drawn continucusly for a period of not
less than 22 days. 'Average emoluments' shall mean the average
,-o“f**the emoluments as defined ahove calculated upon the last three -
myear% service.

,»N’-.,,

23 }n‘ case of runnmg staff emoluments for [ordinary]/Gra-
tu1 ‘cum-retirement gratuity will also include the monthly
( Vera e\o— t‘hmnlng allowance drawn during the 365 days of running
('% itk y i dil tely preceding the date of quitting service limited -

£ Qy.15% }of' fne emoluments as defined above. For the purpose of
JFc’ﬁLa ' of average emoluments the actual amount of the running
drawn during the month limited to a maximum of - 75%

o ""'fa'C(féﬁ{t .

Note{1]: If a Railway servant, immediately before his retirement
or death, etc., has been absent from duty or on leave with allo-
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wances [(including leave preparatory to retirement] or on foreign
service or having been suspended but reinstated without forfeiture

of qualifying service, his emoluments should be taken at what
they would have been had he not been on such leave or foreign
service or suspension.

Provided that the emoluments shall not be increased on acc-
ount of increase in pay, not actually drawn and that benefit
of higher officiating or temporary pay is given only if it is
certified that he would have continued to hold the higher officia-
ting or temporary appointment but for his proceeding on leave.

(2] Pay drawn in tenure appointments will count for persons
governed by the Railway Pension Rules, 1950.

It is clear from Rule 2544[g]) that one of the oomponenﬁs that
constitutes average emoluments is the actual amount of running
allowance drawn by the Railways servant during the month, limited
to a maximm of 75% of the other emoluments reckoned in terms
sub-clauses’ _
of /[a] to [f] of the said rules. The expression 'emoluments'
used in the rules includes pay and some other allowances. When
the revision of pay scale rules were pramlgated and brought
into force with effect from 1.1.1973 in the light of the recommen-
dations of the Third Pay Commission ,no stepé were simultaneously
taken to amend the statutory rules requlating grant of pension.
Persons retiring after 1.1.1973 who had received the benefit
of increase in pay in accordance with the revision of pay scale
rules were entitled to claim computation of their pension taking
into account the revised pay and the actual amount of running
previous -
allowance drawn during the /month limited to a maximum of 75%
of the emluments which included the enhanced revised pay. On
21.1.1974 the Railway Board by their letter No. PC III/73/RA

directed as follows:

"The question of revision of rules for the regulation of
various allowance consequent upon the introduction of Revised
Pay Scales under Railway Services [Revised Pay] Rules, 1973 is
under consideration of the Board. Pending final decision, there-
.on, the Board have decided as under:- :

» | | ..

— e
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[1] Treatment of Running Allowance for various purposes in case
of Running Staff: :

The existing quantum of Running allowance based on the pre-
vailing percentages laid down for various purposes with
reference to the pay of the Ruming Staff in Authorised
Scales of Pay may be allowed to continue.

[1i] Payment of;Incentive Bonus:

The payment of Incentive Bonus to various categories of
Railway employees at present eligible for the same, may
be allowed to be paid at the existing hourly rates laid
down for each category based on their Authorised Pay Scales.
2. The payments as above will be provisional subject to adjust-
ment- on the basis of final orders."
It is clear from this order that pending decision to revise the
rules regulating grant of pension.the existing quantum of running
allowance based on the prevailing percentage laid down for various
. purposes with reference to the pay of the running staff in various
scales of pay was allowed to continue. Thus the limit of 75%
prescribed by ;Rule 2544[g}{i] was directed to be continued.
The expression i‘authorised scales of pay' in the context of the
‘revised pay sca;lle rules which came into force on 1.1.1973 has

to be understoo'd as pay authorised by the statutory rules that

Were in force on the date of the: order r 21.1.1974. The order

.1974 dld not, therefore, 1n any manner affet the statu-
A'-ptmn. regulatingcomputation of enolunents and average
ntalned in Rule 2544 for the purpose of ‘grant of
» e;f:'its. Arxy‘decision to modify the same would have
= | :
accordance ‘with law. But what the Railway Board did was to
attempt to modi;'fy the ‘st-atutory rules by an exeoutive order made
on 22.3.1976 bearmg No.PC II/?S/RA/I paragraphs 1 to,5 of which

read as follows H

o "
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"“The question of revision of rules regarding treatment of
Running Allowance as pay for certain purposes oconsequent upon
the introduction of revised pay scales under Railway Services
[Revised Pay) Rules, 1973 has been under consideration of this
Ministry. It has now been decided that the existing rules in
this respect may be modified as follows in the case of Running
staff drawing pay in revised pay scales:

i. Pay for the purposes of passes and PTOs shall be pay plus
40% of pay.

ii. Pay for the purpose of Leave salary, Medical attendance
and treatment, Educational Assistance and retirement benefits
shall be pay plus actual amount of rumning allowance drawn
subject to a maximum of 45% of pay.

iii. Pay for the purpose of fixation of pay in stationary posts,
Canpensatory [City] Allowance, House Rent Allowance and
rent for Railway quarers shall be pay plus 30% of pay.

2. These orders take effect from 1.4.1976.

3. The payments already allowed on provisional basis in terms

of para 2 of Railway Ministry's letter No. PC III/73/RA dated

21.1.1974 for the period from 1.1.1973 to 31.3.1976 shall be

treated as final.

4. The above has the sanction of the President.

5. Hindi version of this letter will follows"

The limit of 75% of the actual amoﬁnt of running allowance drawn
in the preceding month for the purpose of computation of emolu-
ments for quantifying pension wa;c, reduced from 75% to 45%. The
statutory rules prescribing the maximum limit of 75% were, however

not amended.

4. But as the authorities threatened to give effect to the
Railway Board's order dated 22.3.1976 in preference to the statu-
'tory rules Shri Dév Dutt Sharma and other aggrieved persons chall-
enged the Railway Board'sorder dated 22.3.1976 in the High Court
of Delhi in C.W.P. No.915/78. Consequent upon the establishment
of the Central Administrative Tribunal with effect from 1.11.1985

the said case stood transferred to the Principal Bench of the

e
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Tribunal where it was renumbered as T No.410/85. The said appli-
cation was allowed by the Principal Bench by its order dated

6.8.1986 and the impugned Qrderof the Railway Board dated 22.3.76
‘was quashed, The respondents were directed to continue to make
payment beybnd '31.3.1976 all retirement benefits in accordance
with the Railway Board's letter dated 21.1.1974 till such time
as the relevant rules in this.‘ regard are amernded in accordance
with law. 'f{he Railway Board's letter dated 21.1.1974, as already
stated, didq not affect the statutpry rights requlating pension.
On a proper consideration of the order we have noticed that it
in terms séates that the limit prescribed by the rules shall

‘continue until modified in accordance with law.'

5. We should advert, at this stage, to another order made by
the Railway Board by which the statutory limit which was reduced
to 45% by the Railway Board's order dated 22.3.1976 was enhanced
to 55% with effect fram 1.4.1979., “I‘his order also suffered fram
the same ir;fimity from which the earlier order dated. 22.3.1976
suffered it being in conflict with the statutory rules. It could

not, therefore, have the legal effect of reducing the statutory

limit of 75% fixed with relation to the ruming allowance by

nce upto a maximum of 75% of their pay for computation
'pejnsion_ in accordance with the judgment of-the Principal
Vl.3ench in T No.410/85. During the péndency of the said application
‘\_/the statutqry rule 2544 was amended by' the Presiaent in exercise

e
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of the power conferred by Article 309 of the Consfitution. By
the said amendment said rule g[i] and g[ii) of Rule 2544 were
amended firstly with effect from 1.1.1973 reducing the limit
of ruming allowance for the purpose of calculating the average
emoluments from 75% to 45%. On the same day, a further amendment
was made with effect from 1.4.1979 increasing the maximum from
45% to 55%. Whereas the first amendment was given retrospective
effect from 1.1.1973 the second amefxinent was given retrospective
effect fram 1.4.1979. For the sake of convenience we shall
extract the amendments as follows:

"Subject: Amendment to Indian Railway Establishment Code-
Volume I & II.

In exercise of the powers conferred by proviso to Article
309 of the Constitution of India, the President is pleased to
direct that Rule 1302, 1309, 1502 and 2544 of Indian Railway
Establishment Code, Voluee I & II [First reprint and Fifth reprint
respectively] be amended as in the Advance Correction Slips
No.428, 429 & 430 R.I. and 405 R.IT enclosed as Annexures 'A'.
IBII '¢! and D',

2. The amendment will be effective from 1.1.1973.

3. This issues with the concurrence of the Finance Directorate
of the Ministry of Railways.

4. Hindi version is attached.

. Sd/-[K.Venkatesan ]

Director, Establishment [PeA]

DA:As above ' Railway Board.
No.E[P&A]II-86/RS-15 New Delhi, dated 17.12.1987"
"ANNEXURE 'D'

ADVANCE OORRECTION SLIP NO.405 R.II

RULE 2544

Sub-rule g[i] and g[ii] may be substituted by the following:

o



ew

-/ . :
gli) . “"For the aose of calculatlan of ‘average emlmnent5°
‘ actual amount of running allowance drawn by the, railway
servant’ durmgtheamth ‘limited to a maximum of 45%
of pay, in the rewsed scales of pay". '

-g[ii] | “Par the purpose of gratulty and/or death—cum—retlrement

gratuity: the monthly average- of running -allowances
drawn during the 365 days of running duty immediately
preceding the date of ‘quitting service .limited to 45% -

of average pay drawn durmg the same period, in the .
" revised scales of pay.

[Authority: Ministry of Rallway s letters No.PC III/75/RA/ 1
dated 22.3.1976 as amended by letter of even number dated
23.6.19761].

EXPLANATION: The Rule 2544 of Indian Railway Establishment Code,

Volume II {5th reprint] has been modified through administrative
instructions issued with the President's approval effective from
1.1.1973. These instructions were necessitated by the introduc-
tion of the revised scales of pay recommended by the Third Central
Pay OQommission. The purpose of this amendment is to give statu-
tory farce to the administrative instructions with effect from
the same date on which the instructions were issued. It is certi-
fied that retrospective effect given to these rules will not

adversely effect any employee to whom these rules apply.

Sd/-[K.VENKATESAN ]
Director, Establishment[P&A]
. Railway Board."

‘ "Subject Amendment to Indlan Rallway Establishment Code-Vol I&11.

In exercise of the powers conferred by Proviso to Article
309 of the Constitution of India, the President is pleased to
direct that Rules 1302, 1309, 1502 and 2544 of Indian Railway
Establishment Code, Volume I & II [First reprint and Fifth reprint
respectively] be aménded as in the Advance Correction slip No.437,
438, 439 R.I and 407 R.II, enclosed as Annexures 'A' 'B', 'C'
and 'D' respectiwely.

2. The amerdnent will be effective from 1.4.1979.

This issues with the concurrence of the Finance Directorate
‘Ministry of Railways. '

S4d/-[K. VENKATESAN ]
Director, Establishment [P&R]
Railway Board.

New Delhi, dated 17.12.87"
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"ANNEXURE 'D'

ADVANCE QORRECTION SLIP NO.407 R.II

RULE 2544
Sub-Rule g[i) and g{ii) may be substituted by the following:
gli] "For the purpose of calculation of average emoluments:-

55¢ of basic average pay, in the revised scales of
pay, drawn during the period;"

glii) "For _the purpose of gratuity and/or death-cum-retirement
gratuity: 55% of hasic average pay, in the revised
scales of pay, drawn during the period.:

AUTHORTTY: [Ministry of Railway's letter No.E[P&A)II-80/-
RS-10 dated 17.7.1981]

EPLANATION:
The Rule 2544 of Indian Railway Establishment Code, Volume
IT [5th reprint) has been modified through administrative instruc-
tions issued with President's approval effectiwe from 1.4.1979,
These instructions were necessitated by the Government's decision
on the recommendations of 'Ruming Allowance Committee [1980]°'.
The purpose of this amendment is to give statutory force to the
administrative instructions with effect fram the same date on
which the instructions were issued. It is certified that retros-
pective effect given to these rules will not adversely affect

any employee, to whon these rules apply.

Sd/~[ K. VEKATESAN )
Director, Establishment [P&A]
Railway Board."
The amendment to the statutory rules having been effected during
the pendency of the OA the applicants amended their application
on 20.9.1989 challenging the two amendments in so far as they
ware given retrospective effect from 1.1.1973 amd 1.4.1979 respec-
tively. Their principal contention was that they, as pensioners',
have acquired vested rights to receive pension in acocordance
vwitn the rules in force on the dates on which they retired and
that those rights of theirs cannot be taken away by the subsequent

amendments made to rules on 5.12.1988 by giving retrospective

effect to the same. This according to them is unjust, manifestly

unreasorable and arbitrary and thus violative of Article 14 of

[4
v the Constitution of India. The Ernakulam Bench consisting of
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Vice Chairman S.P. Mukerji and Judicial Member A.V. Haridasan
by their order dated 20.4.1990 allowed the said application,
quashed the notification dated 15.12.1988 to the extent the amend-
ment to the ‘rules were given retrospective effect and issued
~a consequential direction to the respondents to grant or refix
pension and éther retirement benefits to the applicants as if
the anendment ‘to Rule 2544 had not been efféct-ed till 5.12.1988.
The clear effect of the decision is to declareéjsc,anvl(;/1 ihat portion
of the amendment .which gave reﬁrospective effect, preserving
the prospective effect to the amendment with effect from 5.12.1988.
Therefore, those who rétired befare 5.12.1988 were entitled to

count the running allowance subject to a maximun of 75% of their

pay and allowances for the purpose of computing their pension.

7. The aforesaid decision of the Ernakulam Bench: in. O.A. No.K-
269/88 was challenged by the Union of India and others in Review
Application No.72/ 90. That Review Application was rejected by

a speaking order made on 25.7.1990.

8. Shri C.L. tallick and others in O.A. No.1572/2¢ a1d comnected
applications challenged thie Railway Board's order dated 22.3.1976
and the amendments to Rule 2544 before the Principal Bench of

the CAT at New Delhi, They also prayed for a direction to compute

erein viz., Union of India represented through the

Cnalmva)?ni ﬁi"ailway Board anqg the General Manager, Nortnern Railway.

It _id %Arising that these respondents did not bring to the

et
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to Rule 2544 was challenged before the Ernakulam Bench and that
a decision has been rendered on 20.4.1990 striking down the amend-
ment to the extent they gave retrospective effeét. On the date
on which the applicants presented their applications before the
Principal Bench, the Ermakulam Bench had not yet rendered its
decision, But the Ernakulam Bench had rendered its decision
long before the Px;incipal Bench decided the ' cases on 23.10.1991.
The applicants were obviously wunware of the decision. That may
be the reason for their not bringing the decision of the Ernakulan
Bench to the notice of the Principal Bench. -But the conduct
of the respondents is inexcusable as the Union of India was a
party to the proceedings before the Ernakulam Bench. Thus the
Principal Bench did not have the benefit of the decision of the
Ernakulam Bench when the 0.A. No.1572/88 and other comnected
cases wer2s heard and disposed of on 23,10.1991. All these appli-
cations were dismnissed repzlling the challenge to the amendment
to the rules. The Principal Bench took the view that the vested
rights of the pensionerswere not affected by the amendment of
the rules on the ground that the total amount of pension and
retirement benefits they would have received before the amendment
ware not reduced by the amended rules. Following this decision
of the Principal Bench applications No.351 to 423/88 filed by
similarly situated persons before the Ahmedabad Bench were dis-
missed on 28.2.1992., It is surprising that the Union of India
which was one of the respondents before the Ahmedabad Bench did
not bring to the notice of the séid Bench the‘Adecis";ién of the -

Ernakulam Bench in O.A. K-269/88 to which it was a party.
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- 9. It is for the first time after all these cases were referred

to thz rull Bench, transferred and clubbed together that the

Union of India and other contesting respondents in these cases

- brought to the. notice of this Full Bench the fact that Union

of India has challenged the dec151on of the Ernakulam Bench in
SLP No.10373/90 filed on 24.7. 1990 The counsel for the respon-
dents also informed us that the Special leave Petition and the

application for stay are pending and that the Suprems Court has

not granted any interim order staying the operation of the order

of the Ernakulam Bench.

.~ 10. It was contended by the learned counsel appearing for the

Union of India and other contesting respondents in this batch

of cases that we should defer consideration of all -these cases

and await the authoritative pronouncement of the Supreme Court

where they had challenged the decision of the Ernakulam Bench.

In this connection reliance was placed on the decision of the

Supreme Court reported in AIR 1986 SC 1323 D.K. TRIVEDI AND SONS

V. AMBALAL MANIBAI PATEL AND OTHERS. That was a case in which
the Gujarath High Court had dismissed the writ petitions challen-

gingy the validity of certain statutory provisions and@ Qdirected

the potltlo*xe*'s to approach the Supreme Court as similar matters

were pending there. It is in these circumstances that the Supreme

Court observed that the course adopted by the High Court was

the Supremz Court disposed of the other matters._-;f-""
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These observations, it is obvious, were made having regard
to the context and the circumstances of the case. What binds

the Tribunal under Article 141 of the Constitution of India is

.the principle of law laid down by the Supreme Court. It is not

possible to understand the decision of the Supreme Court as laying
down the principle that if an appeal is perding before the Sup-
reme Court in which the validity of a particular statutory provi-
sion is challenged, that the High Courts where the same provisions
are challenged in other cases, should defer consideration until
the Supreme Court tenders the decision. The question whether
the hearing of the case before the High Court should be stayed
awaiting the decision of the Supreme Court deperds upon the facts
and circunstances of each case. In the present batch of cases
we are concerned with the wvaluable rights of the aprlicants who
have retired between 1976 and 1988. These cases relate to re-
tirement benefits and any delay in disposal of these cases would
cause great hardship and prejudice to the old and retired pension-
ers. The SLP is pending before t;‘ie Supreme Court from 24.7.1990
and the operation of the ofder of the Ermakulam Bench has not
been stayed. Even then the applicants herein have not been civen
the benzfit of the decision of the Ernakulam Bench‘ in regard
to computation of their retirement benefits. Héving regard to
all these circumstances we do not consider it just and propér
to stay the hearing of these cases and to await the -f‘decision“'
of the Supreme Court. |

11. On behalf of the applicants it is conten:iédj that we should
dispose of these cases in the light of the de'cbzi'sjlion of/LEr:rB}ihlam

Bench which has struck down the amendment to Rule 2544 to the

extent retrospective effect has been given affectiﬁg the rights

of the applicants. On behalf of the respondentsg however, it

e is maintained that the Principal Bench and the Ahmedabad Bench



having takeﬁ a: contrary view and wupheld the validity of the
émendtnents we should dismiss thle-se. applications following the
said decisions. ’I‘hey‘ further contend that on merits the decision
L of Ernakulam Bénch is wrong and that the view taken by the

Principal Bench and the Ahmedabad Bench is sound.

12. At the ‘outset we inust observe that the respondents are
taking advantage of their own lapse in nol;. placing the decision
of the Ernakulam Bench when the Principal Bench and the Ahmedabad
Bench decided the two sets of cases where the same statutory
provisions were challenged. - It is well settled that a Division
Bench 1is bound| by judicial d.iscipliné to foilow the earlier
decision of another Eench vide: ALR 1989 SC 1933 UNION OF InDIA

'A1‘\§D ANOTHER v. RAGHUBIR SINGH AND OTHERS wherein it is observed:

"We are of the opinion that a pronouncement of law by a
‘Division Bench of this Court is binding on a Division Bench
of the same or a smaller nuaber of Judges and in order
that such decision be binding, it 1is not necessary that
it should be a decision rendered by the Full Court or a
Constitution bench of the Court." ‘

1f only the respondents haa fairly placed tne decision of the

Ernakulam Bench! before the Principal Bench and(t.:he Ahwedabad
Bench, those Benches would not have. examined the v_alidity of
the impusﬁed stétutory provisions, the same h>aving already been
struck down by tl;e Ernakulain Bench which had the competence’

o ! - H
to do so. The' respondents are now trying to take advantage

\-,cqnf/l—gef@ f decisions would have been avoided.
\\GANGpv ‘

13. We shall now examine the contention of the respondents
that the orders iof the Principal Bench and the Ahmedabad Bench
, ] ) that . o
have the effect of declaring/the impugned amendment to the Rules

. e .
*@Lto the extent that they give retrospective effect are valid.-

T




lus-

At the outset we would like to say that the applications filed

:by the aggrieved parties having been dismissed by the Principal

Bench and the Ahmedabad Bench, those orders cannot be under-
stood as declaring that the impugned provisions:of the rules
are valid. Tne decision of the Ernakulam Bench which Struck
down the amendment to tne rules in so far as they gave retrosyéc—
tive effect is not an order in personem. The Ernakulam Bench

has neld that under the proviso to Article 309 of the Constitu-

" tion the President has power to promulgate rules with retrospec-

tive effect. 1It, however, struck down the amendiment of the

rules to the extent they gave retrospective effect on the ground

' that 1t is arbitrary ana violative of Article 14 of the Constitu-

tion to deprive the pensioners of the rights which vested in

. them as on the dates on which they retired,by amending the rules

. subsequently with retrospective effect. As the impugned provi-

. sions were struck down as violative of Article 14 of the Consti-

tution the legal effect is that the impugned amendments were
void ab initio vide DEEP CHAND v. STATE OF UITAR PRADESH reported
in AIR 1959 SC 648. Once a competent court declares a statutory
provision as void as offending the fundamental rights conferred
by Article 14 of the Constitution that decision binds every
one and not merely the parties to the proceedings. The effect
of the decision of the Ernakulam Bench is that the amendments
giving retrospective effect was not in_existence from its incep-

tion. In Black's Llaw Dictionary, 5th Edition, it is stated

| that Judgment in Rem is:-

H

"An adjudication pronounced upon the status of some parti-
cular thing or subject matter, by a tripunal having compe-
tent authority." ' -

In Halsbury's Llaw of England, 4th Edition, Vol.l6 the meaning

of "Judgment in Rem' is given at para 1522 as below:-

"1522.  Meaning of "Judgment in rem". A judgment in rea
may be defined as the judgment of a Court of ®ompetent

Lo v 4 e
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jurisdiction determining the status of a person or thing,
or the disposition of a thing, as distinct from the parti-
cular 1ntenest in it of a party to the 11tlgat10n. Apart
from tne ap lication of the term to persons, it must affect
the "res" in the way of condemnation, forfeiture, declara-
tion of status or title, or order for sale or transfer'.
{(Emphasise supplied)

As the decision’ of the Ernakulam Bench declares the status of

the impugned statutory provision, it is a Judgment in renm.

14, As on the date on which: the Principal Bench and the

Ahmedabad Bench' disposed of the applications before them the
amendment giving retrospective effect to the rule having already
'6een declared ;oid by the Ernakulam Bench, the tribunal
cannot be asked to strike downthe statutory provision which has
already peen struck down or declared as void by a court of compe-
tent jurisdictidn. The orders of tﬁe Pfincipal Bench and.thé
Ahmedabad Bench dismissing the applications cannot in the circum-
stances have thé effect of putting life into the rules which
have already been declared Qoid by thé Ernakulain Bench. When
.a étatutory provisioh is declared as void or struck down, the
Saile can be greviVed by getting ‘the said decision reversed
by way of review or on appeal to the higher court. ‘The only
other way to res@rrect such a provision is by resorting'to appro-
priate amendmené of the Constitution or modifying the statutory
provision as to reander it intra vires. The Supreme  Court has

held in AIR 1989 SC 1933 UNLON or INDIA v. RAGHUBIR SINGH AND

OTHERS -

t by a constitutional amendment or an appropriately
gver51on of the statute is enacted which accords
itlﬁutlondl prescrlptlon"

;,? is not dlsputed that the Ernakulam Bench of the
fcompetent to declare the 1mpugned statutory provi-

as dffending Article 14 of the Constitution. The

w/statutory provisions declared void have not been shown to. have
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been resurrected either by an appropriate amwendment to the Cons-
titution or by suitable modification of the statutory provision
to bring it within the constitutional prescription. The applica-
tion for review challenging the decision of the Ernakulam Bench
has been dismissed. 'Though an appeal has been filed against
the decision of the Ernakulam Bench to the Supreme Court no
decision has as yet been rendered by it reversing the decision
of the Ernakulam Bench. It is admitted that the Supreme Court
has not so far stayed the operation of the said decision. Hence,
we have no hesitation in holding that the order of thé Principal
Bench and the Ahmedabad Bench do not have the legal effect of
resurrecting the impugned statutory provisions which have been
already declared void by the earlier decision of the Ernakulam
Bench. In the light of our above findings it follows that there
is only one decision which holds the field viz., that of Erna-
kulam Bench which has declared the impugned provisions as void.
As the decisions of the Pfincipal Bench and Anmedabad Bench
do not have the effect of declaring the impugned provisions
as valid, it follows that thére are no conflicting decisions

requiring resolution of the conflict.

15. “Assuming that there are two inconsistent decisions,
we shall examine as to which decision can be regarded as a prece-
dent binding in subsequent cases. It is obvious that thevPrin—
cipal Bench and the Ahmedabad Bench héve rendered their decisions
witnout noticing the earlier decision of the Ernakulam Bench.
In such a situation it is well settled that the later decision

rendered in ignbrance of the earlier decision has to be regayded
as per incuriam and not binding on the court in a susbsequent
case. This principle has been succinctly stated in Salmond
on Jurisprudence, 12;n Edition, page 151 at para (5} as

follows:— ¢
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"(5) Incon31stency between earller decisions of the
same rank. A court is not- bound by ‘its own previous deci-
sions that lare in conflict with one anothér. This rule
has been laid down in the Court of Appeal [Young's case
(1944) K.B. at 726, 729}, Court of Criminal Appeal [R.
v. Power (1919) 1 K.B.572 (CCA)] and Divisional Court [R.
v. De Gray (1900) 1 Q.B.521)], and it obviously applies
also to the House of Lords. There may at first sight seenm
to be a difficulty here; how can a situation of conflict '
occur, if the court is bound by its own decisions? At
least two answers may be given. First, the conflicting
decisions may come from a time before the binding force
of precedent was recognised. ‘Secondly, and more comnonly,
the conflict may have arisen through inadvertence, because
the earlier case was not cited in the ‘later. Owing to
the vast number of precedents, and the heterogeneous ways
in which they are reported - or are not reported - it is
only too easy for counsel to miss a relevant authority.
Whenever a relevant prior decision is not cited before
the court, or mentioned in the ‘judgments, it must be assumed
that the court ~acts in ignorance or forgetfulness of it.
If the new decision is in conflict with the old, it is
given per incuriam and is not binding on a later court."
(emphasise supplied)

In Raghubir Singh's case it has been laid down/that a decision
of a Bench of two judges is binding on the Division bench consis-
ting of the same pumber of Jjudges and‘that, therefore, ;he prin-
ciple laid down By_a Bench of two judges does not get reversed
or superseded by a subseguent decieion of a Bench of the same
number of judges. Applying.this principle it has to be held
that what holds the field as a binding precedent ie the deciSieﬁ
of the ErnekulamrBench and thet phe subsequent, decision of the

Principal Bench and the Ahmedabad Benchhave to be regarded as

\'4
MY e “\‘,\g
ctiie Ahmé%“n;; Bencnh have to be ignored and the Ernakulam Bench

¢
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i d‘c1s&6h )a&one should be regarded as holding the field as a
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precedent ?h regard to the validity of the impugned rule in

\'VV

=50 Lar~a8s it gives retrospective effect.
801 a]
16. As the Full Bench is not bound by either of the deci-

sions, we shall now examine as to which of the decisions lays

down the law correctly.' The Ernakulam Bench has rightly proceed-

]
ed on the basis :that the President has under tne proviso to

XL/
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Article 309 of the Constitution power to promulgate rules with
retroépective effect. This, however, is subject to the condition
that the rules do ﬁot offend any of the fundamental rights con-
ferred by Part III of the Constitution. Wnat the Ernakulam
Bench has done is to examine as to whether retrospective effect
given to the amendment violates Article 14 of the Constitution.
It has held that it does, on the ground that the vested righps
of the applicants in the matter of receiving pension and other
retiral benefits have been affected by the retrospective opera-
tion of the amended rule. It is well settled that pension is
a valuable right which a Government servant earns. It is neither
cnarity nor bounty. Government servant acquires right to pension
and other retirement benefits on the date he retires from ser-
vice. Deprivation of such a valuable vested right after retire-
wment, in our opinion, 1is manifestly unreasonable, arbitrary
and therefore violative of Article 14 of_ the Constitution.
That is precisely what the Ernakulam Bench has said in its deci-
sion. The Principal Bench and Ahmedabad Bench have not taken
the view that such vested rights can be taken away by a subse-
quent amendwent to the rules by giving retrospective effect

to thne same. What they have said is that the vested rights

of the applicants before them have not in any manner been cur-

tailed by the impugned amendments to tne rules. By the revision
of Pay Scale Rules the pay scales of the members of the running
staff were enhanced with effect from 1-1-1973. Under Rule 2544
the mempers of the Running staff were entitled to computation
of  their pay and retirement benéfits taking into account tne
running allowances wihich tney were receiving subject to a maximum
of 75% of tneir pay and other allowances. Rule 2544 was amended

by notifications dated 5-12-1988 prescribing the maximum at

L
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45% from 1-1-1973 to 1-4-1979 and 55% from 1-4-1979 onwards.
Those who retiréd from 1-1-1973 to 4-12-1988 were, in accordance
with Rule 2544 as it then stood, entitled to take into account

running allowance in the matter of computation of pension and

| : retirement benefits upto the maximum of 75% of their pay and
other allowances. As their pay was revised with effect from

1-1-1973 the 1limit of 75% had to be worked out with reference

to the enhanced pay and other allowances that they became
entitled to receive in accordance with revision of Pay Scales
Rules which came into effect from 1-1-1973. When the maximum
ié reduced from 75% to 45% upto'1—4—1979Adr at the rate of 55%
from 1—4—1979litirequires no argument to convince that the vested
rights of all those who retired between 1-1-1973 and 4-12-1988
in the matter of receiving pension and retirement benefits were

adversely affected. The Principal Bench whose decision has

been :followed by phe Ahimedabad Bench 'has, however, held that
the amendment with. retrospective effect has not adversely
1 affected the quantum of pension etc. What the Principal Bench
has done is to compare the pension one would get taking into
account the pre revised séale of pay immediately before 1.1.1973
and the running allowance limited to a maximum of 752 of pay

nces, with tne pension which he would get after

i | AT —addowa

in force. As by the time they retired, revision of pay had come

into force, it is the revised pay and the running allowance
subject to a maximum of 75% of the revised pay and.allowances

that was requireéd to be taken into account. This rfight which

Yo




accrued in their favouron their retirement between 1-1-1973
and 4-12-1988 was sought to be affected by amending the rules
on 5-12-1988 with retrospective effect reducing the maximun
limit of runninyg allowance that qualifies for pension. When
the maximum limit of running ailoWance is reduced from 75% to
45% or to 55% it automatiéally reduces the pension anq retirement
penefits that stood vested on the date of rétirement. It is
impossible, therefore, to agree with the view taken by the Prin-
cipal Bench followed by the Ahmedabad Bench that the vested
right of the pensioners who retired between 1-1-1973 and
4-12-19388 in regard to pension and otner retirement benefits
have not been adversely affected by giving retrospective effect
to the amended rules. We have, therefore, no hesitation 1in
noldiny tnat the decisions of the Principal Bench and thevAhmeda—
vad Bench with great respect are wrong and that the decision
of the Ernakulam Bench is right. The Ernakulam Bench has, in
our opinion, rigntly declared the amended provisions to the
extent they have been given retrospective efiect as void as

oifendiny Article 14 of the Constitution.

ot
~!

As the decision of the Ernakulam Bench is in appeal before
tne Supreme Court we would like, in the interest of justice
and to avoid multiplicity of proceedings, to direct that the
present applicants shall be bound by the directions of the
Supreme Court and that the payments made in pursuance of our
directions in all these cases shall be liable to be suitably
ad justed.

13. For the reasons stated above, all these applications

are allowed with the following directions:

1) Tne respondents shall recompute the pension and
other retiral benefits of the applicants or tneir
L.Ks in accordance with Rule 2544 as was in force
*\/ pefore it was amended by wotificationg dated
5-12-1988.
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(2) The arrears due to the applicants/L.Rs on the
basis of the recomputation as aforéesaid shall

be calculated and paid.

(3) These directions shall be carried out within
a period of three months from the date of receipt

of the copy of this order.

(4) If the amounts due to the applicants/L.Rs are
not paid within the prescribed time’the amounts
due shall be paid with interest at 12% pef annum .
from the date of this order till the date of

payment.

(5) The applicants shall be entitled to costs at

the rate of Rs.500/- in respect of each applica-

i
j
|
1
i
!
]
1
i
4

in accordance with the orders

" Ernakulam Bench ~of the Tribunal in Application
No.K-269/88.

;&{"“ &(‘t\ »& LI —

—~ : \,r_u,.ov/\ Lo o
MEMBER(A) VICE-CHAIRMAN. ‘ CHAIRMAN,

2%:ﬂ E;Z\¢u¢b\9v

'SECTIOR! OFFICER (& '/9 4
CENTRAL ADRIRISTRATIVE TRIBURAL
ADDITIOHAL BERCH .
BARGALORE , ¢

bsv.
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L No-. ~26t+9-6o/9t;/1v-A.

The A=51ctant Regictrar :
Supreme Court of Indla,' “JPREME COURT OF INDIA

New Delhi. _ oL TR
- ADated' E L, 1994
e Registrar, . _ -

Hentral Admlni=trat1ve Trlbunal,
at Bangalore.

—

~

SPECIAL LEAVE PETITIONS(CIVIL) NOS,5710-21 OF 1994

NITH

INTEXLOCUTORY APPLICATION NO o 1=12
~(Applications for stay,) .

Uhion of India & Ors. : ' : ..Petitioners.'
~Versgus, _
K.K.Krichna Iyer & Ore, ‘ ..Respondenté;
Sir,
I am dirs. 4 to forwqrd herewith for your ir) roestion

Order

and neCeésaryfaction a cert;f1ed copy of the -

of this Court dated 15.4.1994 - gzeced in the metter -

e -

above-menticned,

Yours -faithfnlly ,
o
o ’34

ASSISTANT HEGISTRAR

arun/-
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i \«!v."l“ Al
o “6th Decsmbery 199!
: ,;Dangalere i.h 5:‘1

n-&
Df the contrd tndn M

gina!ﬂ&ppucatlon ﬁoa.Bsg to !
WITH

SStfon: for etay ioatth o praver or mn

- Tppiic

o x-parte Mar.)

* © union of Indle & Ors. . s..Petitioners.
P - «Versus-

K-K.Krishna Xyér & Ors. | . o oobaemond‘ntso v

{For 2ull and detafled cause title. please see schedulo ’A’
“gttachad herawi'ch.)

‘Dated _the 15th . 141898,
G nied to be & rue comy |

 CoRAM: | o ‘H,L@aol/_

W'BLE m. JUM iCE AeM.AHMADI At inaeet leelstrar (M)
BON'BLE MR, JUSTICE YOGESHWAR DAYAL J k. BpasL ... Lf |

4 _ Biyprowse Cavrt of Ma
For the Petitionerss Mr.Y.R.Reddy, Addition

Bolocitor Gene Tal |
of Incla.

(/s .B.PeSarthy and C. V.S.Rao.Advccates :
with himo) ;

T e -
DT TN e s e

3 THE PETITIONS FOR SPECIAL LEAVE TO APPEAL AND THE | ,
%}é A'APPLICATION FOR STAY abovf-’omentioned being called on for hear!.ng |
3} before this Cowrt 2{_10 the gé:.h day of April, 1‘9)_31; ‘039 gﬁﬁ"t 5
o gounsel for the Petitmnr » herein TEIS COURT vhile directi 1ssue |
of Notice to the Resgpondents herein te show cause why Speci.al o
1. Leave be not granted to t‘ne?etitio.ner"s herein to appeal to this |
Court egeinet the Cental Administrative 'l‘r:l.bunal above—-menvtwneq. |
| DOTH QRLER ?.‘HAT pending the hearing and finai disposal by this
& o Court of the application mentioned abové for .stay after notice, '

0002/"’-
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: J«
peration of the Order dsied 16th December, 1933 of %he (%T;Lnkg

bt : 2
Central Administrative Tribunelp}n Original 4pplicetion Nos,65 4 ,ﬂé

L - %6 76 of 1933 be and is heredy stay=d;

- ™

ANE THIS TUTT LUIL FURTHIA CRDIL %447 THIS ORDER be

Punctuzlly ebrerved onc cmvied into execus! oo by all concerned, :

JITH the mon'uvlie Shri Fahepelil Lovivansrao

Verliatechaliar:, Chicf Ju_tice cf dnwiszy el e suprems Court,

New Delni, thie the 15th day of arzril, 1354,

irw)
DEPLU ¥ REGIﬁRAR

&_
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k’TlTION “OR SPECIAL LEAIE 'ro AppEAL(cJuo.

4o

e

,c1vn. APP:.LLRI‘E VJ’URISDICTION o ] 3'
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- L e e . B

Union of India
rcnresentea by the

ST s

Secretary, .. o | ~.
Mn_nlstry of Railwayb, '
Rallw°y Bhawan

New Delhi,

- Cha&ixyman

Railwz Board,
Rail Bhawan,

New Delhi. -

Union of Indid

throwh Gencral Manger
Southcrn Railway ’
Park Towﬁ

Madras.

~The -Diviéioﬁal Sucorintendent

Southern Railway
Divisional Office
Palghat.. , : ¢eeobPetitioners

-4

VERSUS

e ’ . . . .. NS

Y

o

_K.K Kr13hna Iyer

S/o K.Krishna Iyer

Retlred,',Guard"A' pl.

S.No. 13745, Chembai Village
P.0.; KO"tay:L, palakkad,

Pln-67” 572

S

Coentd,e.

oF 1994,
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6.

M. Veemban,

S/0 M. Nakal a, Retlred.
Loco -Shunter, 8+No.P 5329,
Mullathody Houso*,

Kari ‘ngode, P. O-Kottayi
Pal &kag Dlstrict;,

CGang esharan Nair,

$/o K.,Kunhan Nambﬁar
Retired., Pssxstant Guarg,
S.No, 1864, Lakshmi Mivag
p.O.Puthiparlya.ram,
Palghat, Pin-670 733.

G .Parasuraman, ;

S/o PGopal Pillai,
Retired., Driver 'B! }
S.No, 3067, Saraswathi Nivas

'Rayappan Street, P.0.

Thathdmengalamn, Palghat-
678 102,

C.Narsyanaon,

S/o0 A, Chandu, Retired.,
Driver 'A', S.No,P 7479
*leela Nivas' P.O.
Pudwpariy aam; "
Palghat-678 733,

K.Ragh @ an,

S/0 M.Krishnan,’

Retircd,, Driver '&Y,

Spi. SeNo, P 2400,
Mullarithodi H.use,
Karimgode, P.O.

(Kottayi, Palghst-670 572),

Contd. oo




